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CONTACT DETAILS

.... Applicant
Vaibhav Narayan Mote
R/o At- Kolvihire, Near Ghatewadi,
Tal- Purandhar, Dist-Pune - 412303
Thro’ ;
Email ID : vaibhavmote2002@gmail.com
Phone : 7499651830
Narayan Baban Mote
R/o At- Kolvihire, Near Ghatewadi,
Tal- Purandhar, Dist-Pune - 412303
Thro’ ;
Email ID : vaibhavmote2002@gmail.com
Phone
VERSUS
.... Respondents

Kirloskar Ferrous Industries Ltd

(As successor in interest and by absorption of M/s.
ISMT Ltd), Jejuri-Morgaon Road, Kolvihire,

Pune- 412303

Thro’ :  Self

Email ID
Phone

Mr. Nishant Ektare

One Avante, Level 5, Karve Road,
Kotharud, Pune- 411038

Thro’ : Executive Director

Email ID : nishikant.ektare@kirloskar.com

Phone
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Mr. Ravindranath Gumasate
One Avante, Level 5, Karve Road,
Kotharud, Pune- 411038

Thro' : Managing Director
Email ID : ravindranath.gumaste@kiloskar.com
Phone

Maharashtra Pollution Control Board,
Jog center, 3™ floor, Mumbai Pune Road,
Wakdewadi, Pune - 411003

Thro’ : Regional Officer
Email ID :  ropune@mpcb.gov.in
Phone : 020-25811627

Mr. Babasaheb Kukade (Regional Officer)
Jog center, 3™ floor, Mumbai Pune Road,
Wakdewadi, Pune - 411003

Thro’ : Regional Officer

Email ID :  ropune@mpcb.gov.in
ropunempcb@gmail.com

Phone : 020-25811627

Mr. Kartikeya Langote (Sub Regional Officer)
Jog center, 3™ floor, Mumbai Pune Road,
Wakdewadi, Pune - 411003

Thro’ :  Sub Regional Officer

Email ID :  sropunempcb@gmail.com
sropunel@mpcb.gov.in
Phone : 020-25811627
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DIARY OF EVENTS

Sr | Date Particulars
yyyy/mm/dd

1 12021/11/27 FIR against Narayan Mote

2 |2025/04/18 Consent to Establish

3 | 2025/05/28 Consent to Operate

4 | 2025/11/25 Police Complaint API Jejuri
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ABBREVIATIONS

Short form | Full Form

CMD Cubic Meter per Day

CTE Consent to Establish

CTO Consent to Operate

MoEFCC Ministry of Environment, Forest and
Climate Change

MPCB Maharashtra Pollution Control Board

MT/M Metric Tons per Month

NABET National Accreditation Board for
Education and Training

NCLT National Company Law Tribunal

NGT National Green Tribunal

OA Original Application

TDS

Total Dissolved Solid
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PROJECT SUMMARY

1. I, zakir Aamir Shaikh, am working as Senior Vice
President with M/s Kirloskar Ferrous Industries Ltd.
Jejuri- Morgaon Road, Kolvihire, Pune - 412303
(Respondent No.1 and (hereafter referred to as
“"Respondent / Respondent industry”) am filing this
affidavit against the Application filed by Applicants in
the OA 143/2025, Vaibhav Narayan Mote & Anr.
(hereafter referred to as “the Applicant”) Vs.

Kirloskar Ferrous Industries Ltd. & Ors.

2. 1 am filing this affidavit in reply with a limited
purpose to oppose this OA, as a seriously important
relevant fact has been suppressed by the applicant. The
applicant is the vested interest party and is challenging
the industry's operation, as he has pecuniary malafide

interests in this matter.

Industrial information and details:

3. The Respondent Industry, namely Kirloskar
Ferrous Industries Ltd, is situated at Village Kolvihire,
Jejuri-Morgaon Road, Taluka Purandar, District Pune
412303. The said industry is engaged in the
manufacture of Carbon and Alloy Steel. As per the
Consent to Operate granted by the MPCB, the
permitted manufacturing capacity of the Respondent
Industry is 15,000 MT/M.
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4. The Applicant is residing at Gat Nos. 287-288,
situated on the western side of the Respondent
Industry, at a distance of approximately 40 feet from
the boundary wall thereof. The Applicant has been
residing at the said premises for the past 30 years,
including during the period when the previous owner of

the industry, namely ISMT Ltd., was in operation.

5. The Respondent Industry was formerly known as
ISMT Ltd. Owing to financial constraints, ISMT Ltd. had
ceased its manufacturing operations, and
subsequently, the said undertaking was transferred to
the Kirloskar Ferrous Industries Ltd. (KFIL) pursuant to
an Order passed by the Hon’ble National Company Law
Tribunal (NCLT) dated 24/7/2024. Accordingly, KFIL
took possession of the said premises, and the industry
thereafter commenced operations under the name of

Kirloskar Ferrous Industries Ltd.

6. Upon taking possession of the premises, the
Respondent Industry duly complied with all statutory
and regulatory requirements. Obtained the requisite
permissions from the competent authorities, including
Consent to Establish and Consent to Operate. The
Respondent Industry is presently holding a valid
Consent to Operate, which remains in force up to
28/02/2027. The Respondent industry further states

and submits that there is no generation of industrial
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trade effluent from its operations. However, domestic
sewage to the extent of 44 CMD is generated, which is
duly treated in a Sewage Treatment Plant having a

treatment capacity of 50 CMD.

Facts of the case

7. 1n compliance with the conditions stipulated in the
Consent to Operate, the Respondent Industry has duly
adhered to the prescribed norms and standards relating
to water pollution and air pollution. The said
compliance has been duly verified and certified by the
MPCB vide its inspection/visit report dated 28/08/2025.
The aforesaid report has already been annexed by the
Applicant at Page No. 71 of the Original Application

Memo.

8. The Respondent Industry further submits that, in
good faith and on humanitarian grounds, it extended
employment to the brother of the Applicant without any
pre-condition or expectation. Notwithstanding the
same, the Applicant has continued to lodge repeated
false and baseless complaints against the Respondent
Industry, evidently with the intention of coercing the
Industry from taking any adverse action against his
brother. Such conduct clearly reflects the mala fide

approach adopted by the Applicant.

9. The Respondent Industry has already lodged a
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police complaint against the Applicant on 12/11/2025
[AX. R1l: Police Complaint dated 12/11/2025
Colly []in respect of harassment and disruption. The
Applicant has been persistently approaching and
contacting senior officers of the Respondent Industry
with unlawful monetary demands and has been
exerting undue pressure upon them by filing false and

frivolous complaints.

1 0. The present Original Application is yet another
attempt on the part of the Applicant to harass and
pressurise the Respondent Industry in furtherance of
his unlawful demands, and to misuse the process of the
Hon’ble National Green Tribunal as a means of coercion

and extortion.

1 1.1t is most respectfully submitted that;

A.Suppression of Material Facts: The Applicant
has approached this Hon’ble Tribunal with
unclean hands, having deliberately suppressed
the true medical etiology of the patient’s

condition.

B.Pre-existing Comorbidities: Medical records
from Giriraj Hospital, relied upon by the Applicant,
confirm the patient is a known case of Chronic
Kidney Disease (CKD) with Diabetes Mellitus
(DM) and Hypertension, currently undergoing
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Hemodialysis (HD). (Ref: Applicant's

submission, Page No0.65)

C.Absence of Causal Nexus: The prescribed
medications, including Insulin (Actrapid),
Amlodipine, and Tamsulosin, are standard
protocols for metabolic renal damage and
obstructive uropathy. There is a conspicuous
absence of chelation therapy or treatment for

toxic/industrial poisoning.

D.No Environmental Link: The treating physicians
clearly attributed the renal failure to long-standing
systemic diseases and not to any industrial
activity. The Applicant’s attempt to create an
artificial nexus between a chronic ailment and

the Respondent's operations is legally untenable.

E. Disentitlement to Relief: Such suggestio falsi
and suppression of material medical history
disentitle the Applicant from seeking any equitable

or compensatory relief.

1 2. Respondent most respectfully submits that the not
a single MPCB Report confirmed any type of violation
or adverse finding against the Respondent industry or
recorded any adverse findings regarding groundwater
contamination. Under established environmental

jurisprudence, the absence of any violation or coercive
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action by the statutory authority carries significant
evidentiary value, implying  full  regulatory
compliance. The  Applicant’'s speculative and
scientifically unsupported claims cannot override the
expert determination of the MPCB; thus, the theory of
continuing environmental damage remains legally and
factually untenable. [Ax.R2: MPCB JVS Reports(1]

1 3. Respondent says and submits that the Applicant is
guilty of taking mutually destructive stands,
thereby taking a contradictory stand against his own
submission. By his own admission, a Health
Department survey found no residents suffering from
pollution-related ailments. This admission negates the
theory of pervasive contamination; had the water been
toxic, it would have resulted in a cluster of cases rather
than an isolated incident. This inconsistency proves
that the Applicant is attempting to retrospectively link
a chronic personal illness to the Respondent's activity.
Such suppression of the true clinical reality of the
locality disentitles the Applicant from any relief before
this Hon’ble Tribunal.

14. The Applicant’s case rests on a set of mutually
inconsistent water analysis reports from the MPCB,
KVK, and Kiaan Labs, which vary significantly in their
parameters and conclusions. While the statutory MPCB
report records no adverse findings, the private reports

from KVK and Kiaan Labs carry explicit disclaimers
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against legal use and lack a verified chain of
custody. In the absence of scientific uniformity and a
clear source-to-receptor linkage, these
contradictory reports fail to meet the standard of strict
proof required in environmental litigation and cannot
form the basis for fastening any liability upon the
Respondent. (Ref: Applicant's submission, Page No.47
and 49)

15. The Original Application is a speculative
exercise that fails to meet the threshold of scientific
causation required by this Hon’ble Tribunal. The
Applicant has failed to establish a hydrogeological
pathway, identify a specific industrial tracer, or
provide a nephrological opinion linking the ailment
to any environmental toxin. Instead, the Applicant has
attempted a retrospective attribution of a chronic,
pre-existing disease to the Respondent's operations. In
the absence of a verified causal nexus, liability cannot
be fastened based on mere correlation or suspicion.
Consequently, the Application lacks a cause of action

and is liable to be rejected in limine.

16. The Applicant’s use of terms like 'dumping' and
'hazardous waste' is a sensationalist
mischaracterization of a recognized non-hazardous
industrial by-product. The slag is handled strictly
under the Consent to Operate issued by the MPCB. In

the absence of a Toxicity Characteristic Leaching
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Procedure (TCLP) report or soil contamination
analysis ora hydrogeological migration study, the
allegation of groundwater contamination remains
scientifically unsupported. Lawful storage of by-
products within factory premises does not constitute
'dumping,' and such exaggerated claims cannot form
the basis of a liability action under environmental

jurisprudence. [Ax.R3: Slag Reports(1]

17.Respondent most respectfully submits that the
water analysis reports produced by the Applicant are
scientifically inconclusive due to stark variations
between samples taken from the same premises. Such
divergence points toward natural geogenic
distribution and aquifer heterogeneity rather than a
singular industrial source. Furthermore, the reports
lack a verified chain-of-custody and forensic
preservation protocols. Since the statutory MPCB
report confirms the absence of toxic markers or heavy
metals, the mere exceedance of mineral parameters,
without chemical fingerprinting or source
attribution, cannot sustain a claim for environmental
liability. The Applicant's reliance on fragmented data
fails the test of strict proof required before this

Hon’ble Tribunal.

1 8. The Applicant’s claim of agricultural loss is purely
speculative, as it is unsupported by any Agronomic

Assessment or certified Crop Yield Evaluation. The
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failure to establish a Source-Pathway-Receptor
model or provide Chemical Fingerprinting of
industrial toxins is fatal to the case. Stark variations in
the Applicant's own water samples point toward
natural geogenic distribution rather than industrial
discharge. In the absence of quantifiable damage and
a scientifically established causal nexus, the claim for

environmental compensation is legally untenable and

should be rejected at the threshold.

19. The Applicant has selectively interpreted the
MPCB Reports dated 16/09/2025 to mislead this
Hon'ble Tribunal. A comparative study of the wells
(Mote, Popat Ghate, and Gorakh Ghate) reveals widely
divergent chemical values, specifically a nearly 250%
increase in Sulphates between a dug well and a bore
well on the same premises. Such variance is a hallmark
of natural geogenic mineralisation and aquifer
heterogeneity, not a singular industrial plume. In the
absence of toxic markers or a definitive finding by the
MPCB, the Applicant’s theory of industrial leaching
remains scientifically unsupported and legally

untenable.

20. It is respectfully submitted that the allegations in
the present Original Application primarily pertain to the
period during which the industrial unit was owned and
operated by ISMT Ltd. During the said period, the

Respondent Company was neither the owner nor the
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operator of the unit. The Respondent subsequently
acquired the unit pursuant to the resolution process
approved by the Hon’ble NCLT and assumed control
only thereafter. It is a settled principle of law that
liability, if any, must attach to the entity responsible
for operations at the relevant time. In the absence of
any material demonstrating that the alleged acts
occurred during the period when the Respondent was
in control, the Respondent cannot be held liable for the
acts or omissions of the previous management of ISMT
Ltd.

21.REPLY TO THE ALLEGATIONS/ GROUNDS BY
APPLICANT IN OA:

Respondent industry summarised the allegations and

answered them as follows;

1. Dumping of immense "mountains” of slag
(approx. 1km x 80m x 600m) containing
silicates, oxides, and limestone.

Reply Respondent industry says and submits
that there is no hazardous waste
generated in the industry other than
category 5.1 for Used or spent oil. The
mentioned slag is completely NON-
HAZARDOUS in nature and approved by
the MPCB for landfilling. (Ref: Page No. 2
and Table No. 6 of Consent to Operate).

Said land filling is granted by the MPCB
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itself. It is further submitted that certain
old slag is presently lying within the
premises of the Respondent Industry. The
Respondent Industry has already issued
necessary directions and instructions to
the concerned vendor for the immediate
lifting and removal of the said slag from
the premises.

2. Fine red dust particles and industrial
waste are settling on crops, grass, and
trees, affecting their color and growth

Reply DENIED. It is submitted that the Applicant

appears to be referring to certain old
complaints and issues pertaining to a
period when the present Respondent
Industry, namely Kirloskar Ferrous
Industries Ltd., was neither in occupation
nor in possession of the said premises, and
had no operational control over the
activities conducted therein.

It is respectfully submitted that no such
observation, as alleged by the Applicant,
has been recorded either by the
Respondent Industry or by the MPCB. The
Applicant has failed to place on record any
cogent evidence in support of the said
allegations. It is further submitted that,
as on date, no instance of such pollution
has been noticed or reported either by the
MPCB or by the Respondent Industry
itself.
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The Respondent Industry submits that it
has undertaken all possible and reasonable
measures to minimise air pollution,
including the installation of primary and
secondary fume extraction systems
equipped with bag filters. (Ref: MPCB visit
report dated 28/08/2025) Furthermore,
reports issued by third-party agencies
accredited by the Ministry of Environment,
Forest and Climate Change (MoEFCC) and
the National Accreditation Board for
Education and Training (NABET)
categorically demonstrate that no dust
emission or air pollution of the nature
alleged is occurring in or around the
premises of the Respondent Industry.

[AX.R4: Environmental Monitoring
Reports Colly [1]

Soil turning white after watering,
indicating contamination with chemical or
metallic residues.

Reply

DENIED. The Respondent has already
dealt with and duly answered the said
allegation under Point No. 2.

High-temperature slag creating steam
that travels to surrounding areas; slag
frequently catching fire and creating air
pollution.
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Reply

DENIED. It is respectfully submitted that
no such incident, as alleged, has ever been
observed or brought to the notice of the
Respondent Industry nor any such
complaint ever been reported to any
government department by the Applicant
or the nearby residents. The slag, upon
being discharged from the furnace, is
allowed to cool in accordance with standard
operating procedures and is thereafter
transported to the designated and
demarcated dumping area within the
premises.

The allegations made by the Applicant in
this regard are baseless and misleading,
and appear to have been advanced with
the intent to mislead the Hon’ble Tribunal.

5. Water from well and borewell showing
visible changes, unusual taste, and
causing skin irritation/whitening

Reply DENIED. It is respectfully submitted that

the Respondent Industry has not received
any complaints from the surrounding
residents in relation to the allegations
made by the Applicant. The Respondent
Industry has also not observed or recorded
any such occurrence within its premises.
Further, neither the MPCB nor any
Government health authority has made or
confirmed any finding supporting the
averments of the Applicant. The Applicant
has failed to produce any documentary or
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scientific evidence in substantiation of the
said allegations.

The Respondent Industry further states
and submits that there exists no source of
percolation emanating from its premises.
The actual cause, if any, requires proper
investigation and scientific assessment
before any liability can be attributed

6. MPCB survey (2013) found Chlorides,
Calcium, and Magnesium at 7-8 times
permissible limits; unstable pH and TDS
of 3000-3500.

Reply It is respectfully submitted that the

Respondent industry is not aware of this
averment of the Applicant. Respondent
industry has started its operation in year
2024. But parameters such as Total
Dissolved Solids (TDS), Calcium,
Chlorides, and Magnesium cannot ipso
facto be attributed to or considered as
direct outcomes of the industrial activities
of any Industry.

The concentration of such constituents
may vary due to natural factors, including
changes in geological conditions,
hydrogeological characteristics, and the
nature and composition of the underlying
rock strata of the area in question.
Therefore, in the absence of any scientific
correlation or conclusive evidence, no
presumption can be drawn linking the said
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parameters to the operations of the
Respondent Industry. It is respectfully
submitted that, in view of the allegations
made by the Applicant, the Respondent
Industry undertook a detailed
groundwater quality assessment and
analysed the trend and pattern of the
relevant parameters. Upon such scientific
study and evaluation, it was observed
that the parameters referred to
hereinabove do not indicate any adverse
variation attributable to percolation,
infiltration, or contamination arising from
the industrial activities of the Respondent
Industry.

The said groundwater quality reports and
analytical findings are annexed hereto
along with the present submissions for the
kind perusal and better appreciation of the
facts by the Hon’ble Tribunal. [Ax.R5:
Groundwater analysis reports Colly [1]

7. MPCB survey (2019) found even higher
TDS levels of 7522.

Reply The Respondent has already dealt with
and duly answered the said allegation
under Point No. 6 hereinabove

8. High mineral content so severe that it
jams RO purifiers within 10-12 days.

Reply Use of the RO purifier or concentration of

the minerals are can not support the
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allegations made by Applicant. As
mentioned under point no. 6, the
concentration of the minerals depends on
geological conditions, hydrogeological
characteristics, and the nature and
composition of the underlying rock strata
of the area in question.

Allegation that industry dumps 200 tons of
waste daily, far exceeding the permitted
monthly average of 22 tons

Reply

DENIED. It is respectfully submitted that
Respondent industry has already received
the MPCB consent for disposal of the 1500
MT/M and is utilising the said quantity
only.

10.

Hazardous slag leaching into the
underground water table that feeds the
applicant's drinking water sources.

Reply

DENIED. The Respondent Industry most
respectfully submits that the Applicant is
attempting to mislead the Hon'ble
Tribunal by repeatedly alleging that the
slag generated by the Respondent is
hazardous in nature and responsible for
groundwater pollution. The said allegation
is wholly incorrect and devoid of any
factual or scientific basis.

It is submitted that the slag in question is
classified as non-hazardous waste. The
MPCB, in the valid Consent to Operate
granted to the Respondent Industry, has
specifically categorized the said slag as
non-hazardous waste and has prescribed
landfiling as an approved method of
disposal, without requiring any prior
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treatment. In view thereof, the allegations
sought to be made by the Applicant are
misconceived and untenable in law and on

the facts.
6. Non-Hazardous Wastes:
SrNo Type of Waste Quantity UoM Treatment Disposal
1 Slag 1500 [MT/M NA Landfill
2 Iron Dust 380 [MT/M NA Landfill
11. Fugitive emissions escaping from the roof-

top due to incomplete secondary fume
extraction systems at LRF sections.

Reply DENIED. It is respectfully submitted that
the Respondent industry has completed
the secondary fume extraction system,
and it has been operational for a long
time. There is no direct emission in the air
by the industry.

13 Presence of illegally constructed
mountains of hazardous slag requiring
immediate removal and safe disposal

Reply The Respondent has already dealt with
and duly answered the said allegation
under Point No. 10 hereinabove, and the
same is not reiterated herein for the sake
of brevity.

22. Hence, all allegations made by the Applicant are
without applying his mind, not providing all the
relevant facts, and therefore denied by the Respondent

industry.

23.Comment on Limitation: This application is
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time-barred and non-admissible as per Section 15 (3)
of the NGT Act 2010.

“(3) No application for grant of any
compensation or relief or restitution of property
or environment under this section shall be
entertained by the Tribunal unless it is made
within a period of five years from the date on
which the cause for such compensation or relief

first arose:”

24. It is respectfully submitted that the Applicant
himself has admitted that the alleged first cause of
action arose as far back as in the year 2013, pursuant
to the filing of the first formal complaint. In this
context, the principle relating to a continuing cause of
action would not be attracted to the present case,
particularly in view of the fact that the present
Respondent Industry was not the occupier or operator

of the said premises in the year 2013.

25. Further, even upon consideration of the
subsequent events, no instance of pollution has been
noticed, identified, or verified by the MPCB pursuant to
the complaints made by the Applicant. On the contrary,
the Respondent Industry has been granted renewal of
its Consent to Operate by the MPCB, which remains
valid up to 28/02/2027, thereby evidencing due

compliance with the applicable environmental norms
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and standards.

26. Therefore, based on the submitted facts and the

circumstances, the Respondent industry urges the
0 T:\ Hon’ble Tribunal to not to consider this OA and dispose
U/ 77 :. of the same.

F \‘_{'f- _“" Place: Pune
OS> Date: 07/03/2026

FOR RESPONDENT NO. 1
M/s Kirloskar Ferrous Industries Ltd.

25
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NOTARIAL

e P
*_Place: Pune

/.7 Date: 07/03/2026 g;j“&* )
B ignatlre & Seal)

"t
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VERIFICATION & AFFIDAVIT

I, Zakir Aamir Shaikh, am the authorised representative
of M/s Kirloskar Ferrous Industries Ltd., having office at .
Jejuri- Morgaon Road, Kolvihire, Pune.

I do hereby verify and affirm that the facts stated in the
above are true and correct to my knowledge, based on:
records, facts, and statutory approvals obtained.

No relevant material or facts have been concealed.

This affidavit is filed on solemn affirmation and oath.

Authorised Signatory
For M/s Kirloskar Ferrous Industries Ltd.

BEFORE ME

Har'rshchra Vitthal Khirid
Notary Govt. of India
Noted and Regjahr&d Pune District f_}‘.’b:?ahlfash")

at Sr. No.g: l_% _%Q.Eé

Date:-

07 MAR 2026

NOTARIAL NOTARIAL NOTARIAL ~ NOTARIAL
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BEFORE THE HONOURABLE

NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH, PUNE
Original Application No. 143 / 2025 (W2)

BETWEEN

Vaibhav Narayan Mote & Anr.  ......... Applicant
VERSUS

Kirloskar Ferrous Industries Ltd. ...... Respondent/s

and Ors.

We/I hereby appoint the following Advocate/s to represent us/me
and sign wherever required on our/my behalf.

Sachin Subhash Gore, af3 o7 MY

B.Sc. (Chemistry), M.Sc. (Environment), LL.M (Crime),

MBA (Corporate Law), Diploma in Taxation, Diploma in Labour Law,
Diploma in Environmental Management & ISO 14000-14001,
Address: Fl. No 601, Rohit Park II, S.No. 73/3A, Morya Colony,
Tapkir Chowk, Kalewadi, Pimpri, Pune 411017.

E-mail: ssgore2005@gmail.com, Ph. No.: 020-27612357,7350212877

Along with Adv. Raghunath Mahabal and associated Advocates

Accepted subject to payment of fees.

Mo o jeuhon = -
. Adv Rohit Popat Sawant
- BS.C.,DCL,DLL & LW,LL.B.

law.aboveall1610@gmail.com
zeb} 01 ] 202¢ Mob No : 7721006979

Ub?tooﬁgug
Adv. Sachin Subhash Gore

Date: 17/06/2026 s X
Place: Pune Respondent No. 1
Kirlos rrous’ Industries Ltd.

AEOBHA

Sachin 5. Gore
ADVOCATE
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S _ Date: 12.11.2025
To: ' v ) _ _
The Police Inspector N Ax R 1
Shri. Deepak Vakchaure, ' : u
Jejuri Palice Station, Taluka Purandar,
District Pune 412 303

Subject: Complaint regarding Harassment and Disruption caused by Mr. Nana Khaire,
Mr. Vaibhav Mote & others. :

Respected Sir,

This s to inform you that, since past few months, our company has been facing
harassmentfrouble from Shri Nana Aburao Khaire, Shiri Vaibhav Narayan Mote and others on
rogular basie. These Individuals are causing undue trouble and are constantly obstructing our _
work activity, blocking our people’s gate entry and make threatening phone calls to the senior
officers of the company, causing unnecessary mentat harassment.

-

Also tike ta inform that Mr. Khaire was prbviding employee transport services for last 5 years to
the Company and there too he was not adhering to legal norms, leading to minor accidents and
unsafe situation for employees. Even after giving various reminder service did not improved, in
faet it deterforated further and hence he voluritarily stopped giving the services.

Management has held rounds of discussions with these individuats fromi time to time with the
Intention of maintaining cordlal retations and ensuting that the industriat peace is not disturbed.

During our discussion, they have demanded Rs. 2 Crore each and additional favour tike
Employment assurance, land exchange or additional land from the Company, which is not
accaptabie,

On refusal to adhere with their demands, they have threatened us, stating that they will stop the
Comrtan?'areraticns;fby bringing c‘utside:pégple at Cats and filing false somiplaints with thie
various Government Authorities against the Company and Senior Management Personnels.

On 07.11.2028, they again attempted to block the people movement at the factory gate and due

. tointerference of Security it was not successiul. Thereafter again on 08.11,2025, they assembled
at Main Gate with an intention to block the movement of the Plant Head & hold him hostage,
instantly"it was informed to your good office and Pelice instantly arrived to our main gate & took
them away.

Wa willlike to bring to your notice that Mr. Khaire, Mr. Mote & Others aretrying 1o extract the money
& other favours end due to this such anti social activittes. However, our team is mentally
disturbed, scared and finding it difficult torun the operations effectively. if this continucus then
it may impact the Company and Employees adversely. '

Kirtoskar Ferrous Industries Limited
A Klrloskar Group Company T C

M
\:*ﬁé/ T

-

Works: Jajuri - Morgaon Road, Kolvihire Village, Tal. Purandar, Dist. Pune ~ 412 303, Maharashtra, India,
Phone ; +81 78756 64001 /2 / 3 | Fax : +91 2115 253040 .
Wehaite : www.kirloskarferrous.com
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Due'm such unauthorized acts by these individuals, there is a strong possibility of disruption of
the company's work as well as breach of public and industrial peace.

You are therefore, requested to take suitable legal actions against the above-mentioned peopte
and request to provide support & protection to maintain law & order situation.

ii;r . Yours Eaithfuily, . . . _ . . .

For Kirloskar Ferrous Industries Lid,

AuthoFised’Signatory

CC: The DY.S.P, Saswad

kgﬂ’l’i’g; )
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Kirloskar Ferrous industries Limited
A Kirloskar Graup Company ’

| Works: Jejuri - Morgaon Road, Koivihire Village, Tal. Purandar, Dist. Pune - 412 303, Maharashtrs, India,
Phone : +9178755 54001/ 2/ 3 | Fax: +91 2116 283040
Waebsite : www.kirloskarferrous.com
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EIRSTINFORMATION REPORT.
{Under Section 154 Cr.p.C.)
P A AT
{®e quy wiorerdt afsar wian)
3, Digtylet (fores): yor mfle P.5.(a1h): g Year {af): 2021
FIR No.(siebr g wn e 0320 Date and Time of FIR (5, @. Rafar anfr dm); 27/112021 14:23 g
2.1 8.Mo. (a1.3.) | Acts (arflifyam) . ‘Sections (@) '
REbah "fnmﬂzr-ég . tgo ” . e
N i R AR yad
L bR acee Gy
3. (4} Oecurrence of offence (=gt e '
1. Pay(Rmw): afrmr Date From (Rerfw wigay: 2771172021
Tlme Perfod  uge 3 Date To ( e vy, 27/11/2021
Gnterrrefl); Time From (AduRps):  08:45 43
Time To (oudfa); 09:15 &
(1} Information received at P.S. (wifde frarerar gyafer amhy;
Date (R¥fw ): 27/11/2021 Tima (39): 14:14 43
(c)General Diary Refarence (Jammay das
Entry No, {#55 ®.): 015 Date & Time (Rl ol dw): 277112021 14:14 79

4. Typa of nformation (nfteler smm)y Al
5. Place of Occurvence (Tesmvuys);
1.{8) Diraction and distance from &.8. (ot sl R g olie): o, 10 fef
Beat No. {f¥e w.):
(b} Addroya (var): gy NIRRT oy e vy O B | sy RN, g

{¢}in case, outside the limit of this Police Station, then (a1 9)sfta SR gellany argeaTy):
Name of P.§. (tefly mreamy ara);
District(State) {fregi(aroy)):

. Complainant / Informant {(Farearmidd AUmr):
{a)Name (71a): sl sigra artiermy
(b} Father's/Husband's Name(adls / o 9

{c) ﬂgléwear of Birth (wsw arflu/ad): 1969 (d) Natienatity (ziflaea); yg

(e} VI No. (T.ona.d%. m,);

(f} Passport No.(91eus w.) Date of Issue (R grita):
Place of Issue (e fyem):

{g) Id details {Ration Card,Voter ID Card,Passpart, UID No.,Driving License,PAN)
S ETy Ry (e a1 | e wrd TS, Farget 6., grfim engeiy, Wi i )

S.No.(ar, ;ld Type {3iw@usrar ym) ~ 1d Number (3vaaeara waw)
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Sheetl
Theft cases
FIR Done on 18/11/2021 against Unknown criminals for trying
! 18/11721 to theft around 40 Kgs scrap from fencing (FIR NO- 0305)
FIR Done on 21/11/2021 against Mr. Narayan Baban Mote and
Mr. Vijay Dnyaneshwar Bhosale for trying to theft around 410
2 241128 Kgs scrap with the help of tempo (FIR NO - 0320)
Two wheelar No MMH12MJ/0643 was confiscated out side of
3 17111421 fencing and handed over to police station,
Letter Given to Jejurf police station regarding increasing theft in
4 06/02/22 company ‘
300 kg stolen sorap recovered will the help ol Jejuri police
5 0612121 station from local scrap vendor from jejuri
Following S. Officers and S. G. Terminated from BSA corporation & Guard force services
far suspicious activity
(Eatlier Security service provider)
1. |Ramesh Shinde- (C30)
2 [Sudhakar Jadhav- (CSQ)
3 |Balasaheb Yadav- { Security Supervisor)
4 |Somnath B Jadhav-{ Security Guard}
5 |Vinayak Shivaji Jadhav-{ Security Guard) -
6 |Natha Shinde (Security Guard)
7 |Prasad D Chachar (Security Guard)
Following Security otficers and Security Guards Terminated from SIS Security Lid
1 iIChandrakant More { CSO)
2 |5agar R Larklge { Security Supervisor)

Page 2
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" S.No.(31 | 1d Type (shawasray TPIR) 1d Number (3irsarsr fifen)
T ?'
M Address (gan):
'§'.‘M6‘.‘(5i;';"K&'&?&éé‘"’ﬁﬁé‘t’ﬁ‘e"ﬁﬁﬁh’ddfés'é"ﬁ%ﬁj”'”'”"""”"" O f
1 LR ixﬂ103 wrRRdeesaT By drarn mw&,gﬁrﬁz,mmmgir snfbor, ey R

() Qecupation (coreaer):
{ Phone number (B #%,);

(4103 wriarteert Pror vy RIRTE, 2N ORI, ln, e, s |

Mobile {5iiarger +1.): 91.9860196170 .

7. Details of known/suspected/unknown accused with full particulars (el sradv Hisrfre farayereft

smerdtan doul e,

i 85.No, IName {77a) |Atias () ‘Relative's Name iProsent Address (s gary

| (1) (Trdardenr sy |
U e o oo L doem Ay T i reﬂm’rasfércﬂ%wdgﬁgu‘r ()
| I L R ‘”‘""’f.'m)m*"_“"“‘._._._......,.__._,_.\__.__.....’

f' i e e T _ s, B St gl g gl g i
L | i |

8 Reasons for defay
arrlla Rsiard) wieon

2. Particularg of properties of interast

| 5.No, IPraparty Category  [Proporty Type E'b'ie"sc ription () [Value(in Rs/) :
(3. [P w) ) ane) (e (a qedyy
RRNEE S R S (e U e R e e | 12,300.00
i IR MRS Ft 410 ek g
30 Total valug of property (In Rs/-)-(aV e Ydwur smapdyy 12.300.00
T 5 (W, )
11 inquast Report / U.D. case No., If any (34@duE argarsl/ sivarg Y e
.S ARG )2
'S.No. (31, "U(5B Number (4. dl,
3.) Awy
12 First Information contents (YT e willae ),
HTar gt el s s <Rt Rt} s & B, B e B 5’,;3%‘%275 VIRV SRET o Y fYER ey ek
ot effer a0, . R o BRI R &g wﬂﬂaﬁ N AN el IR sl re) 08,30 3
HEAIPIE} 05,00 A1 3 S, ST DU et valor o) e e 2 CUT, e ol R & e
TR AT Yo . gy 250 VR SR SRET ire Wt @R A1 v ) R

in reporting by the complainant/informant {amrese/mid YU YTHGT TR

(el sareedsyr anaften)

HROE TS oM, e v ST TR NS Y1, eV disfler wivepnrandien Al R g M ok et

atr

r OISR QT 27 et i oty ondg, ¢
T YR g Jefler
ﬁvgﬁaﬁggrmmmmhﬂmﬁ
SRT G, ﬁ-‘fﬁraswﬁ%?;mqéﬁmmmaw
A073 Hresd) ) iyt amde gy
1 IR TR N PR gelfepdler FIRRER A
23:?;112-%&64073 BT QITERY e a9 TRRaNeT < i ey

e Jrgdier i T o FRraree st el - 1) Trergor

AR .2 FR s dhef

ARET AR srasarf amuf
T S S S!S .9 51 01 roh e v g e ) SRR 1 g
SIHEER RIS ¥ fY Sropdt e, gdaw S srread wifiicer G el weY B o R
il k5 an%:g% . TRIG & e BV o cny b

&ae

TrrE Y GReE ey 9T sy

e 27/11/2021 Al srenr)

DI AT, s
TTRIT Vet iy e o wdkor areur R el
. W vt et wier
BT W SRIT ) gefferdler ar ety gt woen veerry GaEed 1,

S S e Vet arven [Rye) nigd

08.30 <riray = ey sigy
1 08.45 ars BRI A fle
WIS Y, 3y
O AR Ty 12 i

mﬁﬂl\:ﬁlmﬁm‘fﬂ?
wrt T, Rl 9
R qor 2)Rrory
e oft Sf
oy TR WE 77 s e,

TR APTY griefy ) Mwﬁmmﬂ’rﬂwﬂmmmﬁwﬂmmvﬁmﬁ x‘h@\f-‘r"—‘iﬁm}m—ﬁmaﬂmm.
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wii¥leflr vime ot afler @ diveain e S am vy SAe IR e DI e dermong R 9 wre
IR G g ok el 1) 12,3%30:[# w R GTW.W.Q%.@% iRy et T TR HeRaR ot
410 el Y e R RBAL  eee 12,300/ 8t pemy aficr arufren aree $hR et R
27/41/2021 3l SRl 08,45 yrovary exeart AR BRI anv.ow, e 3 @i T SRR FR - 1)
INTOT 3T YR o7, et oS an e B it 2) ﬁmaﬁmﬂmﬁwgﬂmmm%gﬂa}vﬁm
Rty et evres A e 12 WA, 2073 arved 't 9 a5y aiRvaTE e S I8, e T TR o
el e oo Risves; e fRisrfe 2 o,

1nAction Since the above information reveals commission of offence(s) u/s as mentianad at
(avalY g arw w, 3 wed TG HAlE BeHTad e SEATTAET AT T, }
{1) Registered the case and took up the or (fan)
Investigation: (& Fiefamt sy govgre s
yrel} drerely:

14.Signature/Thumb impression of the complainant /

/b

")
15.Date and time oi};gpa&h ta the court (SgrgTEHTg

(2) Directed (Name of 1.O.} (a9 aifwr-ard arq):  SHIRISH RAJARAM LONDHE
Rank (ug)r HC {Head Constable

No.(B.): PCMHT609D to take up the investigation (@ sy wevur sfden Ra) or ()
(3) Refused investigation due to (S HROMS qures wROaRT T97% Rioti):

oF (VT PRI AU FUART AP 1)
{4) Transferred to P.S.(778 gollos wiofien sraeury wr aYelr sroara )
District {Riwan:
on peint of jurisdiction (a1 &x1ffrwr ¥ wre searafe) .
F.).R. read over to the complainant / informant,admitted to be correctly recorded and a copy

iven to the complainant / informant frea of cost, (uer wsx WERERTe/aalen argy srafie, s
“Thefrelt argenTy ‘HT§C W a1 ot epmRTET/a e wradE va R ),)

R.Q.A.C. (3R, 30 ¢ .5l

Informant.(awrerrdl/aar 3neare o <

ot s}
I helly™

Signature of Officer in‘charge, Police

Station . Glﬁfﬁl‘i-w

::"v I:'-"‘ ) ,“‘.-,-v“';. .:):_;J‘ o e
Name (a3 \Umestiy Aliddmber Tawaskar
Rank{wg): | (ifis“béc'tor)

No. (%} pI

argaET arihe g ey

i {
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Kirlaskar Ferrous industries Limited
AKirinskar Group Campany

Works: Jejuri - Morgaon Road, Kolvihire Village, Tal. Purandar, Dist. Pung - 412 303, Maharashtra, india.
Phone | +91 78755 5400172/ 3 | Fax: +91 2116 253040
Website | wenw. kirloskarferrous.com




g

yz/

ool T&.34. 22,3034 o 4 INT FTI0T A Jedl Davg ezl
WIATHES TOEToaoOT SBET INoTd RIS 0 WUl TGO SuST
arel gran Macpear charar SiglR) UYL IS, o1 amIR Tl Fe . dudiol Y@BToS
AWy wse B ofYel Sge doedr FHA Aqged HIOT gty FET D
FUMAer wAOR) FGINTHESA TG T EEISR FE  JNOT HUeNAS
WIABTH THATOT TMEATART IS’ Ad IS .

F2M U & FHa suRRor A, d den WX O ®IY ged wad
Fusen STl dgal DUzl TIFHEY FrsgasT ot uRish wush uder
FRTOT SHUERT o A OpgeiEen ousar FSfyor |, wusr giftmmraien
&Y waroly wa0T , Ut wAfFaen Foieny YUARNS! FETG FOTOYT ,BHUATHATH
gAY FIRIeTal TROITE O WUST o WISTAA €daHchl 39 Iy o TAHD
FUA T waEgx uRd ulons @ . oW ofel GHE ol
yardifpg diew & omad @ Fmeaat andufein o e 2tdar ster
BIOATE @Te QTFIAT JNE.

FBEOTS JOTH od foetd gmg ot avex umIond it Jyra Sareror
A, ff FenT WY o Faw sHfes Aoy & eeeelw emard ward.

TH I EFs ~ 496090 1 FEL

Ao -0 . R.et.v0vu WS SOy 1. we el ol d@IR giot
R.F. 0L 1. r034 AT CigRT O 9. @Telel tholel amia STol

145

T.C

S
O

&



Ax. R2

Phone no. : 020-25811698

MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, PUNE

MAHARASHTRA

B

Visit usat : http://mpcb.gov.in "’“ﬁ"'j’_“’:{
mail : sopunelab@mpcb.gov.in \".’.
"Your Service is our Duty”

Regional Laboratory, Pune, Maharashtra
Pollution Control Board, Jog Center, 3rd
Floor,Mumbai Pune Road,
Wakdewadi,Pune- 411 003

Test Report No.: MPCB/RL-Pune/JV S/25-26/04/89-B

Date: 11/04/2025 03:59 PM

Analysis Report-Water (JVS)

Field Sample|D : BR-0090581
ISMT Ltd
Name & Addressof thelndustry | O63 Steel and steel products using various furnaces like blast furnace /open hearth
furnace/induction furnace/arc furnace/submerged arc furnace / basic oxygen furnace
/hot rolling reheated furnace
Sampling Location : STP (Outlet)
Lab code: MPCB/RL-Pune/JV S/24-25/2825
. ) Sample Details
Sampling Method(s) : (Water/Air[HW) : Water
Sampl.mg drawn by (Officer FO—_PuneI (Sarjerao Sample Volume Received
name): Bhoi)
. . FO-Pune | (Sarjerao )
Sample submitted by (Name) : Bhoi) (SRO-Pune 1) Seal No. : 06
Date of Sample . Date of Samplereceipt to .
Collection.(dd/mmiyyyy) : 04/03/2025 11:30 AM L abor atory (dd/mmiyyyy) : 06/03/2025 11:.44 AM
Analysis start Date 06/03/202501:18 PV | Analysisend Date 04/04/2025 01:22 PM
(dd/mmlyyyy). : (dd/mmlyyyy). :
Test Report
Sr.No Parameter Results| Unit M ethod Adopted
APHA 24th Edition 4500-H+ B (Electrometric
1 pH 8.0 Method)
2 Total Dissolved Solids(TDS) 4480 | mg/l APHA 24th Edition 2540 C
3 Suspended Solids ( SS) 13.0 mg/ APHA 24th Edition 2540 D (Gravimetric
Method)
4 Biochemical Oxygen Demand (BOD) 8.6 mg/l IS 3025 (Part 44)
. APHA 24th Edition 4500-Cl B (Argentometric
5 Chloride 68.58 | mg/l Method)

T.C
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Sr.No Parameter Results| Unit M ethod Adopted

APHA 24th Edition 5220 B (Open Reflux

6 Chemical Oxygen Demand (COD) 321 | mgl Method)

APHA 24th Edition 4500-SO4 E

7 Sulphate 3352 | mg/ (Turbidimetric Method)
APHA 24th Edition 3111B (Direct Air-
8 Iron 0.38 mg/l Acetylene Flame Method)
9 Oil & Grease BDL mg/ APHA 24th Edition 5520 B (Liquid-Liquid,

Partition-Gravimetric Method)

Abbreviations. - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed

Remarks:

Remark for Amended Report:

Remark: - Note: Thistest report refersonly to the sample submitted for the testing.
Results Compiled by: R P Raut

Results Approved by: R P Raut

Results Reviewed by: Shantilal Nagare

# Thisis an Electronically generated report does not require signature

Note:

1. The results refer to the samples and parameters requested for analysis.

2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed

3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

Shantilal Nagare
Senior Scientific Officer,
I/c Regiona Laboratory,
Pune,

End of The Report

Copyright © 2020 LIMS. All rights reserved.

Page -
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MAHARASHTRA

MAHARASHTRA ONTROL BOARD

Regional Laboratory, Pune.

Regional Laboratory, Pune, Maharashtra Pollution Control

= Board, Jog Center, 3rd Floor,Mumbai Pune Road,
e Wakdewadi Pune- 411 003, Tel : 020-25811698
"Your Service is our Duty” e-mail : sopunelab@mpcb.gov.in
website : http://mpcb.gov.in TC-16152
o . i Issue Date: 10-01-2023
NABL Accreditation:- | SO/IEC 17025:2017, TC-16152 Validity: 09-01-2025
S ) ) Issue Date: 20/02/2024
Certification Standards:- 1 SO 45001: 2018, OHS-5241 Validity: 25/02/2027
— Issue Date: 16-06-2023
MOoEF Recognition: Validity: 25-02-2024
Test Report No.: MPCB/RL-Pune/JVS/25-26/12/341-A Date: 11/12/2025 05:46 PM
ULR No.: TC-1615225000002526F
Test Report-Water (JVS)
Field Sample ID BR-0105926 Type of Industry Red (LSI)
Name & Address of the ISMT Ltd
Industry
Industry Consent MPCB-CONSENT-
No./UAN No. 0000019770 Type of Sample Weter
Sample collected by FO-Pune | (Sarjerao Bhoi) | Location of sample STP (Outlet)
(Officer Name) (SRO-Punel) collection
Sedl No.: 06 Method of sample Grab
collection
Date 25/11/2025 Total No. of Containers 1
Sample
Collection ; . Nature/Description of
Time 06:30 PM Sample Treated Sewage
M PCB/RL-Pune/JV S/25- -
Lab ID 26/1954 Sample condition | Ok, as per QSP 08
Date 26/11/2025 ggaj ysisStarted | 56/11/2025 06:10 PM
Received by lab
. ) Analysis .
Time 05:14 PM Completed On 11/12/2025 05:27 PM
Samplerecived by (Name & Shantilal Nagare (Senior
Designation) Scientific Officer)
Sr.No Parameter Results| Unit Test Method
. APHA 24th Edition 2540-D, Pg. No.
1 Suspended Solids (SS) @105 degree C 18.0 mg/l 146-147" 2023
Biochemical Oxygen Demand (BOD) 3 days .
2 at 27 degree C 234 | mgll IS 3025 (Part 44):2023
Page 1 of 2
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"Your Service is our Duty”

MAHARASHTMONTROL BOARD

Regional Laboratory, Pune.
Regional Laboratory, Pune, Maharashtra Pollution Control
Board, Jog Center, 3rd Floor,Mumbai Pune Road,

Wakdewadi,Pune- 411 003, Tel : 020-25811698
e-mail : sopunelab@mpcb.gov.in
website : http://mpcb.gov.in
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TC-16152

Sr.No

Parameter Results| Unit

Test Method

3 Chemica Oxygen Demand (COD) 68.0 mg/l

APHA 24th Edition 5220B Page N0.544,

545: 2023

Remarks: Nil

Approved & Reviewed By

Shantilal Nagare

Senior Scientific Officer,
Regional Laboratory, Pune,
(Authorized Signatory)

Note :

1. Theresultsrefer to the samples and parameters requested for analysis.

2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed
3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*** End of the Report ***

Page 2 of 2
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"Your Service is our Duty”

MAHARASHTRA POLLUTION CONTROL BOARD

Regional Laboratory, Pune.
Regional Laboratory, Pune, Maharashtra Pollution Control
Board, Jog Center, 3rd Floor,Mumbai Pune Road,

Wakdewadi,Pune- 411 003, Tel : 020-25811698
e-mail : sopunelab@mpcb.gov.in
website : http://mpcb.gov.in

TC-16152

o . i Issue Date: 10-01-2023
NABL Accreditation:- 1SO/IEC 17025;2017, TC-16152 Validity: 09-01-2025
. ] ) Issue Date: 26/02/2024
Certification Standards:- | SO 45001: 2018, C.NO.944015/S-2 Validity: 25/02/2027
—— Issue Date: 16-06-2023
MOEF Recognition: Validity: 25-02-2024
Test Report No.: MPCB/RL-Pune/JV S/25-26/09/186-A Date: 12/09/2025 09:22 PM
ULR No.: TC-1615225000001289F
Test Report-Water (JVS)
Field Sample ID BR-0100678 Type of Industry Red (LSI)
Name & Address of the ISMT Ltd
Industry
Industry Consent MPCB-CONSENT-
No./UAN No. 0000019770 Typeof Sample Weter
Sample collected by FO-Pune | (Jayant Doke) | Location of sample STP (Outlet)
(Officer Name) (SRO-Punel) collection
Sedal No.: 251 Methoq of sample Grab
collection
Date 28/08/2025 Total No. of Containers 1
Sample
Collection ; . Nature/Description of
Time 04:10 PM Sample Treated Sewage
MPCB/RL-Pune/JV S/25- -
Lab ID 26/1244 Sample condition | Ok, as per QSP 08
Date 02/09/2025 gga' ysisStarted | 53109/2025 11:10 AM
Received by lab
. . Analysis .
Time 05:29 PM Completed On 12/09/2025 09:22 PM
Sample r_ecwed by (Name & R P Raut (JSO)
Designation)
Sr.No Parameter Results| Unit Test Method
. APHA 24th Edition 2540-D, Pg. No.
1 Suspended Solids (SS) @105 degree C 10.0 mg/l 146-147- 2023
Biochemical Oxygen Demand (BOD) 3 days .
2 &t 27 degree C 125 | mg/l IS 3025 (Part 44):2023
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Sr.No Parameter Results| Unit Test Method
3 Chemical Oxygen Demand (COD) 438 mg/l APHA 24th Edltlon. 5220B Page N0.544,
545: 2023
Remarks: Nil
Approved & Reviewed By
R P Raut
JSO,
Regional Laboratory, Pune,
(Authorized Signatory)
Note:

1. The results refer to the samples and parameters requested for analysis.
2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed

3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*** End of the Report ***
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Regional Laboratory
Regional Laboratory, Pune, Maharashtra

Phone : 020-25811698
Fax : 020-25811698

MAHARASHTRA

—
e e
e

Emai - sopunelab@mpch.gov.in T /4 Pollution Corirol Bard, Jog Center, rd
Website : http://mpcb.gov.in Lt oor,MUmbal FLIne =oac,
) ’ R "Your Service is our Duty” Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL -Pune/Hazardous Waste/25-26/12/1-B
Date: 12/12/2025 03:46 PM

Analysis Report-Waste (Hazar dous W aste)

Client/Industry/location Name & Address

ISMT Ltd
o83 S e T s g on funeoefrc

Sample Details
Field SamplelID: BR-0100679
Laboratory Sample Code: MPCB/RL-Pune/HW/25-26/11
Sample Details (Water/Air/[HW) : Waste
Sampling Method(s) : Grab

Sample Volume Received :

Sample Collected By :

FO-Pune | (Jayant Doke) (SRO-Punel)

Seal No. : 251
Typeof Industry / L ocation details: Red
Sample Collected On : Aug 28 2025 05:05:00:000PM

Sr.No Parameter Result Unit Method of analysis
USEPA Test Method
1 Cadmium (mg/Kg) 0.0000 mg/L 13211(Pgd_N0-1-35) & APHA
MR R0
Appendix Il of Section
2 Copper (mg/Kg) 0.15 mg/L 66261 of Title 22 of CCR &
ARG o 33245
USEPA Test Method
3 Lead (mg/Kg) 0.22 mg/L %ﬁlﬁ(EPg- _No.l-i5) & AP“A
 EGHD 53R, S0 No
Appendix |1 of Section
4 Zinc (mg/Kg) 4.43 mg/L 66261 of Title 22 of CCR &
ARG 5345
5 PH@25 degree C 5.27 HAEBy20 ZIH 5053
6 Cobalt 0.00 mg/L A %ﬁ\%t%%d%%n %}%B
7 Manganese 5.26 mg/L ARG 8445
g ron 148 mol ABLERARLIR I
T.C
o
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Remark: Analysisof all metals by TCLP method (1311)
Report Type: final

Report generated on: 12/12/2025 03:44 PM

Complied & Approved by: Shantilal Nagare

Reviewed on Date; 12/12/2025 03:46 PM

Reviewed by: Shantilal Nagare

Shantilal Nagare

Senior Scientific Officer,
Regional Laboratory, Pune,
(Authorized Signatory)

* Electronic report does not require signature

Note:

1. Theresultsrefer to the samples and parameters requested for analysis.

2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed

3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*** End of the Report ***

Copyright © 2020 LIMS. All rights reserved.
Page 2 of 2
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MAHARASHTRA POLLUTION CONTROL BOARD

Regional Laboratory

Phone : 020-25811698 Regional Laboratory, Pune, Maharashtra

Fax : 020-25811698

MAHARASHTRA

—
e e
e

Emai - sopunelab@mpch.gov.in T /4 Pollution Corirol Bard, Jog Center, rd
Website : http://mpcb.gov.in Lt oor,MUmbal FLIne =oac,
) ’ R "Your Service is our Duty” Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL -Pune/Hazardous Waste/25-26/12/2-B
Date: 12/12/2025 03:49 PM

Analysis Report-Waste (Hazar dous W aste)

Client/Industry/location Name & Address

ISMT Ltd
o83 S e T s g on funeoefrc

Sample Details
Field SamplelID: BR-0100680
Laboratory Sample Code: MPCB/RL-Pune/HW/25-26/12
Sample Details (Water/Air/[HW) : Waste
Sampling Method(s) : Grab

Sample Volume Received :

Sample Collected By :

FO-Pune | (Jayant Doke) (SRO-Punel)

Seal No. : 251
Typeof Industry / L ocation details: Red
Sample Collected On : Aug 28 2025 05:05:00:000PM

Sr.No Parameter Result Unit Method of analysis
USEPA Test Method
1 Cadmium (mg/K g) 0.0000 mg/L 13211(Pgd_N0-1-35) & APHA
MR R0
Appendix Il of Section
2 Copper (mg/Kg) 0.00 mg/L 66261 of Title 22 of CCR &
ARG o 33245
USEPA Test Method
3 Lead (mg/Kg) 0.59 mg/L %ﬁlﬁ(EPg- _No.l-i5) & AP“A
 EGHD 53R, S0 No
Appendix |1 of Section
4 Zinc (mg/Kg) 2.15 mg/L 66261 of Title 22 of CCR &
ARG 5345
5 PH@25 degree C 925 HAEBy20 ZIH 5053
6 Cobalt 0.00 mg/L A %ﬁ\%t&%d%%n %}%B
7 Manganese 55.36 mg/L A F%%étgo%d%%n %ﬁB
8 Iron 24.14 mg/L Ag%éﬁg%@%gf%}g,

Page 1 of 2
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Remark: Analysisof all metals by USEPA test method 1311 (TCLP)
Report Type: final

Report generated on: 12/12/2025 03:47 PM

Complied & Approved by: Shantilal Nagare

Reviewed on Date; 12/12/2025 03:49 PM

Reviewed by: Shantilal Nagare

Shantilal Nagare

Senior Scientific Officer,
Regional Laboratory, Pune,
(Authorized Signatory)

* Electronic report does not require signature

Note:

1. Theresultsrefer to the samples and parameters requested for analysis.

2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed

3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*** End of the Report ***
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Copyright © 2020 LIMS. All rights reserved.
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r. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
E Hs MATRIX Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
O +91 91585 60571 / +91 95796 84751 / +91 90961 85285

Y www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

AXx. R4

TEST REPORT
ReportNo: | EHSM/2025/Mar/659 | Issue Date | 28/03/2025
Name and Address of M/s ISMT Ltd. (Steel Plant)
Customer Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist-Pune-412303.
Sample Name Air Sample Description Ambient Air
Date of Sampling 22/03/2025 Sampling duration 1440 Min
Sampling Location Near Main Gate Sampling Procedure ifanB‘;eil: I:?r' ':gl If jtrar:tia\is{ f::;?t of
Dry bulb temperature 33°%C Wet bulb temperature | 26°C
Relative Humidity 65 % Sampling done by EHS Matrix Pvt. Ltd., Pune
Start Date of Analysis 24/03/2025 End Date of Analysis 28/03/2025
- . . ‘ Re_sults . 35 o
NS:’.. Parameters Result Unit(s) (Ni':\i:i;itc:r::’ar;fls) Method
1 | Sulphur Dioxide (SO,) 22.0 pg/m? <80 IS 5182 (Part 2)
2 | Oxides of Nitrogen (NO,) 26.0 ug/m? <80 IS 5182 (Part 6)
3 | Particulate Matter PM1g 68.0 pg/m? <100
4 | Particulate Matter PM, 5 32.0 pg/m? <60
5 | Carbon Monoxide (CO) 1.1 mg/m? <04
6 | Ozone(0s) 18.0 ug/m? < 180 CPCB Guideline for
7 | Lead (Pb) BDL pg/m? <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m? <06 pollutants Volume |
9 | Nickel(Ni) BDL ng/m? <20
10 | Ammonia(NHs) BDL ug/m? <400
11 | Benzo(a)Pyrene(BaP) BDL ng/ m? <1.0
12 | Benzene(CgHs) BDL pg/m? <05 IS 5182 (Part 11)
Remark- All above results is within National Ambient Air Quality standards.
BDL — Below Detectable Limit.

o

xg
Authorized Signatory
T C Mr. Rahul Patil
= (Director)
&>
Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address : © Branch Office Address :

CERTIFICATIONS
C-7, Omkar Kudale Patil Estate, Manik 1151, E-ward, Saroj Sankul, Flat No. B-204,
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r. No.30/7, Office No. 202, 203, Chintamani Industrial E1a57
Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.

O +91 91585 60571 / +91 95796 84751 / +91 90961 85285

3 www.ehsmatrix.co.in € ehsmatrixpune@gmail.com

EHS MATRIX :

PRIVATE LIMITED

TEST REPORT
EHSM/2025/Mar/662 | Issue Date | 28/03/2025
Name and Address of M/s ISMT Ltd. (Steel Plant)
Customer Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist-Pune-412303.
Sample Name Air Sample Description Ambient Air
Date of Sampling 22/03/2025 Sampling duration 1440 Min
sampling Location Near Fume Extraction sampling Procedure CPCET Guidfeiine for measurement of
System Ambient Air pollutants Volume |
Dry bulb temperature | 34°C Wet bulb temperature | 26°C
Relative Humidity 65 % Sampling done by EHS Matrix Pvt. Ltd., Pune
Start Date of Analysis 24/03/2025 End Date of Analysis 28/03/2025
i ST ' ~ Results
::". Parameters Result Unit(s) (Nir;eéi;i::::’:r:;s) Method
1 | Sulphur Dioxide (SO3) 22.0 ug/m? <80 IS 5182 (Part 2)
2 | Oxides of Nitrogen (NO,) 27.0 ug/m? <80 IS 5182 (Part 6)
3 | Particulate Matter PMyo 80.0 pg/m? <100
4 | Particulate Matter PM; s 35.0 ug/m? <60
5 | Carbon Monoxide (CO) 1.3 mg/m? <04
6 | Ozone(0;) 18.0 ug/m’ <180 CPCB Guideline for
7 | Lead (Pb) BDL pg/m? <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m? <06 pollutants Volume |
9 | Nickel(Ni) BDL ng/m? <20
10 | Ammonia(NH3;) BDL ug/m? <400
11 | Benzo(a)Pyrene(BaP) BDL ng/m? <1.0
12 | Benzene(CsHs) BDL pg/m? <05 IS 5182 (Part 11)
Remark- All above results is within National Ambient Air Quality standards.
BDL — Below Detectable Limit.

i

ﬁ/

Authorizéd Signatory
Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address : © Branch Office Address :

CERTIFICATIONS
C-7, Omkar Kudale Patil Estate, Manik 1151, E-ward, Saroj Sankul, Flat No. B-204,

IS0y Ann1 * 20158



1%0}7, Office No. 202, 203, Chintamani Industrial Estate,

E Hs MATR I x Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.

O +91 91585 60571 / +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED ®¥ www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

B TEST REPORT
Report No: EHSM/2025/Jun/807 | Issue Date | 04/07/2025
Name and Address of M/s. Kirloskar Ferrous Industries Limited
st Formerly Known as ISMT Ltd (Steel Plant)
Village - Kolvihre, Jejuri - Morgaon Road Tal. Purandar, Dist. Pune.
Sample Name Air Sample Description Ambient Air
Date of Sampling 28/06/2025 Sampling duration 1440 Min
Sampling Location Near Main Gate Sampling Procedure CPCB. Guidgline for measurement of
Ambient Air pollutants Volume |
Dry bulb temperature | 30°C Wet bulb temperature | 26°C
Relative Humidity 72 % ' Sampling done by EHS Matrix Pvt. Ltd., Pune
Start Date of Analysis 30/06/2025 End Date of Analysis 04/07/2025
Results
::;_ Parameters Result Unit(s) (N:T;T:::::sds) Method
1 | Sulphur Dioxide(SO,) 13.0 ug/m? <80 IS 5182 (Part 2)
2 | Oxides of Nitrogen(NO,) 16.0 ug/m? <80 IS 5182 (Part 6)
3 | Particulate Matter PMyo 54.0 pg/m? <100
4 | Particulate Matter PM, s 23.0 ng/m? <60
5 | Carbon Monoxide (CO) 0.8 mg/m? <04
6 | Ozone(Os) 20.0 ug/m? <180 CPCB Guideline for
7 | Lead (Pb) BDL ug/m? <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m3 <06 pollutants Volume |
9 | Nickel(Ni) BDL ng/m? <20
10 | Ammonia(NHa) BDL pg/m? <400
11 | Benzo(a)Pyrene(BaP) BDL ng/ m? <1.0
12 | Benzene(CgHs) BDL ug/m? <05 IS 5182 (Part 11)
Remark- All above results is within National Ambient Air Quality standards.
BDL — Below Detectable Limit.
l 7

ﬁ/
AutHorized Signatory

Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Addres.s : ‘ © Branch Office Addr‘ess : CERTIFICATIONS
C-7, Omkar Kudale Patil Estate, Manik 1151, E-ward, Saroj Sankul, Flat No. B-204, IS0 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051. Near Swayamsiddha Trust Building, -
: ISO 14001 : 2015
® +91 2024356133 Sykes Extension, Kolhapur - 415116

ISO 45001 : 2018
® +91 90961 85285 / +91 91585 60571 ® +9198343 07334 / +91 90961 85285




1 r. No.30/7, Office No. 202, 203, Chintamani lndustrial1559
E Hs MATRIX Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
O +91 91585 60571 / +91 95796 84751 / +91 90961 85285
2 www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

PRIVATE LIMITED

TEST REPORT
Report No: EHSM/2025/Jun/810 | Issue Date | 04/07/2025
Name and Address of M/s. Kirloskar Ferrous Industries Limited
Customer Formerly Known as ISMT Ltd (Steel Plant)
Village - Kolvihre, Jejuri - Morgaon Road Tal. Purandar, Dist. Pune.
Sample Name Air Sample Description Ambient Air
Date of Sampling 28/06/2025 Sampling duration 1440 Min
. . Near Fume Extraction . CPCB Guideline for measurement of
Sampling Location Sampling Procedure ;
ikitind System ping " Ambient Air pollutants Volume |
Dry bulb temperature | 30°C Wet bulb temperature | 26°C
Relative Humidity 70 % Sampling done by EHS Matrix Pvt. Ltd., Pune
Start Date of Analysis 30/06/2025 End Date of Analysis 04/07/2025
Results :
"k Parameters Result " Unit(s) Apes@cations Method
No. (NAAQ Standards) g
1 | Sulphur Dioxide(S0,) 10.0 ug/m? <80 IS 5182 (Part 2)
2 | Oxides of Nitrogen(NO;) 12.0 pg/m? <80 IS 5182 (Part 6)
3 | Particulate Matter PM;q 58.0 ug/m? <100
4 | Particulate Matter PM, s 27.0 ug/m? <60
5 | Carbon Monoxide (CO) 0.9 mg/m? <04
6 | Ozone(0s) 20.0 ug/m? < 180 CPCB Guideline for
7 | Lead (Pb) BDL pg/m? <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m? <06 pollutants Volume |
9 | Nickel(Ni) BDL ng/m? <20
10 | Ammonia(NHs) BDL pg/m? <400
11 | Benzo(a)Pyrene(BaP) BDL ng/m? £1.0
12 | Benzene(CsHs) BDL ug/m? <05 IS 5182 (Part 11)
Remark- All above results is within National Ambient Air Quality standards.
BDL — Below Detectable Limit.
/
g
Authorized Signatory
Mr. Rahul Patil
(Director)
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Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address : . © Branch Office Addrress : CERTIFICATIONS
C-7, Omkar Kudale Patil Estate, Manik 1151, E-ward, Saroj Sankul, Flat No. B-204, SO 9001 : 2015
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1 r. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
E HS M ATR I X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
@ +91 91585 60571 / +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED i www.ehsmatrix.co.in € ehsmatrixpune@gmail.com

TEST REPORT
Report No: EHSM/2024/Mar/478  |issueDate | 29/03/2024
Name and Address of M/s ISMT Ltd.(Steel Plant)
Customer Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist-Pune-412303.
_Sample Name Air Sample Description Ambient Air |
' Date of Sampling 21/03/2024 Sampling duration 1440 Min
! Sampling Location Near Main Gate Sampling Procedure i;cgeit;!iﬁlIgjnfstrar:tiaj;rfnr?:?t of
Dry bulb temperature | 33°C Wet bulb temperature | 27°C
Relative Humidity 56 % Sampling done by EHS Matrix Pvt. Ltd., Pune |
Start Date of Analysis 22/03/2024 - End Date of Analysis 29/03/2024 |
~ Results |
oF: Parameters Result Unit(s) Specations Method
No. (NAAQ Standards)
1 | Sulphur Dioxide(S0;) 16.0 pg/m? <80 IS5182 (Part 2)
2 | Oxides of Nitrogen(NO;) 20.0 pg/m? <80 IS 5182 (Part 6)
3 | Particulate Matter PMso 73.0 pg/m? <100
4 | Particulate Matter PM,s 38.0 pg/m? <60
5 | Carbon Monoxide (CO) 0.9 mg/m? <04
6_| Ozone(0s) 22,0 ug/m?’ 5180 CPCB Guideline for
7 | Lead (Pb) BDL ug/m? <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m? <06 pollutants Volume |
9 | Nickel(Ni) BDL ng/m? <20
10 | Ammonia(NHs) BDL ug/m?3 <400
11 | Benzo(a)Pyrene(BaP) BDL ng/ m? <1.0
12 | Benzene(CsHs) BDL pg/m? <05 IS 5182 (Part 11)
Remark- All above results is within National Ambient Air Quality standards.
BDL — Below Detectable Limit.

Authorized Signatory
Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address : © Branch Office Address :
C-7, Omkar Kudale Patil Estate, Manik 1151, E-ward, Saroj Sankul, Flat No. B-204,
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1}6&1&30{7, Office No. 202, 203, Chintamani Industrialat6,1
E Hs MATRIX Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.

@ +91 91585 60571 / +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED

= www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

TEST REPORT
| Report No: [ EHsm/202a/mar/ag1 |Issuepate [ 29/03/2024
Name and Address of M/s ISMT Ltd.(Steel Plant)
—_— Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist-Pune-412303.
_Sample Name Air Sample Description Ambient Air
Date of Sampling 21/03/2024 Sampling duration 1440 Min
samnguocaton | LT S ot rcere | /0 S0 e o
Dry bulb temperature | 33°C Wet bulb temperature | 27°C
Relative Humidity 56 % Sampling done by EHS Matrix Pvt. Ltd., Pune
Start Date of Analysis | 22/03/2024 End Date of Analysis | 29/03/2024 |
il S s .
:L'. Parameters Result Unit(s) (N:?Aeéi;i:::;'lsds) Method
1 | Sulphur Dioxide(SO,) 23.0 pg/m? <80 IS 5182 (Part 2)
2 | Oxides of Nitrogen(NO;) 29.0 pg/m?3 <80 IS5182 (Part 6)
3 | Particulate Matter PMyo 78.0 pg/m? <100
4 | Particulate Matter PM, s 45.0 pg/m? <60
5 | Carbon Monoxide (CO) 0.9 mg/m? <04
6 | Ozone(Os) 22.0 ug/m? <180 CPCB Guidsline for
7 | Lead (Pb) BDL pg/m? <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m? <06 pollutants Volume |
9 | Nickel(Ni) BDL ng/m? <20
10 | Ammonia(NHs) BDL pg/m? <400
11 | Benzo(a)Pyrene(BaP) BDL ng/m? <1.0
12 | Benzene(CeHs) BDL ug/m? <05 IS 5182 (Part 11)
Remark- All above results is within National Ambient Air Quality standards.
BDL — Below Detectable Limit.

j -

Authorized Signatory
Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address : © Branch Office Address :
C-7, Omkar Kudale Patil Estate, Manik 1151, E-ward, Saroj Sankul, Flat No. B-204,
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1 r. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
E HS MATR I X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
™ +91 9158560571 /+91 95796 84751 / +91 90961 85285
PRIVATE LIMITED & www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

TEST REPORT
Report No: EHSM/2024/Dec/876 | Issue Date | 06/01/2025
Name and Address of M/s ISMT Ltd. (Steel Plant) .
Customer Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist-Pune-412303.
Sample Name Air Sample Description Ambient Air
Date of Sampling 28/12/2024 Sampling duration 1440 Min ’
: " CPCB Guideline for measurement of
r r
Sampling Location Near Main Gate Sampling Procedure Ambient Air pollutants Volume |
Dry bulb temperature 29°C Wet bulb temperature | 26°C
Relative Humidity 74 % Sampling done by EHS Matrix Pvt. Ltd., Pune
Start Date of Analysis 30/12/2024 _ End Date of Analysis 06/01/2025
cineil | Results R
Sr. 2 Specifications
No. Parameters Result Unit(s) (NAAQ Standards) Method
1 | Sulphur Dioxide (SO;) 20.0 pg/m? <80 IS 5182 (Part 2)
2 | Oxides of Nitrogen (NO;) 25.0 pg/m? <80 IS 5182 (Part 6)
3 | Particulate Matter PMyg 72.0 pg/m? <100
4 | Particulate Matter PM,.s 35.0 pg/m? <60
5 | Carbon Monoxide (CO) 1.0 mg/m? <04
6 | Ozone(03) 16.0 ug/m’ <180 CPCB Guideline for
7 | Lead (Pb) BDL pe/m? <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m? <06 pollutants Volume |
9 | Nickel(Ni) BDL ng/m? <20
10 | Ammonia(NHs) BDL ug/m? <400
11 | Benzo(a)Pyrene(BaP) BDL ng/ m? <1.0
12 | Benzene(CsHs) BDL ug/m? <05 IS 5182 (Part 11)
Remark- All above results is within National Ambient Air Quality standards.
BDL — Below Detectable Limit. ]
Authorized Signatory
Mr. Rahul Patil
(Director)
Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address : © Branch Office Address :
C-7, Omkar Kudale Patil Estate, Manik 1151, E-ward, Saroj Sankul, Flat No. B-204,
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Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
O +91 91585 60571 / +91 95796 84751 /+91 90961 85285

E Hs MATRIX 1%30{?, Office No. 202, 203, Chintamani Industrial 4363

PRIVATE LIMITED i www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

?
* & K %

TEST REPORT
ReportNo: | EHSM/2024/Dec/879 [ lissue Date | 06/01/2025
Name and Address of M/s ISMT Ltd. (Steel Plant)
Customes Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist-Pune-412303.
Sample Name Air Sample Description Ambient Air
Date of Sampling 28/12/2024 Sampling duration 1440 Min T
sampling Location Near Fume Extraction sampling Procedure CPCE? Guidu‘eline for measurement of
System Ambient Air pollutants Volume |
Dry bulb temperature 29°C Wet bulb temperature | 26°C J
Relative Humidity 74 % Sampling done by EHS Matrix Pvt. Ltd., Pune
Start Date of Analysis 30/12/2024 End Date of Analysis 06/01/2025
SH Parameters Result Unit(s) spacifications Method
No. (NAAQ Standards)
1 | Sulphur Dioxide (SO;) 19.0 pg/m? <80 IS 5182 (Part 2)
2 | Oxides of Nitrogen (NO;) 24.0 pg/m3 <80 IS 5182 (Part 6)
3 | Particulate Matter PM1o 74.0 pg/m? <100
4 | Particulate Matter PM,s 37.0 pg/m? <60
5 | Carbon Monoxide (CO) 0.9 mg/m? <04
6 | Ozone(0s) 15.0 ug/m’ <180 CPCB Guideline for
7 | Lead (Pb) BDL pg/m? <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m? <06 pollutants Volume |
9 | Nickel(Ni) BDL ng/m?3 <20
10 | Ammonia(NH;) BDL ug/m? <400
11 | Benzo(a)Pyrene(BaP) BDL ng/m? <1.0 N
12 | Benzene(CgHs) BDL ug/m? <05 IS 5182 (Part 11)
Remark- All above results is within National Ambient Air Quality standards.
BDL - Below Detectable Limit.

e

Authorized Signatory
Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

CERTIFICATIONS

IOy aQnnt - N1 c

© Register Office Address ; © Branch Office Address :
C-7, Omkar Kudale Patil Estate, Manik 1151, E-ward, Saroj Sankul, Flat No. B-204,

Daiseml el oo dm™m o - % ™ el



1 sr. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
E H S M ATR I X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
- (® +91 91585 60571 / +91 95796 84751 / +91 90961 85285

= www.ehsmatrix.co.in €@ ehsmatrixpune@gmail.com

TEST REPORT
Report No: EHSM/2023/Mar/431 | Issue Date | 05/04/2023
Name and Address of M/s ISMT Ltd.(Steel Plant)
Customer Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist-Pune-412303.
Sample Name Air Sample Description Ambient Air
Date of Sampling 31/03/2023 Sampling duration 1440 Min
Sampling Locatiqn Near Main Gate Sampling Procedure irPanBie(il':lgfrl i;;r :t::tesa\f;{jr:-.ns?t of
Dry bulb temperature | 35°C Wet bulb temperature | 27°C
Relative Humidity 60 % Sampling done by EHS Matrix Pvt. Ltd., Pune
Start Date of Analysis 01/04/2023 End Date of Analysis 05/04/2023
: : Results
::". - Parameters Result Unit(s) (Niiecilg::r::,anrsds) Method
1 | Sulphur Dioxide(S0,) 16.0 ug/m’ <80 IS 5182 (Part 2) |
2 | Oxides of Nitrogen(NO,) 22.0 pg/m’ < 80 IS 5182 (Part 6)
3 | Particulate Matter PMq 65.0 ug/m? <100
4 | Particulate Matter PM, s 28.0 ug/m’ <60
5 | Carbon Monoxide (CO) 0.3 mg/m? <04
6 | Ozone(Os) 180 ug/m’ £ CPCB Guideline for
7 | Lead (Pb) BDL ug/m’ <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m’ <06 pollutants Volume |
9 | Nickel(Ni) BDL ng/m’ <20
10 | Ammonia(NH,) BDL pg/m? <400
11 | Benzo(a)Pyrene(BaP) BDL ng/ m* <1.0
12 | Benzene(CgHy) BDL ug/m’ <05 IS 5182 (Part 11)
Remark- All above results is within National Ambient Air Quality standards.
BDL - Below Detectable Limit.

Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
S.0. 3511 (E), Dated 24'" August 2021 valid till 9" September 2023.

© Register Office Addres..s : . © Branch Office Address : CERTIFICATIONS :
C-7, Omkar Kudale Patil Estate, Manik F-01, Shakuntala Complex, 1SO 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051. Rajarampuri, 4th Lane, SO 14001'_ 2015
® +91 2024356133 Kolhapur - 416008. '

ISO 45001 : 2018
@ +9190961 85285 / +91 91585 60571 & +9198343 07334




1 Sr. No.30/7, Office No. 202, 203, Chintamani Jndustrigl 65
E Hs MATRIX Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
® +91 91585 60571 /+91 95796 84751 / +91 90961 85285
i www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

TEST REPORT
Report No: EHSM/2023/Mar/434 | Issue Date | 05/04/2023
Name and Address of M/s ISMT Ltd.(Steel Plant)
Cistoiier Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist-Pune-412303.
Sample Name Air Sample Description Ambient Air |
Date of Sampling 31/03/2023 Sampling duration 1440 Min
Sl toaton | S SO | sampng s | G5 SOl syt of
Dry bulb temperature | 35°C Wet bulb temperature | 27°C '
Relative Humidity 60 % Sampling done by EHS Matrix Pvt. Ltd., Pune
Start Date of Analysis 01/04/2023 End Date of Analysis 05/04/2023
Results

:ro.. Parameters Result Unit(s) ( Niiﬁ'g:::::::;s) Method

1 | Sulphur Dioxide(S0,) 15.0 ug/m? <80 IS 5182 (Part 2)

2 | Oxides of Nitrogen(NO,) 20.0 ug/m’ < 80 IS5182 (Part6) |

3 | Particulate Matter PM, 63.0 pg/m? <100

4 | Particulate Matter PM, s 35.0 ug/m? <60

5 | Carbon Monoxide (CO) 0.45 mg/m? <04

§ | Ozone(Os) 18,0 ug/m’ 5180 CPCB Guideline for

7 | Lead (Pb) BDL pg/m? <01 measurement of Ambient Air

8 | Arsenic(As) BDL ng/m> <06 pollutants Volume |

9 | Nickel(Ni) BDL ng/m’ <20

10 | Ammonia(NH;) BDL ug/m’ <400

11 | Benzo(a)Pyrene(BaP) BDL ng/m’ <1.0 .

12 | Benzene(CsHs) BDL pg/m’ <05 IS 5182 (Part 11)

Remark- All above results is within National Ambient Air Quality standards.

BDL — Below Detectable Limit.

AuthoriZed|Signatory
Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
S.0. 3511 (E), Dated 24™ August 2021 valid till 9" September 2023.

© Register Office Address : © Branch Office Address : CERTIFICATIONS :
C-7, Omkar Kudale Patil Estate, Manik F-01, Shakuntala Complex, 1SO 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051. Rajarampuri, 4th Lane, ISO 18001 : 2015
® 4912024356133 Kolhapur - 416008.

ISO 45001 : 2018
@ +9190961 85285 /+91 91585 60571 ® +9198343 07334




r. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,

E H s M ATR' X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.

@ +91 9158560571 / +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED & www.ehsmatrix.co.in © ehsmatrixpune@gmail.com

TEST REPORT ]
Report No: EHSM/2023/Jun/403 | Issue Date | 30/06/2023
Name and Address of M/s ISMT Ltd.(Steel Plant)
— Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist-Pune-412303.

Sample Name Air Sample Description Ambient Air
Date of Sampling 22/06/2023 ' Sampling duration 1440 Min
Sampling Location Near Main Gate Sampling Procedure ifnc&;liliil ':jl Ifuot;:‘tia\jg:rjr:::rllt of
Dry bulb temperature | 32°C Wet bulb temperature | 26°C
Relative Humidity 68 % Sampling done by EHS Matrix Pvt. Ltd., Pune
Start Date of Analysis 24/06/2023 End Date of Analysis 30/06/2023
: ro.. Parameters Result Unit(s) (Nﬂe&i;i::::;zs) Method

1 | Sulphur Dioxide(SO.) 18.0 pg/m3 <80 IS 5182 (Part 2)

2 | Oxides of Nitrogen(NO;) 23.0 ug/m? <80 IS5182 (Part 6)

3 | Particulate Matter PM1o 68.0 ug/m? <100

4 | Particulate Matter PMzs 30.0 ug/m? <60

5 | Carbon Monoxide (CO) 0.5 mg/m? <04

6 | Ozone(O) 16.0 ug/m? < 180 CPCB Guideline for

7 | Lead (Pb) BDL ug/m? <01 measurement of Ambient Air

8 | Arsenic(As) BDL ng/m? <06 pollutants Volume |

9 | Nickel(Ni) BDL . ng/m? <20

10 | Ammonia(NHs) BDL ug/m? < 400

11 | Benzo(a)Pyrene(BaP) BDL ng/ m? <1.0

12 | Benzene(CeHe) BDL ug/m? <05 IS 5182 (Part 11)
Remark- All above results is within National Ambient Air Quality standards.
BDL — Below Detectable Limit.

Authorized Signatory
Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
5.0. 3511 (E), Dated 24'" August 2021 valid till 9" September 2023.

© Register Office Address : © Branch Office Address : )
C-7, Omkar Kudale Patil Estate, Manik F-01, Shakuntala Complex, CIEET;:(D:?TISDI:SS
Baugh, Sinhgad Road, Pune - 411051. Rajarampuri, 4th Lane, IS0 14001'_ 5015
® +91 2024356133 Kolhapur - 416008. IS0 45001 2018
® +91 90961 85285 / +91 91585 60571 ® 4919834307334 '




% No.30/7, Office No. 202, 203, Chintamani industriafts@e?
E HS MATRIX Near Dran Company, Dhayari, Pune - 411041, Maharashtra, Iftdia.

M +91 91585 60571 / +91 95796 84751/ +91 90961 85285

PRIVATE LIMITED & www.ehsmatrix.co.in © ehsmatrixpune@gmail.com
TEST REPORT
Report No: : EHSM/2023/Jun/404 | Issue Date | 30/06/2023
Name and Address of M/s ISMT Ltd.(Steel Plant)
Customer Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist-Pune-412303.
—Sample Name Air Sample Description Ambient Air
Date of Sampling 22/06/2023 ; Sampling duration 1440 Min
sampling Location Near Fume Extraction . sampling Procedure CPCB: Guid.eline for measurement of
System Ambient Air pollutants Volume |
Dry bulb temperature | 32°C Wet bulb temperature | 26°C
Relative Humidity 66 % Sampling done by EHS Matrix Pvt. Ltd., Pune
Start Date of Analysis 24/06/2023 End Date of Analysis 30/06/2023
: Results gt
Sr- Parameters Result Unit(s) Specificetions Method
No. (NAAQ Standards)
1 | Sulphur Dioxide(S02) 14.0 ug/m? <80 IS 5182 (Part 2)
2 | Oxides of Nitrogen(NO>) 22.8 pg/m? <80 IS 5182 (Part 6)
3 | Particulate Matter PMao 66.0 pg/m? <100
4 | Particulate Matter PMas 37.0 ug/m? <60
5 | Carbon Monoxide (CO) 0.56 mg/m? <04
6 | Ozone(0s) 16.0 pg/m’ <180 CPCB Guideline for
7 | Lead (Pb) BDL ug/m? <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m? <06 pollutants Volume |
9 | Nickel(Ni) BDL © ng/m? <20
10 | Ammonia(NHs) BDL  pg/m? <400
11 | Benzo(a)Pyrene(BaP) BDL ng/m? <10
12 | Benzene(CsHs) BDL ug/m? <05 IS 5182 (Part 11)
Remark- All above results is within National Ambient Air Quality standards.

BDL — Below Detectable Limit.

Authorized Bignatory
Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
5.0. 3511 (E), Dated 24" August 2021 valid till 9th September 2023.

© Register Office Addres; : . © Branch Office Address : CERTIFICATIONS :
C-7, Omkar Kudale Patil Estate, Manik : F-01, Shakuntala Complex, 1SO 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051. : Rajarampuri, 4th Lane, SO 14001'_ 2015
@® +912024356133 Kolhapur - 416008. SO 45001 ) 5018
® +9190961 85285 / +91 91585 60571 ® +9198343 07334 '




& Sr. No.30/7, Office No. 202, 203, Chintamani industrial Estate,
Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.

@ +91 91585 60571 / +91 95796 84751 / +91 90961 85285

2t www.ehsmatrix.co.in & ehsmatrixpune@gmail.com

PRIVATE LIMITED

TEST REPORT
Report No; | |:28/09/2023 -
Name and Address of M/s 1SMT Lid. (Stetel Plant)
Customer bejuri Margaon Road, P.G Jejuri
................................................................ Tal- Purandar, Dist-Pune-412303,
_A_Sampla Name 1 Alr ) Sample Description Ambient Air
DateofSampling 1 22/09/2003 | Sampling duration 1440 Min
SampingLocation | Near Main Gate Samplingprocedure | <l Cuidelne for measuremen o
Ory bufh t@mp&mtum 30“’6 Wﬁt bulb temperature | 27°C |
) 70_ | | N Samuling done by EHS Matrix Pvt. Ltd., Pune
25/09/2023 End Date OtAnalysis 29/09/2023 M.
No: Paramatars Ragult Linit{s) ; (Ni’f(;lgfaar:g:sds) Method ;
1 Sulphur Oioxide(SCb) B mw{ﬁb ” “ ug/ﬂ‘ﬁ 1« 80 155182 {Part 2)
_____________ 2 | Oxides of Nitrogen(NO:) | 200 | ug/m’ < 80 IS 5182 {Part 6) }
3 | Particulate Matter PMyg 65.0 ug/m’ % 100 |
4 | Particulate Matter PMys 280 | pg/m? <60 ;
"5 | Carbon Monoxide (CO) 0.5 mg/m’ 04 I
6| Ozone(Os) 18.0 ug/m’ <180 CPCB Guideline for |
7 | Lead {Ph) BDL ug/m? £ 01 measurement of Ambient Air |
8 | Arsenic{As} BDL ng/m?3 <06 pollutants Volume | |
9 | Nickel{Ni} 8DL ng/m?3 <20 !
10 | Ammonia(NH) BDL ng/m? £ 400 :
Benzo{a)Pyrene(BaP) BDL ng/ m? <10 |
Benzene({CeHs) BDL ug/m3 $05 IS 5182 (Part 11}

Remark- All above results is within National Ambient Air Quality standards.
BDL —~ Below Detectable Limit.

Authorized Signatory
Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change {CC) Govt. of india.

€ Register Office Address : € Branch Office Address :
CERTIFICATIONS
C-7, Omkar Kudale Patil Estate, Mamk 1151, E-ward, Sarcj Sankul, Flat No. 8-204, 1S0 5001 : 7015
Baugh, Sinhgad Road, Pune - 411051, Near Swayamsiddha Trust Building, 150 14001'| 2015
& +91 2024356133 Sykes Extension, Koihapur - 415116 '

1SO 45001 : 2018
8 +31 90961 85285 / +91 91585 60571 & +91 938343 07334 / +91 90961 85285




1

EX €3 Sr. No.30/7, Office No. 202, 203, Chintamani Industria Eﬁts

Near Dran Company, Dhayard, Pune - 411041, Maharashtra, india,
& +91 91585 60571 / +91 95796 84751 / +91 90961 85285
% www.ehsmatrix.co.in € ehsmatrixpune@gmail.com

PRIVATE LIMITED

TEST REPORT

ssue Dat

Report No: . " |'EHSNI/2023/Sep/4
M/s ISMT Ltd.{Steel Plant)
JejuriMorgaon Road, P.O Jejuri

Name and Address of

Customer Tal- Purandar. Dist-Pune-412303.
Sample Name Air Sample Description Ambient Air
Date of Sampling 22/09/2023 Sampling duration 1440 Min
sampling Location Near Fume Extraction sampling Procedure CPCE: Guidf»_\!ine for measurement of
System Ambient Air pollutants Volume |
Dry bulb temperature | 30°C Wet bulb temperature | 27°C
égjgelative Humidity 70 % Sampling done by EHS Matrix Pvt. Ltd., Pune
“Start Date of Analysis 25/09/2023 End Date of Analysis 29/09/2023
13 ro.‘ Parameters Result Linit(s) i Ni*félfs':::::?ar:;s} Method
1 | Sulphur Dicxide{SO;) 180 pg/m’? < 80 S 5182 (Part 2)
| Oxides of Nitrogen{NO,} 24.0 ug/m? 5 80 IS 5182 {Part 6}
Particuiate Matter PMio | 700 ug/m? <100
Particulate Matter PMy4 35.0 ug/m? <60
Carbon Monoxide '(CO'} R Y ' mg/m? 504
Ozone(0s) _ 3‘8‘_0 S gg/m*’ 5180 CPCB Guideline for
Lead {Pb) BDL pg/m? _ £ 01 measurement of Ambient Air
Arsenic{As) T e T ngfn’;a i <06 poltutants Volume i
Nickel{N) BDL ng/m? <20
AmmonialNHy) 0L ng/m? < 400
Benzo(a}Pyrene(BaP) | 0L ng/m? <1.0
““““““ 12 | Benzene(CgHg) ADL ug/m? <05 1S 5182 {Part 11)

Remark- All above results is within National Ambient Air Quality standards,
BDL — Below Detectable Limit.

Nir. Rahul Patil
{Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest [MoEF} & Climate Change (CC) Govt. of India.

£ Register Office Address ; £ Branch Office Address :
CERTIFICATIONS
C-7, Omkar Kudale Patit Estate, Manik 1151, E~ward, Saroj Sankul, Flat No. B-204, 150 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051, Near Swayamsiddha Trust Building, <o 14001'_ 5015
& 491 202435 6133 Sykes Extension, Kolhapur - 415116 '

ISO 45001 « 2018
& +91 50961 85285 / +91 91585 60571 & +91 98343 07334 / +91 90961 85285




O +91 91585 60571 / +91 95796 84751 / +91 90961 85285
Y www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

’—""_""-\ )
& Sr. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
'i % E HS MATRIX Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
g
n
m

TEST REPORT N
ReportNo: =~ |EHSM/2023/Dec/R621 | issueDate _ [18/12/2023
Name and Address of M/s ISMT Lid.(Steel Plant)
Customes Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist-Pune-412303. 3
Sample Name Air Sample Description Ambient Air
?ate of Sampling 11/12/2023 Sampling duration 1440 Min
Sampling Location Near Main Gate Sa n:upling Procedure irrf:;;l: '::"rl '::I Et;:,n;a\i;r j;nsTt of
Dry bulb temperature | 31°C Wet bulb temperature | 27°C
Relative Humidity 74 % Sampling done by EHS Matrix Pvt. Ltd., Pune
Start Date of Analysis 12/12/2023 End Date of Analysis 18/12/2023
N T R
5 Parameters Result Unit(s) Specifications Method
No. (NAAQ Standards)
1 | Sulphur Dioxide(S0,) 18.0 pg/m? <80 IS 5182 (Part 2)
2 | Oxides of Nitrogen(NO,) 223 ug/m3 <80 IS5182 (Part 6)
3 | Particulate Matter PMyq 68.0 ug/m? <100
4 | Particulate Matter PM, s 34.0 ug/m? <60
5 | Carbon Monoxide (CO) 0.8 mg/m? <04
6 | Ozone(0s) 20.0 Hg/m? <180 CPCB Guideline for
7 | Lead (Pb) BDL ug/m?3 <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m? <06 pollutants Volume |
9 | Nickel(Ni) BDL ng/m3 <20
10 | Ammonia(NHs) BDL ug/m? <400
11 | Benzo(a)Pyrene(BaP) BDL ng/ m? <1.0 o
12 | Benzene(CsHs) BDL ug/m? <05 IS 5182 (Part 11)
Remark- All above results is within National Ambient Air Quality standards.
BDL ~ Below Detectable Limit.

/K/’ ]~
<
AuthoriZedl Signatory
Mr. Rahul Patil

(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address : © Branch Office Addrfess 8 CERTIFICATIONS
C-7, Omkar Kudale Patil Estate, Manik 1151, E-ward, Saroj Sankul, Flat No. B-204, 1SO 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051, Near Swayamsiddha Trust Building, 150 14001 : 2015
® +91 2024356133 Sykes Extension, Kolhapur - 415116

ISO 45001 : 2018
@ +91 90961 85285 / +91 91585 60571 ® +9198343 07334 / +91 90961 85285




EHS MATRIX.]

PRIVATE LIMITED

Sr. No.30/7, Office No. 202, 203, Chintamani Industri1 Jaq,
Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.

O +91 91585 60571 / +91 95796 84751 / +91 90961 85285
i www.ehsmatrix.co.in €@ ehsmatrixpune@gmail.com

TEST REPORT |
Report No: EHSM/2023/Dec/R-624 | Issue Date 1 18/12/2023
Name and Address of M/s ISMT Ltd.(Steel Plant)
Ciitionier Jejuri Morgaon Road, P.0O lejuri
Tal- Purandar. Dist-Pune-412303.
Sample Name Air Sample Description Ambient Air .
Date of Sampling 11/12/2023 Sampling duration 1440 Min
sampling Location Near Fume Extraction sampling Procedure CPCPf Guidfeline for measurement of
System Ambient Air pollutants Volume |

Dry bulb temperature | 31°C Wet bulb temperature | 27°C
Relative Humidity 73 % Sampling done by EHS Matrix Pvt. Ltd., Pune
Start Date of Analysis 12/12/2023 End Date of Analysis 18/12/2023
::'- Parameters Result Unit(s) (Niieg;i::::::sds) Method

1 | Sulphur Dioxide(S0,) 21.0 pg/m?3 <80 IS 5182 (Part 2)

2 | Oxides of Nitrogen(NO,) 27.8 ug/m? J <80 IS 5182 (Part 6)

3 | Particulate Matter PMy, 74.0 pg/m? <100

4 | Particulate Matter PM, s 40.0 pg/m? <60 ]

5 | Carbon Monoxide (CO) 0.8 mg/m?3 <04

6 | Ozone(0s) 20.0 pg/m? <180 CPCB Guideline for

7 | Lead (Pb) BDL pg/m? <01 i measurement of Ambient Air

8 | Arsenic(As) BDL ng/m3 <06 pollutants Volume |

9 | Nickel(Ni) BDL ng/m? <20

10 | Ammonia(NHs) BDL ug/m?3 <400

11 | Benzo(a)Pyrene(BaP) BDL ng/m? <1.0

12 | Benzene(CeHs) BDL pg/m? <05 IS 5182 (Part 11)

Remark- All above results is within National Ambient Air Quality standards.

BDL — Below Detectable Limit.

Authorized Signatory

Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address :
C-7, Omkar Kudale Patil Estate, Manik
Baugh, Sinhgad Road, Pune - 411051.
& +91 2024356133
® +9190961 85285 / +91 91585 60571

© Branch Office Address :
1151, E-ward, Saroj Sankul, Flat No. B-204,
Near Swayamsiddha Trust Building,
Sykes Extension, Kolhapur - 415116

@ +9198343 07334 / +91 90961 85285

CERTIFICATIONS

ISO 9001 : 2015
ISO 14001 : 2015
ISO 45001 : 2018




€3 Sr. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
Mear Dran Company, Dhayari, Pune - 411041, Maharashtra, India.

B +91 95796 84751 / +91 90961 85285

% www.ehsmatrix.co.in €9 ehsmatrixpune@gmail.com

PRIVATE LIMITED

_ TEST REPORT

25/03/2022

Name and Address of M/s 1SMT Lid, tSteei planz)

Customer Jejurl Morgaon Road, P.O Jejuri Tal- Purandar. Dist-Pune-412303. f
Sample Name A Sample Description Ambient Air o
DateofSampling _ |23/03/2022 | 'samplingduration | 1440 Min
. CPCB Guideline for measurement «f
| $ i
Sampling Location “Nmr Fume Extf'acttonyatem samfl ng Procedure Ambient Air pollutants Volume | §
Dry bulb temperature | 3‘1“(: - Wet bulb temperature | 25°C

H‘_ﬂefatwe Humidity

. 156% Sampling done by EMS Matrix Pvt Ltd, Pune
2art Date of Anaiysis 5

| End Date of Analysis 28/03/2022

Remark- All above results are within National Ambient Air Quality standards.
BDL - Below Detectable Limit,

I::;. Parameters . Resuitg N Unit{s} (Ni;féig::;?a:fis) Methods
1 | Sulphur Dioxide(s0,) | 165 | pg/m <80 IS 5182 (Part 2]
o chitrug@n(ﬁO?} e = e seimspare
3 | Particulate Matter F'Mm S 74.0 o pg,’m."’ <100
4 | Particulate Matter PNI,J ....... R 32.6 pg/m* <60
5 | Carbon Monoxide {CO) 10 mg/m’ <04
6 |Ozone(Qy) . BDL ng/m’ < 180 CPCB Guideline for
7 | Lead (Pb) BDL. ng/m’ 501 measurement of Ambic 1220 |
P = i — oollutants Volume |
= Tikait e i —
40 | Ammonia(NH,) 8oL ug/m’ <400
12 | Bezene(City) | BDL ug/m’ <05 155182 (Part 111 i
|
|

\13}« ¥

Chetked by Authorizéd Signatory
Miss. Aishwarya Shetty Mr. Rahul Patii
{Technical Manager) (Director}

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest {MoFF} & Climate Change {CC) Govt. of India,
5.03. 3511 (E), Dated 24™ August 2021 valid till 9*" September 2023.

£} Register Office Address : £» Branch Office Address !
C-7, Omkar Kuclale Potit £5iate, Manik F-01, Shakuntala Complax,
Baugh, Sinhgad Roud, Pune - 411051, Rajarampuri, 4th Lans,

8 81 20 2435 0133 Kethapur - 416008,

B 481 O0U6T 5285 401 91585 6057 & 191 98343 07334

CERTIFHICATIONS ©
1SC 9001 : 2015
ISO 14001 : 2015
150 45001 : 2018




€D Sr. Nn.30/7, Office No. 202, 203, Chintamani IndustriJEsZt§
Near Bran Company, Dhayari, Pune - 411041, Maharashtra, India.

% +91 95796 84751 / +91 90961, 85285

R www.ehsmatrix.co.in & ehsmatrixpune@gmail.com

PRIVATE LIMITED

TEST REPORT

‘Report No: EHSM/2022/Mar/R-590 ssue Date - SIS
Name and Address of | a/5 ISMT Ltd.(Steel Plant)
Customer lejuri Margaon Road, P.O Jejuri Tal- Purandar, Dist-Pune-412303.

Sample Name o Samplie Description Ambient Air
Dateof Sampling | Sampling duratian 1440 Min .
Sampling Location Newr D@D_atch Sectio Sampling Procedure f\iwctﬁei:lg:f 1;; If L?t;:ltia\jz; j:::;‘ bk
Dry bulb temperature ;M“C Wet bulb temperature | 25°C T
ty | 56% sampling done by EHS Matrix Pyt Ltd, Pune }

End Date of Analysis 28/03/2022

Remark- All above results are within National Amblent Air Quality standards.
BDL ~ Below Detectable Limit.

Pal‘ﬁ.ﬁl.ﬁt@fs | | .ftesults Unit(s) (Ni‘fc;i;i::::’:s) Methods

Sulphur ﬂi{)ﬂd&(ﬁ@;} 1 ” 218 ﬂg/ma <80 IS 5182(Part 2) o :
Oxides of Nitrogen(N(,) 28.0 ug/m’ <80 IS 5182 {Part 6)
Particulate Matt&rPMm 0.0 ng/m* < 100 B
Particulate Matterii‘M ,» 24.3 pg/m® < 60
Carban Monoxide{(ﬁ(.‘)) | ' I,, 11 mg/m’ <04

| Ozome(0y) BDL _ ugfm’ s 180 CPCB Guideline for |
Lead (Ph) ant ug/m' $01 measurement of Ambizgat A |
Arsenic(As) BoL - ng/m’ <06 pollutants Volume ! ‘
NickellNi) BOL | ng/m® <20

0 Ammonia(NH) | BpL ug/m’ <400
Benzo(a)Pyrene(BaP) BOL g/ m? $1.0 I

12 | Benzene{CH;) BDL wg/m? <05 155182 {Part 11.) : ]!
i

ﬁu%wm

Cyph
Checked by Authorizi{igi;)ry
Miss. Aishwarya Shetty Mr. Rahul Patil
{Technical Manager} (Director)

kcﬁrp ' B Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Clirate Change (CC) Govt. of India.
5.0. 3511 (E), Dated 24" August 2021 valid till 9* September 2023.

£ Register Office Addres_s : | 4% Branch Office Address : CERTIFICATIONS :
C-7, Omkar Kudale Patil Estate, Manik F-Q1, Shakuntala Complex, 150 9001 - 7015
Baugh, Sinhgad Road, Pune - 411051, Rajararnpuri, 4th Lane, 50 14001', 2015
& 1912024356133 Kolhapur - 416008, )

150 4 12018
% +91 90961 85285 / +01 91585 60571 & +91 98343 07334 P001:20




a1 No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
Near Dran Company, Dhayari, Pune - 41 1041, Maharashtra, india.
@ +31 IE585 60571 7 +91 95796 84751 / +91 90961 85285

2% www.ehsmatrin.coin € ehsmatrixpune@gmait.com

h"ﬁ_éport No:

EHSM/2022/June/R-527

{ Issue Date

| 30/06/2022

Name and Address of
Customer

M/s ISMT Ltd.{Stee! Plant)

Jejuri Morgaon Road, P, lejuri Tal- Purandar. Dist-Pune-412303.

| Sample Description

Ambient Air

Sampling duration

1440 Min

:-gémpie Name Air
Date of Sampling 22/{}6,{_2022 o
Sampling Location Near Main Gate

Dry bulb tempeéatyre"

Sampling Procedure

CPCB Guideline for measurement of
Ambient Air pollutants Volume

ative Humidity

Wet bulb temperature

28%C

Sampling done by

EHS Matrix Pvt Ltd, Pune

rt Date of Analyslgw

End Date of Analysis 29/06/2022
Resul |
s:’ Parameters Results Unit{s} (Nii:\e(;i;i::r::ioar:‘i#s) Methods
1| Sulphur Dioxide(50,] 18,0 ug/m? < 80 IS 5182 (Part 2)
2 | Oxides of Nitrogen({NO;} 225 ug/m? < 80 IS 5182 (Part 6)
""""" 3 | Particulate Matter P 58.0 ug/m? <100
"""""" 4 | Particulate Matter PM,« 25.6 ug/m? < 60
S : Caﬁrbon Mgﬁgxiﬁde {CO) 0.7 mg/m? <04
........... 6 | Ozone{0s) BDL ug/m? < 180 N CPCB Guideline for
Lead {Pb) BDL ug/m? <01 measurement of Ambient Air
Arsenic{As) BDL ng/m? <06 | pollutants Volume |
Nickel(Ni) BDL ng/m? 520
Ammonia(NH,} BOL ug/m? <400
Benzo{a}Pyrene(BaP}. ........ BDI. ng/ m? £1.0
12 | BenzenefGHg) | BDL pg/__m3 £05 155182 (Part 11)
Remark- All above results are within National Ambient Air Quality standards. -
i BDL - Below Detectable Limit, N

e

Checked by

Miss. Aishwarya Shetty
{Yechnical Manager)

Authorized \Signatory

Mr. Rahul Patil
(Director)
Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest {MoEF} & Climate Change {CC) Govt. of India.

5.0. 3511 {E}, Dated 24%™ August 2021 valid 4l ot September 2023,

e

3 Register Office Address ;

C-7, Omkar Kudale Patil Estate, Manik
Baugh, Sinbgad Road, Pune - 411051,
8 +91 2024356133

9 +91 80961 85285 / +91 91585 60571

€@ Branch Office Address :

F-01, Shakuntala Complex,
Rajarampuri, 4th Lane,
Kolhapur - 416008,

& 19198343 07334

CERTIFICATIONS ;
1SO 9001 : 2015
150 14001 : 2015
150 45001 : 2018




&3 Sr. No.3Q/7, Office No. 202, 203, Chintamani Inciustria1EsZt5
Near Dran Company, Dhayari, Pune - 411041, Maharashira, India.

8 +91 91585 60571 / +91 95796 84751 / +91 90961 85285

% www.ehsmatrix.co.in £ ehsmatrixpune @gmail com

PRIVATE LIMITED

| TEST REPORT
“Report No: ' EHSM/2022/3une/R-528 | Issue Date | 30/06/2022
Name and Address of M/s ISMT Ltd.(Steal Plant)
_Cust_omer Jejuri Morgaon Road, P.O lejuri Tal- Purandar. Dist-Pune-412303,
hgé"r;pie MName Air Sample Description Ambient Air
Date of Sampling 22/06/2022 | Sampling duration 1440 Min
Sampling Location Near Furne Extraction Systern | Sampling Procedure CPCE.' Guidfeline for measurement of
e s Ambient Air pollutants Volume |
BRI Wet bulb temperature | 29°C
68% ASampEing done by EHS Matrix Pvt Ltd, Pune
23/06/2022 _ End Date of Analysis 29/06/2022
o | Prametens | e | vt | (GBOCSIR | e
1| Sulphur Dioxide(50,) 165 | ug/m’ < 80 IS 5182 (Part 2)
2| Oxides of Nitrogen(NO,) 210 pg/m? <80 | IS 5182 (Part 6)
3 | Particulate Matter PMso 60.0 Lg/m? <100
4 Particulate Matter PM.;s 21.6 ug/m? % 60
5 | carbon Monoxidé“ECiO) 0.9 mg/m? <04
6 | Ozone(0y) BDL ue/m’ <180 CPCB Guideline for
7 | Lead (Pb) BOL ug/m? <01 measarement of Ambient Air
8 | Arsenic(As) BOL ng/m’ <06 poliutants Volume |
9 | Nickel{Ni) BDL ng/m? <20
B | Ammonia{NHs) " BDL pg/m? < 400
Benzo{a)Pyrene(Balk) T Ng/m? 5 1.0
12 | Benzene(CoHe) _BDt pe/m’ $05 1S 5182 (Part 11)
Rematk- All above resulis are within National Ambient Air Quality standards.
8DL — Below Detectable Limit.

checked by Authorized Signatory

Miss, Aishwarya Shetty Mr. Rahul! Patil
(Technical Manager) {Director)
Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest {MoEF) & Climate Change (CC) Govt, of India.
5.0. 3511 {E}, Dated 24 August 2021 valid till 9* September 2023.

£ Register Office Addresls : ‘ S Bra_n{:h Office Address : CERTIFICATIONS -
C-7, Omkar Kudale Patit Estate, Manik F-01, Shakuntala Compilex, 150 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051 Rajarampuri, 4th Lane, (50 14001 : 2015

8 4912024356133 Kethapur - 416008, (50 45001 : 2018

& 191 90961 85285 / +91 91585 60571 & +91 98343 07334




1 . No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
E H S MATR l X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
O +91 91585 60571 / +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED

& www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

| TEST REPORT
Report No: EHSM/2022/Sept/53 | Issue Date, | 14/09/2022
Name and Addiessof M/s ISMT Ltd.(Steel Plant)
Ciistciier Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist-Pune-412303.
Sample Name Air Sample Description Ambient Air
| Date of Sampling 03/09/2022 Sampling duration 1440 Min .
| Sampling Location Near Main Gate Sampling Procedure irpncbﬁeilt“i?l:;rjtraTtiajg{E::Tt of
Dry bulb temperature 29°C Wet bulb temperature | 26°C
Relative Humidity 71% Sampling done by EHS Matrix Pvt Ltd, Pune
Start Date of Analysis 06/09/2022 End Date of Analysis 13/09/2022
Results
::". Parameters Result Unit(s) ( Ni&e&lg::rt]:’ar::s) Method
1 | Sulphur Dioxide(50,) 16.1 ug/m’ < 80 IS5182 (Part2)
2 | Oxides of Nitrogen(NO,) 21.8 ug/m’ < 80 IS 5182 (Part 6) |
3 | Particulate Matter PMy, 54.0 ug/m’ <100 |
4 | Particulate Matter PM, s 26.0 pg/m’ <60
| 5 | Carbon Monoxide (CO) 0.12 mg/m’ % <04
6 | Ozone(O;) 0.20 ug/m’ <180 CPCB Guideline for
7 | Lead (Pb) BDL pg/m’ <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m’ <06 pollutants Volume |
9 | Nickel(Ni) BDL ng/m’ <20
10 | Ammonia(NHs) BDL ug/m’ <400 :
11 | Benzo(a)Pyrene(BaP) BDL ng/ m? <1.0 5
12 | Benzene(CgHg) BDL ug/m? <05 IS 5182 (Part 11)
Remark- All above results is within National Ambient Air Quality standards.
BDL — Below Detectable Limit.

ecked by

Miss. Aishwarya Shetty
(Technical Manager)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
S$.0. 3511 (E), Dated 24" August 2021 valid till 9t September 2023.

© Register Office Addres‘s : . © Branch Office Address : CERTIFICATIONS :
C-7, Omkar Kudale Patil Estate, Manik F-01, Shakuntala Complex, 1SO 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051. Rajarampuri, 4th Lane, ISO 14001 : 2015
@ +91 2024356133 Kolhapur - 416008. 1SO 45001 : 2018
@ +9190961 85285 / +91 91585 60571 ® +9198343 07334




EHS MATRIX

PRIVATE LIMITED

%0.30{7, Office No. 202, 203, Chintamani Industri

sifit
Near Dran Company, Dhayari, Pune - 411041, Maharittra, India.
@ +91 91585 60571 / +91 95796 84751 / +91 90961 85285

= www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

TEST REPORT
Report No: EHSM/2022/Sept/56 | Issue Date | 14/09/2022
Name and Address of M/s ISMT Ltd.(Steel Plant)
Custonier Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist-Pune-412303. _
Sample Name Air Sample Description Ambient Air |
Date of Sampling 03/09/2022 Sampling duration 1440 Min
A < Near Fume Extraction . CPCB Guidelin '
Dry bulb temperature | 29°C Wet bulb temperature | 26°C
Relative Humidity 71% Sampling done by EHS Matrix Pvt Ltd, Pune |
Start Date of Analysis | 06/09/2022 End Date of Analysis | 13/09/2022 il
Results
3F: Parameters Result Unit(s) Spssications Method I
No. (NAAQ Standards)
1 | Sulphur Dioxide(SO,) 19.0 ug/m? <80 IS 5182 (Part 2) E
2 | Oxides of Nitrogen(NO,) 24.0 ug/m? <80 IS 5182 (Part 6) |
3 | Particulate Matter PMq 58.0 ug/m’ <100 ‘
4 | Particulate Matter PM, s 30.0 pg/m? <60
5 | Carbon Monoxide (CO) 0.18 mg/m’ <04
6_| Ozone(0;) 025 He/m’ $180 CPCB Guideline for
7 | Lead (Pb) BDL ug/m? <01 measurement of Ambient Air |
8 | Arsenic(As) BDL ng/m’ <06 pollutants Volume |
9 | Nickel(Ni) BDL ng/m’ <20
10 | Ammonia(NHs) BDL ug/m’ <400
11 | Benzo(a)Pyrene(BaP) BDL ng/m’ <1.0
12 | Benzene(CgHs) BDL pg/m’ <05 IS 5182 (Part 11)
Remark- All above results is within National Ambient Air Quality standards.
BDL - Below Detectable Limit.

S
cked by

Miss. Aishwarya Shetty
(Technical Manager)

"

(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
$.0. 3511 (E), Dated 24*" August 2021 valid till 9" September 2023.

© Register Office Address :

C-7, Omkar Kudale Patil Estate, Manik
Baugh, Sinhgad Road, Pune - 411051.

® +91 2024356133

@ +91 90961 85285 / +91 91585 60571

© Branch Office Address :

F-01, Shakuntala Complex,

Rajarampuri, 4th Lane,
Kolhapur - 416008.
@ +9198343 07334

CERTIFICATIONS :
ISO 9001 : 2015
ISO 14001 : 2015
I1SO 45001 : 2018



1 7 8 Sunvay MO-1405/06, Mayuri Residency, Shop No-16, 2nd Floor, Sanaswadi, Tal-Shirur, Pune-412208.

GREEN ENVIROSAFE  Mob-+ 9545084620 | E-mail.gesect 2@gmaill.com | www.greenenviresale.co.in

Engineers & Consuiltant Pvt EEd. COIN No. ; UTA900PN2013PTC149666

Recogmsed by Mlmstry of Environment, Forest & Climate Ghange {MoEF }Govl of India and I[SOAEC 17025.2008 (NABL}. 190 9001:2015 and OHSAS 18601:2007 Cenlified Company

TEST CERTIFICATE
Report No: GESEC/2020-21/02/7771 Date of Report 12/02/2021
Name of Client & Address: Date of Sampling 05/02/2021
M/s. ISMT itd. (Steel plant) Start Date of Analysis 06/02/2021
f JejuriMorgaonRoad,P.Olejuri, End Date of Analysis 12/02/2021
Tal-Purandar, Dist-Pune-412303. Sample Detalls _AmbientAir
Sample Location Near Main Gate
Time of Sampling 11:35
Sample Coliected By Green Envirosafe Engineers & Consultant Pyt. Lid, Pune
Ambient Air Analysis Report
. Sro Parameter Result Unit(s) NAAQ Standards
; 1. | Ambient Temperature 27 °C
; 2. | Dry Bulb Temperature 27 oC
3. | Wet 8ulb Temperature 24 °C
4. | Relative Humidity 64 % RH
5. | Sampling Duration 140 | Min
6. | Sulphur Dioxide(SO;) 18.2 1g/M® <80
7. | Oxides of Nitrogen{NQ:) 24.3 pe/m?3 <80
8. | Particulate Matter PMyg 45.4 pe/Mm? <100
9. | Particulate Matter PVh.s 24.2 ug/ e <60
10. | carbon Monoxide {CO) 0.28 mg/M? <04
11. | Ozone{0s) <20 ug/ M3 5 180
12. | Lead {Pb} 80L ug/ M3 <1.0
13. | Ammonia{NH;) <5 pe/na? <400
1 14 | Benzene{CHc) o BDL pg/M® £05
“i 15 Benzofa)Pyrene(BaP) BDL ng/M? 501
16. | Arsenic(As) BDL ng/wv? %06
17. | Nickel{Ni) BDL ng/M? <20
Remark- '
» All above results are within National Ambient Air Quality standards.
¥ BDL - Below Detectable Limit.
ANALYZED BY- AUTH(>REZED SIGNATORY
Ug L@L,
-~ \

Terms and conditions
The ieport s refer only to the sampfe tested and nat applies ta the dulk.
‘The resulis shown in this test report may differ based on various factors including temperature, humidity, pressure, reteation time ete.
The test repori camnot be reproduced wholly or in part and cannot be used for promotionat or publicity pu rpose without the writlen consent of taboratory, GESEC.
Samples will be redained for a peiiod of seven {7} days after cornpletion of anslysts. Longer ielention periods can be arranged, on request of Liee cusiomer.
we strfctly maintain the confidentiaiity of alltest result of sampleis) collected by us/ supplied by customer and net reved to third party unless reguires by the statutory or legal
requirement
MoEF approved L.ab by Gowvi. of Indla. Frarm date 09/02/2017 to OB/02/2022.

Ll

=



Survey No-1405/06, Mayuri Residency, Shop No-16, 2nd Floor, Sanaswadi, Tal-Shinur, Pun11Z09

GREEN ENVIEOSESETY Mob -+ 9545084620 | E-mail:gesect2@@gmall.com | www.greenenvirosale.so.in
Engineers & Consubtant Pvi Ltd. CiN No. : U74000PN2O13PTC 149666

Recognlsed hy Ministry of Environment, Forest 8 Climate Change {MoEF } Govt. of India and ISO/IEC 17025:2005 (NABL), 150 9001:2015 and OHSAS 18001:2007 Certified Company

TEST CERTIFICATE
Report No: GESEC/2020-21/02 /7172 Date of Report 12/02/2021
Name of Client & Address: Date of Sampling 05/02/2021
M/s. ISMT L1d. (Steel plant) Start Date of Analysis 06/02/2021
| JejuriMorgaonRoad,P.Olejuri, End Date of Analysis 12/02/2021
Tal-Purandar, Dist-Pune-412303. Sample Details Ambient Air
sample Location Near Fume Extraction
System
Time of Sampling 11:45
Sample Collected By Green Cnvirosafe Engineers & Consultant Pyt Ltd, Pune
* Ambient Air Analysis Report
:ro Parameter fesult Unit(s) NAAQ Standards
1. | Ambient Temperature 28 °C
2. | Dry Bulb Temperature 28 °C
3. | Wet Bulb Temperature 24 °C
4, | Refative Humidity 65 % RH
5. { Sampling Duration 1440 Min
6. | Sulphur Dioxide(SO:) o 16.2 ug/ve <80
_7 Oxides 6f Nitrogen{NO,) o 25.4 ug/n3 <80
8. | Particulate Matter PMi, 40.3 ug/m? £100
9. | Particulate Matter PM:s 21.5 ug/m? <60
10. | carbon Menoxide (CO) 0.42 mg/M>3 <04
11, | Ozonel0s) <20 pg/ M3 <180
12. | Lead {Pb} BDL ug/m? £1.0
1 13. { Ammonia{NH;} <5 ug/M? < 400
114 Benzene{CsHs) 8DL pg/M? <05
_15. | Benzo(a)Pyrene(BaP) BOL ng/M L <01
156. | Arsenic{As} BDL ng/M? <06
17. | Nickel{Ni} BDL ng/M? <20
Remark-
»  All above results are within National Ambilent Alr Quality standards.
» BDL—Below Detectable Limit,
ANALYZED BY- AUTHDRIZED SIGNATORY
b

¢ ' \: /&
Terms aqd conditions \f‘ o ___,,a”'/' 2 ..

The report i refer enly to the sample tested and not apgplies to tﬁbj;(ﬂ,lg.

1i. e

2. The reesisfts shown in this test repon may differ based on various fac?brancln é\lenmeralum hamidity, prassurs, setention 1ime 2rc.

3. The test repon caniiot he reproduced wholly or in part and canget be used for pr somational or pubilrity purpose without the written consent of laboralory, GESEC,

4, Sampsdes will be elained [ a period of seven (7) days afler completion of analysis, Longe: relention peniods coan be aoaieged, s isgosst of e cgstames,

5, We stricily maintain the confidentialdy of all fost resuit of samplefs) collected by usf supplied by customer and not revel to third party unless required by the statutary or legal
requitensant

5. MoEF approved Lab by Govi. of Indiz. From date 09/02/2037 10 8841212022,




™No.30/7, Office No. 202, 203, Chintamani Industrial Estate,

» ‘F,f 2>
Y "‘n E H s M ATR I X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
8 5& K ® +91 95796 84751 / +91 90961 85285
ys PRIVATE LIMITED i@ www.ehsmatrix.co.in €@ ehsmatrixpune@gmail.com
* o *
TEST CERTIFICATE
Report No: EHSM/2021/Jun/R-104 | Date of Report 23/06/2021
Client Name and Address: Date of Sampling 18/06/2021
M/s. ISMT Ltd.(Steel Plant) Start Date of Analysis 19/06/2021
Jejuri Morgaon Road, P.O Jejuri End Date of Analysis 23/06/2021
Tal- Purandar. Dist-Pune-412303. Sample Details Ambient Air
Sample Location Near Main Gate
Time of Sampling 10:00
Sample Collected By EHS Matrix Pvt. Ltd.Pune
Ambient Air Analysis Report
Sr. .
No. Parameter Result Unit(s) NAAQ Standards
1. | Ambient Temperature 25 fe
2. | Dry Bulb Temperature 25 C
3. | Wet Bulb Temperature 21 b
4. | Relative Humidity 68 % RH
5. | Sampling Duration 1410 Min
6. | Sulphur Dioxide(SO,) 14.09 ng/m? <80
7. | Oxides of Nitrogen(NO,) 26.04 pg/M? <80
8. | Particulate Matter PM;, 49.02 ug/m3 <100
9. | Particulate Matter PM, 5 22.07 ng/Mm’ < 60
10. | carbon Monoxide (CO) 0.8 mg/M* <04
11. | Ozone(0;) BDL ug/m? <180
12. | Lead (Pb) BDL ug/m? <1.0
13. | Ammonia(NHs) BDL ug/m? <400
14. | Benzene(CgHs) BDL pg/M* <05
15. | Benzo(a)Pyrene(BaP) BDL ng/M? <01
16. | Arsenic(As) BDL ng/M? <06
17. | Nickel(Ni) BDL ng/M? <20
Remark-
» All above results are within National Ambient Air Quality standards.
» BDL—Below Detectable Limit.
ANALYZED BY- AUTHORIZED SIGNATORY

Lab is approved by MoEf & accredited by NABL (ISO/IEC 17025:2017)

© Branch Office Address : CERTIFICATIONS :
F-01, Shakuntala Complex, ISO 9001 : 2015
Rajarampuri, 4th Lane, ISO 14001 : 2015
Kolhapur - 416008. I1SO 45001 : 2018

® +919834307334 ISO/IEC 17025 : 2017 (NABL)

© Register Office Address :
C-7, Omkar Kudale Patil Estate, Manik
Baugh, Sinhgad Road, Pune - 411051.
® +91 2024356133
® +9190961 85285 / +91 91585 60571




1%0}7, Office No. 202, 203, Chintamani Industrial 481

E H s MATR I X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.

@® +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED

=Y www.ehsmatrix.co.in € ehsmatrixpune@gmail.com

TEST CERTIFICATE
Report No: EHSM/2021/jun/R-105 | Date of Report _ 23/06/2021
Client Name and Address: Date of Sampling 18/06/2021
M/s. ISMT Ltd.(Steel Plant) Start Date of Analysis 19/06/2021
Jejuri Morgaon Road, P.O Jejuri End Date of Analysis 23/06/2021
Tal- Purandar. Dist-Pune-412303. Sample Details Ambient Air
Samplé Location Near Fume Extraction
System
Time of Sampling 10:15
Sample Collgcted By EHS Matrix Pvt. Ltd.Pune
Ambient Air Analysis Report
Sr. .
No. Parameter Result Unit(s) NAAQ Standards
1. | Ambient Temperature 25 i
2. | Dry Bulb Temperature 25 %<
3. | Wet Bulb Temperature 21 b
4. | Relative Humidity 68 % RH
5. | Sampling Duration 1445 Min
6. | Sulphur Dioxide(SO,) 23.09 ug/m? <80
7. | Oxides of Nitrogen(NO,) 30.04 ug/m? <80
8. | Particulate Matter PM,, 73.08 ug/M? <100
9. | Particulate Matter PM, 5 39.02 ug/M? <60
10. | carbon Monoxide (CO) 1.09 mg/M* <04
11. | Ozone(0;) BDL ug/m> <180
12. | Lead (Pb) BDL ug/M? <1.0
13. | Ammonia(NH;) BDL ug/m? <400
14. | Benzene(CgHs) BDL pg/m? <05
15. | Benzo(a)Pyrene(BaP) BDL ng/M? <01
16. | Arsenic(As) BDL ng/M? <06
17. | Nickel(Ni) BDL ng/M? <20
Remark-
» All above results are within National Ambient Air Quality standards.
» BDL - Below Detectable Limit.
ANALYZED BY- AUTHORIZED SIGNATORY
e 5

Lab is approved by MoEf & accredited by NABL (ISO/IEC 17025:2017)

© Register Office Address : © Branch Office Address : CERTIFICATIONS :
C-7, Omkar Kudale Patil Estate, Manik F-01, Shakuntala Complex, 1ISO 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051. Rajarampuri, 4th Lane, I1SO 14001 : 2015

® 4912024356133 Kolhapur - 416008. I1SO 45001 : 2018

@ +9190961 85285 / +91 91585 60571 ® 1919834307334 ISO/IEC 17025 : 2017 (NABL)




%&:30}7, Office No. 202, 203, Chintamani Industrial Estate,

E H s MATRIX Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.

® +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED & www.ehsmatrix.co.in © ehsmatrixpune@gmail.com

TEST REPORT
Report No: EHSM/2021/Sept/R-454 | IssueDate | 04/10/2021
Naie snd Address of M/s ISMT Ltd.(Steel Plant)
— Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist~Pune-4123f}3.
Sample Name Air | Sample Description Ambient Air
Date of Sampling 28/09/2021 Sampling duration 1440 Min
Sampling Location Near Main Gate Sampling Procedure i;ctz;:'iﬁ I;;rl?trar:tiaj;;’jg:?t il
Dry bulb temperature | 29°C Wet bulb temperature | 26°C
Relative Humidity 71% Sampling done by EHS Matrix Pvt Ltd, Pune
Start Date of Analysis 30/09/2021 End Date of Analysis 02/10/2021
' o ' Results B
:L’_ Parameter Result Unit(s) (NSAT(;?::::?;;) Method
[ 1 | Sulphur Dioxide(SO,) 15.9 ug/m® <80 IS 5182 (Part 2)
i 2 | Oxides of Nitrogen(NO;) 27.5 ug/m3 <80 1S5182 (Part 6)
|3 | particulate Matter PMy 51.2 ug/m? <100
4 | Particulate Matter PM, 5 23.8 ug/m’ <60
5 | Carbon Monoxide (CO) 0.6 mg/m’ <04
6 | Ozone(Os) BDL | ug/m’ < 180 CPCB Guideline for
7 | Lead (Pb) BDL pg/m3 | <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m’ <06 palltaiEs ¥Glume |
9 | Nickel(Ni) BDL ng/m’ <20
10 | Ammonia(NHs) BDL ug/m? <400
11 | Benzo(a)Pyrene(BaP) BDL ng/m? | <1.0
12 | Benzene(CeHe) BDL | pg/m® | <05 IS 5182 (Part 11)
Remark- All above results are within National Ambient Air Quality standards.

BDL — Below Detectable Limit

Miss. Aishwarya Shetty
(Technical Manager)

- S

Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address : © Branch Office Address : CERTIFICATIONS :
C-7, Omkar Kudale Patil Estate, Manik F-01, Shakuntala Complex, I1SO 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051. Rajarampuri, 4th Lane, I1SO 14001 : 2015

@ +91 2024356133 Kolhapur - 416008. SO 45001 : 2018

™ +9190961 85285 /+91 91585 60571 ™ +9198343 07334 ISO/IEC 17025 : 2017 (NABL)




%’. No.30/7, Office No. 202, 203, Chintamani Industri1 893
E H s MATRIX Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.

@® +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED

i@ www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

TEST REPORT |
Report No: EHSM/2021/Sept/R-455 | Issue Date | 04/10/2021 |
Name and Address of M/s ISMT Ltd.(Steel Plant) _

T — Jejuri Morgaon Road, P.O Jejuri
Tal- Purandar. Dist-Pune-412303.
Sample Name Air ’ Sample Description Ambient Air
| Date of Sampling 28/09/2021 | Sampling duration 1440 Min
CPCB Guideline for measurement of
i : : ing P
Sampling Location Near Fume Extraction System | Sampling Procedure Arbient Alr pollistants Volume
Dry bulb temperature 29°C Wet bulb temperature | 26°C
| Relative Humidity 71% Sampling done by EHS Matrix Pvt Ltd, Pune
| Start Date of Analysis 30/09/2021 End Date of Analysis 02/10/2021
7 Results
Sr. : Specifications
P |
No. arameter Result Unit(s) (NAAQ Standards) Method
1 | Sulphur Dioxide(SO;) 25.6 ug/m’ < 80 IS 5182 (Part 2)
2 | Oxides of Nitrogen(NO;) 29.3 p{g/m3 <80 IS 5182 (Part 6)
3 | Particulate Matter PMg 74.1 ug/m’ <100
4 | Particulate Matter PM, 5 41.5 ug/m’ <60
5 | Carbon Monoxide (CO) 2.4 mg/m’ <04
6 | Ozone(0s) BDL ug/m’ < 180 CPCB Guideline for
7 | Lead (Pb) BDL p.g/m3 <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m’ <06 polivkants ¥alume |
9 | Nickel(Ni) BDL ng/m’ <20
10 | Ammonia(NHs) BDL ug/m? <400
11 | Benzo(a)Pyrene(BaP) BDL ng/ m® <1.0
12 | Benzene(CgHs) BDL pg/m’ <05 IS5182 (Part11)

Remark- All above results are within National Ambient Air Quality standards.
1 BDL - Below Detectable Limit.

Miss. Aishwarya Shetty
(Technical Manager)

Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address : © Branch Office Address : CERTIFICATIONS :
C-7, Omkar Kudale Patil Estate, Manik F-01, Shakuntala Complex, 1SO 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051. Rajarampuri, 4th Lane, I1SO 14001 : 2015

® +91 2024356133 Kolhapur - 416008. 1SO 45001 : 2018

® +91 90961 85285 / +91 91585 60571 ® +9198343 07334 ISO/IEC 17025 : 2017 (NABL)




HE
"“‘ - q‘-’cs, 1 Sr. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
*‘ X E Hs MATR lx Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
w, § @ +91 95796 84751 / +91 90961 85285
e PRIVATE LIMITED ®) www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

e

TEST REPORT
Report No: EHSM/2021/Dec/R-527 |IssueDate | 07/01/2022
Name and Address of M/s ISMT Ltd.(Steel Plant)
Customer Jejuri Morgaon Road, P.O Jejuri Tal- Purandar. Dist-Pune-412303.
Sample Name Air Sample Description Ambient Air ]
Date of Sampling 29/12/2021 Sampling duration 1440 Min ]
Sampling Location Near Main Gate Sampling Procedure CPCE? Guidfeline for measurement of
Ambient Air pollutants Volume |
Dry bulb temperature | 27°C Wet bulb temperature | 24°C
Relative Humidity 70 % Sampling done by EHS Matrix Pvt Ltd, Pune
Start Date of Analysis 30/12/2021 End Date of Analysis 03/01/2022
' .  Results

:;'. Parameters Results Unit(s) ( Ni‘:&;i;f::?;:zs) | Methods

1 | Sulphur Dioxide(SO,) 19.4 ug/m’ <80 IS 5182 (Part 2)

2 | Oxides of Nitrogen(NO,) 25.1 ug/m’ <80 IS 5182 (Part 6)

3 | Particulate Matter PMy, 54.2 ug/m? <100

4 | Particulate Matter PM, 27.5 ug/m’ <60

5 | Carbon Monoxide (CO) 0.8 mg/m’ <04

6 | Ozone(0;) BDL ug/m’ < 180 CPCB Guideline for

7 | Lead (Pb) BDL ug/m? <01 ] measurement of Ambient Air

8 | Arsenic(As) BDL ng/m’ <06 pollutants Volume |

9 | Nickel(Ni) BDL ng/m’ <20

10 | Ammonia(NH,) BDL pug/m’ <400

11 | Benzo(a)Pyrene(BaP) BDL ng/ m? <1.0

12 | Benzene(CqHs) BDL ug/m’ <05 IS 5182 (Part 11)

Remark- All above results are within National Ambient Air Quality standards.
BDL - Below Detectable Limit.

<4

Checked by Authorizéd | Signatory
Miss. Aishwarya Shetty Mr. Rahul Patil
(Technical Manager) (Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
5.0. 3511 (E), Dated 24" August 2021 valid till 9t September 2023.

@ Register Office Address ; © Branch Office Address ; CERTIFICATIONS :
C-7, Omkar Kudale Patil Estate, Manik F-01, Shakuntala Complex, SO 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051. Rajarampuri, 4th Lane, SO 14001 : 2015

® +9120 24356133 Kolhapur - 416008.

ISO 45001 : 2018
@ +9190961 85285 / +91 91585 60571 ® +9198343 07334




Sr. No.30/7, Office No. 202, 203, Chintamani Industri1 835
Near Dran Company, Dhayari, Pune -411041, Maharashtra, India.

@ +91 95796 84751 / +91 90961 85285
& www.ehsmatrix.co.in € ehsmatrixpune@gmail.com

EHS MATRIX !

PRIVATE LIMITED

TEST REPORT
Report No: EHSM/2021/Dec/R-528 | Issue Date | 07/01/2022
Name and Address of | m/s ISMT Ltd. (steel Plant) "
Customer Jejuri Morgaon Road, P.O Jejuri Tal- Purandar. Dist-Pune-412303.
Sample Name Air Sample Description Ambient Air
Date of Sampling 29/12/2021 Sampling duration 1440 Min
Sampling Location Near Fume Extraction System Sampling Procedure Erpnch?ei:Igﬁrlg‘c?llfft;:li?g{f;n:?t of
Dry bulb temperature | 27°C Wet bulb temperature | 24°C
Relative Humidity 70 % Sampling done by EHS Matrix Pvt Ltd, Pune _:
Start Date of Analysis 30/12/2021 End Date of Analysis 03/01/2022
Results
NS:. Parameters Results Unit(s) (NiTQClE::::ioa’:sds} Methods
1 | Sulphur Dioxide(SO,) 18.9 ug/m? <80 IS 5182 (Part 2) ‘
2 | Oxides of Nitrogen(NO,) 3919 ug/m’ <80 IS5182 (Part6)
3 | Particulate Matter PM,, 70.2 ug/m? <100 ]
4 | Particulate Matter PM, 44.8 ug/m? < 60
5 | Carbon Monoxide (CO) 3.1 mg/m’ <04
6 | Ozone(0,) BDL ug/m’ < 180 CPCB Guideline for
7 | Lead (Pb) BDL ug/m? <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m’ <06 Pollutants Volume |
9 | Nickel(Ni) BDL ng/m’ <20 |
10 | Ammonia(NHs) BDL ug/m’ < 400
11 | Benzo(a)Pyrene(BaP) BDL Ng/m? <1.0
12 | Benzene(CgHs) BDL pg/m? <05 IS 5182 (Part 11)
Remark- All above results are within National Ambient Air Quality standards.
BDL — Below Detectable Limit. i
/;“;;‘.}q

CEecked by

Miss. Aishwarya Shetty
(Technical Manager)

{ (r—’t_}Nt‘ f: L
\7 ;’— \ 'Q. '.';-"I

Sy

Authorized [Signatory
Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

5.0. 3511 (E), Dated 24" August 2021 valid till 9t September 2023.

© Branch Office Address :
F-01, Shakuntala Complex,
Rajarampuri, 4th Lane,
Kolhapur - 416008.

@ +9198343 07334

© Register Office Address :
C-7, Omkar Kudale Patil Estate, Manik
Baugh, Sinhgad Road, Pune - 411051,
@® 1912024356133
@ +91 90961 85285 /+91 91585 60571

CERTIFICATIONS :
ISO 9001 : 2015

ISO 14001 : 2015
ISO 45001 : 2018




r. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.

@ +91 91585 60571 / +91 95796 84751 /+91 90961 85285
& www.ehsmatrix.co.in € ehsmatrixpune@gmail.com

EHS MATRIX |

PRIVATE LIMITED

TEST REPORT
Report No: EHSM/2025/0ct/246 | Issue Date | 14/10/2025
Nifié snd Addvass ot M/s. Kirloskar Ferrous Industries Limited
——— Formerly Known as ISMT Ltd (Steel Plant)
Village - Kolvihre, Jejuri - Morgaon Road Tal. Purandar, Dist. Pune.
Sample Name Water Sample Description Ground Water
Date of Sampling 10/10/2025 Sampling Time 11.35 AM
Sampling Location ?:’II:;‘T;;; c;:e::::anekar) Sampling Procedure APHA 1060
Sampling Done By EHS Matrix Pvt. Ltd., Pune Sample Quantity 2 Ltr
Start Date of Analysis | 10/10/2025 End Date of Analysis 14/10/2025
Results
:ro.' Parameters Results Unit(s) (?Sp i:;:::;t;:?_sz) Methods
1. | pHat 25°C 8.06 - 6.5to 8.5 APHA 4500 H+ B, 24" Ed. 2023
2. | ECat 25°C 1960 uS/em - APHA 2510 B, 24" Ed. 2023
3. | Total Dissolved Solids TDS 1274 mg/L Max 500 APHA 2540 C, 24" Ed. 2023
4. | Total Hardness (as CaCOs) 892 mg/L Max 200 IS 3025 (Part 21):2023
5. | Fluoride 117 Mg/L Max 1.0 APHA 4500 FD, 24""Ed.2023
6. | Chloride (as Cl) 497.7 mg/L Max 250 APHA 4500 CI- B, 24 Ed. 2023
7. | Magnesium (as Mg) 110.7 mg/L Max 30 IS 3025 (Part 46):2023
8. | Sulphate (as SOa) 161.2 mg/L Max 200 IS 3025 (Part 24 / Sec 1):2022
9. Eg%mica' Caygen Demand 49.0 mg/L NS IS 3025 (Part 58):2023
Biochemical Oxygen
10. | Demand BOD 14.7 mg/L NS IS 3025 (Part 44):2023
at 27°C for 3 days
11. | Cadmium (as Cd) <0.0005 mg/L Max 0.003 APHA 3111 B, 24""Ed. 2023
12. | Lead (as Pb) <0.005 mg/L Max 0.01 APHA 3111 B, 24™Ed. 2023
13. | Mercury (as Hg) <0.0005 mg/L Max 0.001 APHA 3112 B, 24™Ed. 2023
14. | Total Arsenic (as As) <0.005 mg/L Max 0.01 APHA 3113-B, 24"Ed. 2023
» Remark - The above water sample does not comply with the required limit as per 15S10500:2012.
NS- Not Specified

Authorized Signatory
Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address :

C-7, Omkar Kudale Patil Estate, Manik
Baugh, Sinhgad Road, Pune - 411051.

+91 20 2435 6133

o
® +9190961 85285 / +91 91585 60571

© Branch Office Address :

1151, E-ward, Saroj Sankul, Flat No. B-204,

Near Swayamsiddha Trust Building,
Sykes Extension, Kolhapur - 415116
® +91 98343 07334 / +91 90961 85285

CERTIFICATIONS
1SO 9001 : 2015
ISO 14001 : 2015
ISO 45001 : 2018




1 r. No.30/7, Office No. 202, 203, Chintamani Industria’lt&?
E H S MATR I X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
@ +91 91585 60571 / +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED

& www.ehsmatrix.co.in €@ ehsmatrixpune@gmail.com

TEST REPORT
Report No: EHSM/2025/0ct/247 | 1ssue Date | 14/10/2025
Namia aivd Address 6f M/s. Kirloskar Ferrous Industries Limited
Costorier Formerly Known as ISMT Ltd (Steel Plant)
Village - Kolvihre, Jejuri - Morgaon Road Tal. Purandar, Dist. Pune.
Sample Name Water Sample Description Ground Water
Date of Sampling 10/10/2025 Sampling Time 11.35 AM
Sampling Location I((:;:::: ::rsr::e;hjij:orimane) Sampling Procedure | APHA 1060
Sampling Done By EHS Matrix Pvt. Ltd., Pune Sample Quantity 2 Ltr
Start Date of Analysis | 10/10/2025 End Date of Analysis 14/10/2025
e T TR
I::. Parameters Results Unit(s) (f:i;?g;t;g:;) Methods
1. | pHat 25°%C 8.37 -- 6.5t0 8.5 APHA 4500 H+ B, 24" Ed. 2023
2. | ECat 25°%C 1600 pS/ecm - APHA 2510 B, 24" Ed. 2023
3. | Total Dissolved Solids TDS 1040 mg/L Max 500 APHA 2540 C, 24 Ed. 2023
4. | Total Hardness (as CaCOs) 594 mg/L Max 200 IS 3025 (Part 21):2023
5. | Fluoride 0.49 Mg/L Max 1.0 APHA 4500 FD, 24'""Ed.2023
6. | Chloride (as CI') 344.6 mg/L Max 250 APHA 4500 CI" B, 24" Ed. 2023
7. | Magnesium (as Mg) 77.0 mg/L Max 30 IS 3025 (Part 46):2023
8. | Sulphate (as SO.) 149.8 mg/L Max 200 IS 3025 (Part 24 / Sec 1):2022
9. Eg%mica' Oxvasn Demand 37.7 mg/L NS IS 3025 (Part 58):2023
Biochemical Oxygen
10. | Demand BOD 10.4 mg/L NS IS 3025 (Part 44):2023
at 27°C for 3 days
11. | Cadmium (as Cd) <0.0005 meg/L Max 0.003 APHA 3111 B, 24'"MEd. 2023
12. | Lead (as Pb) <0.005 mg/L Max 0.01 APHA 3111 B, 24'"Ed. 2023
13. | Mercury (as Hg) <0.0005 mg/L Max 0.001 APHA 3112 B, 24"Ed. 2023
14. | Total Arsenic (as As) <0.005 mg/L Max 0.01 APHA 3113-B, 24'"Ed. 2023
» Remark - The above water sample does not comply with the required limit as per 1S10500:2012.
NS- Not Specified

L
Authorized Signatory

Mr. Rahul Patil
(Director)
Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Addres.s ! . © Branch Office Addr.ess 3 CERTIFICATIONS
C-7, Omkar Kudale Patil Estate, Manik 1151, E-ward, Saroj Sankul, Flat No. B-204, ISO 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051. Near Swayamsiddha Trust Building, IS0 14001" 2015
® +91 2024356133 Sykes Extension, Kolhapur - 415116 )

I1SO 45001 : 2018
@® +9190961 85285 / +91 91585 60571 & +91 98343 07334 / +91 90961 85285 ot




r. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
E Hs MATRIX Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
@ +91 91585 60571 / +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED i www.ehsmatrix.co.in €@ ehsmatrixpune@gmail.com

TEST REPORT
Report No: EHSM/2025/0ct/248 | Issue Date | 14/10/2025
Name and Address of M/s. Kirloskar Ferrous Industries Limited
S Formerly Known as ISMT Ltd (Steel Plant)
Village - Kolvihre, Jejuri - Morgaon Road Tal. Purandar, Dist. Pune.
Sample Name Water Sample Description Ground Water
Date of Sampling 10/10/2025 Sampling Time 11.35 AM
Sampling Location :(lza:::’:n:h\:;s‘:;e;ejuri Sampling Procedure APHA 1060
Sampling Done By EHS Matrix Pvt. Ltd., Pune Sample Quantity 2 Ltr
Start Date of Analysis | 10/10/2025 End Date of Analysis 14/10/2025
~ Results '
l: ro.. Parameters Results Unit(s) (f: i;i: ;32:2;) Methods
1. | pHat 25°%C 8.29 - 6.5t0 8.5 APHA 4500 H+ B, 24" Ed. 2023
2. | ECat25°C 1820 pS/ecm - APHA 2510 B, 24 Ed. 2023
3. | Total Dissolved Solids TDS 1183 mg/L Max 500 APHA 2540 C, 24" Ed. 2023
4. | Total Hardness (as CaCOs) 832 mg/L Max 200 IS 3025 (Part 21):2023
5. | Fluoride 0.61 Mg/L Max 1.0 APHA 4500 FD, 24"Ed.2023
6. | Chloride (as CI) 516.9 mg/L Max 250 APHA 4500 CI' B, 24" Ed. 2023
7. | Magnesium (as Mg) 101.1 meg/L Max 30 IS 3025 (Part 46):2023
8. | Sulphate (as SQ4) 173.2 mg/L Max 200 IS 3025 (Part 24 / Sec 1):2022
9. Eg%m'ca' Chxygen Demand 79.2 mg/L NS IS 3025 (Part 58):2023
Biochemical Oxygen
10. | Demand BOD 23.7 mg/L NS IS 3025 (Part 44):2023
at 27°C for 3 days
11. | Cadmium (as Cd) <0.0005 mg/L Max 0.003 APHA 3111 B, 24""Ed. 2023
12. | Lead (as Pb) <0.005 mg/L Max 0.01 APHA 3111 B, 24" Ed. 2023
13. | Mercury (as Hg) <0.0005 mg/L Max 0.001 APHA 3112 B, 24™Ed. 2023
14. | Total Arsenic (as As) <0.005 mg/L Max 0.01 APHA 3113-B, 24™Ed. 2023
» Remark - The above water sample does not comply with the required limit as per 1S10500:2012.
NS- Not Specified

K/Kfﬂ'/
Authorjzed Signatory

Mr. Rahul Patil
(Director)
Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address : © Branch Office Address :
ERTIFICATIONS
C-7, Omkar Kudale Patil Estate, Manik 1151, E-ward, Saroj Sankul, Flat No. B-204, ‘I:SCJ 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051. Near Swayamsiddha Trust Building, IS0 14001', 2015
@ +91 2024356133 Sykes Extension, Kolhapur - 415116 )

ISO 45001 : 2018
® +9190961 85285 / +91 91585 60571 @® +9198343 07334 / +91 90961 85285 ’




EHS MATRIX

PRIVATE LIMITED

r. No.30/7, Office No. 202, 203, Chintamani Industria1

Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
O +91 91585 60571 / +91 95796 84751 / +91 90961 85285

= www.ehsmatrix.co.in © ehsmatrixpune@gmail.com

TEST REPORT
Report No: EHSM/2025/0ct/249 | 1ssue Date | 14/10/2025
Name and Address of M/s. Kirloskar Ferrous Industries Limited
Ciistoriier Formerly Known as ISMT Ltd (Steel Plant)
Village - Kolvihre, Jejuri - Morgaon Road Tal. Purandar, Dist. Pune.
Sample Name Water Sample Description Ground Water
Date of Sampling 10/10/2025 Sampling Time 11.35 AM
Sampling Location ?22::::::2;;: ij ::nsare) Sampling Procedure APHA 1060
Sampling Done By EHS Matrix Pvt. Ltd., Pune Sample Quantity 2 Ltr
Start Date of Analysis | 10/10/2025 End Date of Analysis 14/10/2025
 Results
;;_ Parameters Results Unit(s) (fsp ;;':;; t;gr]\.;) Methods
1. | pHat 25°C 7.58 - 6.5t0 8.5 APHA 4500 H+ B, 24" Ed. 2023
2. | ECat25°C 3140 pS/cm - APHA 2510 B, 24" Ed. 2023
3. | Total Dissolved Solids TDS 2041 mg/L Max 500 APHA 2540 C, 24" Ed. 2023
4. | Total Hardness (as CaCOs) 892 mg/L Max 200 IS 3025 (Part 21):2023
5. | Fluoride 0.70 Mg/L Max 1.0 APHA 4500 FD, 24"Ed.2023
6. | Chloride (as CI') 564.7 mg/L Max 250 APHA 4500 CI" B, 24™ Ed. 2023
7. | Magnesium (as Mg) 110.7 mg/L Max 30 IS 3025 (Part 46):2023
8. | Sulphate (as SOa) 551.3 mg/L Max 200 IS 3025 (Part 24 / Sec 1):2022
9. Eg%m'ca' SR Se 40.0 mg/L NS IS 3025 (Part 58):2023
Biochemical Oxygen
10. | Demand BOD 10.9 mg/L NS IS 3025 (Part 44):2023
at 27°C for 3 days
11. | Cadmium (as Cd) <0.0005 mg/L Max 0.003 APHA 3111 B, 24'"Ed. 2023
12. | Lead (as Pb) <0.005 mg/L Max 0.01 APHA 3111 B, 24™Ed. 2023
13. | Mercury (as Hg) <0.0005 mg/L Max 0.001 APHA 3112 B, 24"Ed. 2023
14. | Total Arsenic (as As) <0.005 mg/L Max 0.01 APHA 3113-B, 24™Ed. 2023
» Remark - The above water sample does not comply with the required limit as per 1S10500:2012.
NS- Not Specified

Authorized Signatory

Mr. Rahul Patil
(Director)
Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address :
C-7, Omkar Kudale Patil Estate, Manik
Baugh, Sinhgad Road, Pune - 411051.
® +912024356133
® +91 90961 85285 / +91 91585 60571

© Branch Office Address :
1151, E-ward, Saroj Sankul, Flat No. B-204,
Near Swayamsiddha Trust Building,
Sykes Extension, Kolhapur - 415116

@ +91 98343 07334 / +91 90961 85285

CERTIFICATIONS
1SO 9001 : 2015
ISO 14001 : 2015
ISO 45001 : 2018




EHS MATRIX 17

PRIVATE LIMITED

r. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.

O +91 91585 60571 / +91 95796 84751 / +91 90961 85285

& www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

TEST REPORT

Report No: EHSM/2025/0ct/250 j' | Issue Date | 17/10/2025

Name and Address of M/s. Kirloskar Ferrous Industries Limited

Ciistonier Formerly Known as ISMT Ltd (Steel Plant)

Village - Kolvihre, Jejuri - Morgaon Road Tal. Purandar, Dist. Pune.

Sample Name Water Sample Description Ground Water

Date of Sampling 11/10/2025 Sampling Time 11.35 AM

Sampling Location Gat No. 146 Kolvhire ( Uday Kolte) Sampling Procedure APHA 1060

Sampling Done By EHS Matrix Pvt. Ltd., Pune Sample Quantity 2 Ltr

Start Date of Analysis | 13/10/2025 End Date of Analysis 17/10/2025

Results

::. Parameters Results Unit(s) (?: i;fggt;g:; ) Methods
1. | pHat 25°C 7.80 - 6.5 to 8.5 APHA 4500 H+ B, 24™ Ed. 2023
2. | ECat25°C 2330 uS/cm - APHA 2510 B, 24™ Ed. 2023
3. | Total Dissolved Solids TDS 1514 mg/L Max 500 APHA 2540 C, 24" Ed. 2023
4. | Total Hardness (as CaCO3) 1328 mg/L Max 200 IS 3025 (Part 21):2023
5. | Fluoride 0.75 Mg/L Max 1.0 APHA 4500 FD, 24""Ed.2023
6. | Chloride (as CI) 631.7 mg/L Max 250 APHA 4500 CI' B, 24" Ed. 2023
7. | Magnesium (as Mg) 158.8 mg/L Max 30 IS 3025 (Part 46):2023
8. | Sulphate (as SO4) 357.5 mg/L Max 200 IS 3025 (Part 24 / Sec 1):2022
9. Eg%m'ca' Okygen Deniare <20.0 mg/L NS IS 3025 (Part 58):2023

Biochemical Oxygen
10. | Demand BOD <5.0 mg/L NS IS 3025 (Part 44):2023
at 27°C for 3 days

11. | Cadmium (as Cd) <0.0005 mg/L Max 0.003 APHA 3111 B, 24'""Ed. 2023
12. | Lead (as Pb) <0.005 mg/L Max 0.01 APHA 3111 B, 24"Ed. 2023
13. | Mercury (as Hg) <0.0005 mg/L Max 0.001 APHA 3112 B, 24'"Ed. 2023
14. | Total Arsenic (as As) <0.005 mg/L Max 0.01 APHA 3113-B, 24™"Ed. 2023
» Remark - The above water sample does not comply with the required limit as per 1S10500:2012.

NS- Not Specified

Authorized Signatory

Mr. Rahul Patil
(Director)
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Summary Sheet of the Parameters

Approximate Dist EC at Total Total Fluorid Chlorid [ Magnesiu | Sulphat | Cadmiu | Lead | Mercur Total
Sr. Name Add/Location from Slag pH at 25°C] 25°C Dissolved Hardness o e (as Ci{ m (as e (as m (as (as y (as | Arsenic (as

Storage Solids TDS (as CaCO3) ) Mg) 504) Cd) Pb) Hg) As)
1 |Common Well Ghate Wadi -Kolvihire 588 Mtrs 7.51 140 1391 951 0.91 526.4 134.8 182.6 <0.0005 [ <0.005|<0.0005 <0.005
2 |Gorakh Balaso Ghate Ghate Wadi -Kolvihire 168 Mtrs 8.20 1910 1241 674 0.79 478.6 91.5 171.7 <0.0005 | <0.005 |<0.0005 <0.005
3 |Popat Jaywant Ghate Ghate Wadi -Kolvihire 195 Mtrs 7.50 1720 1118 852 0.62 411.6 125.1 179.7 <0.0005 [ <0.005|<0.0005 <0.005
4 |Pandurang Ramchandra Ghate Ghate Wadi -Kolvihire 374 Mtrs 8.23 1850 1202 654 0.71 516.9 91.5 174.6 <0.0005 | <0.005|<0.0005 <0.005
5 |Namdeo Gopal Ghate Ghate Wadi -Kolvihire 348 Mtrs 7.55 1710 1111 832 0.77 406.8 101.1 176.4 <0.0005 [ <0.005|<0.0005 <0.005
6 |Narayan Mote Ghate Wadi -Kolvihire 248 Mtrs 7.58 1580 1027 812 0.88 469 101.1 183 <0.0005 | <0.005|<0.0005 <0.005
7 |Mahendra Balasao Nanekar Kolvihire -Gat No 64 1275 Mtrs 8.06 1960 1274 892 1.17 497.7 110.7 161.2 | <0.0005 | <0.005)|<0.0005 <0.005
8 [Bhimrao Ramesh Khomane Khomane Vasti -Jejuri 1629 Mtrs 8.37 1600 1040 594 0.49 344.6 77 149.8 <0.0005 | <0.005|<0.0005 <0.005
9 [Nandu Khomane Khomane Vasti -Jejuri 1599 Mtrs 8.29 1820 1183 832 0.61 516.9 101.1 173.2 <0.0005 | <0.005|<0.0005 <0.005
10 [Common Well -Pansare Mauli Nagar-Jejuri 1548 Mtrs 7.55 3140 2041 892 0.7 564.7 110.7 551.3 <0.0005 | <0.005|<0.0005 <0.005
11 |Uday Kolte Gat No 146 Kolvhire 870 Mtrs 7.80 2330 1514 1328 0.75 631.7 158.8 357.5 <0.0005 [ <0.005|<0.0005 <0.005
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1 r. No.30/7, Office No. 202, 203, Chintamani Industr‘ra1E9t3
E HS MATRIX Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
@ +91 91585 60571 / +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED & www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

TEST REPORT AX | I {5
Report No: | EHSM/2025/ Nov/642 | 1ssue Date | 25/11/2025
Name and Address of M/s. Kirloskar Ferrous Industries Limited
Citomes Formerly Known as ISMT Ltd (Steel Plant)
Village - Kolvihre,Jejuri - Morgaon Road Tal. Purandar, Dist. Pune.
Sample Name Water Sample Description Ground Water
Date of Sampling 20/11/2025 Sampling Time 11.35 AM
h — —
Sampling Location Ghiste Wadl - Kolvihire Sampling Procedure APHA 1060
(Well - 1)
Sampling Done By EHS Matrix Pvt. Ltd., Pune Sample Quantity 2 Ltr
Start Date of Analysis | 21/11/2025 End Date of Analysis 24/11/2025
: . Results L
Sr. ;s Specifications
P
No. arameters Results Unit(s) (IS 10500:2012) Methods
1. | pHat 25°%C 7.63 - 6.5 to0 8.5 APHA 4500 H+ B, 24" Ed. 2023
2. | ECat25°C 3030 uS/cm - APHA 2510 B, 24" Ed. 2023
3. | Total Dissolved Solids TDS 1969 mg/L Max 500 APHA 2540 C, 24" Ed. 2023
4. | Total Hardness (as CaCOs) 1177 mg/L Max 200 IS 3025 (Part 21):2023
5. | Fluoride 0.76 Mg/L Max 1.0 APHA 4500 FD, 24"Ed.2023
6. Chloride (as CI) 719.6 mg/L Max 250 APHA 4500 CI" B, 24" Ed. 2023
7. | Magnesium (as Mg) 181.1 mg/L Max 30 IS 3025 (Part 46):2023
8. | Sulphate (as SQO4) 190.9 mg/L Max 200 IS 3025 (Part 24 / Sec 1):2022
9. Eg%m'ca' Oxygen Demand 40.5 mg/L NS IS 3025 (Part 58):2023
Biochemical Oxygen
10. | Demand BOD 114 mg/L NS IS 3025 (Part 44):2023
at 27°C for 3 days
11. | Cadmium (as Cd) <0.002 mg/L Max 0.003 APHA 3111 B, 24"Ed. 2023
12. | Lead (as Pb) <0.005 mg/L Max 0.01 APHA 3111 B, 24"Ed. 2023
13. | Mercury (as Hg) <0.0005 mg/L Max 0.001 APHA 3112 B, 24""Ed. 2023
14. | Total Arsenic (as As) <0.005 mg/L Max 0.01 APHA 3113-B, 24'"Ed. 2023
» Remark - The above water sample does not comply with the required limit as per 1510500:2012.
NS- Not Specified
4
Authorized Signatory
Mr. Rahul Patil
(Director)
T.C Page 01 of 01
N
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® +912024356133 Sykes Extension, Kolhapur - 415116 '

I1SO 45001 : 2018
® +9190961 85285 / +91 91585 60571 O +9198343 07334 / +91 90961 85285




1 r. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
E H S MATR I X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
O +91 91585 60571 / +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED W www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

TEST REPORT
Report No: EHSM/2025/Nov/643 | | Issue Date | 25/11/2025
Name and Address of M/s. Kirloskar Ferrous Industries Limited
- Formerly Known as ISMT Ltd (Steel Plant)
Village - Kolvihre,Jejuri - Morgaon Road Tal. Purandar, Dist. Pune.
Sample Name Water Sample Description Ground Water
Date of Sampling 20/11/2025 Sampling Time 11.35 AM
Sampling Location :’:‘ul\\’::;e-\;\!f)adl “Koivihiee Sampling Procedure APHA 1060
Sampling Done By EHS Matrix Pvt. Ltd., Pune Sample Quantity 2 Ltr
Start Date of Analysis | 21/11/2025 End Date of Analysis 24/11/2025
Sr. : Specifications
No. Parameters Results Unit(s) (IS 10500:2012) Methods
1. | pHat 25°C 7.57 - 6.5 to 8.5 APHA 4500 H+ B, 24 Ed. 2023
2. | ECat25°C 1350 uS/cm - APHA 2510 B, 24" Ed. 2023
3. | Total Dissolved Solids TDS 877 mg/L Max 500 APHA 2540 C, 24" Ed. 2023
4. | Total Hardness (as CaCOs) 490 mg/L Max 200 IS 3025 (Part 21):2023
5. | Fluoride 0.63 Mg/L Max 1.0 APHA 4500 FD, 24"Ed.2023
6. | Chloride (as CI") 323.8 mg/L Max 250 APHA 4500 CI' B, 24 Ed. 2023
7. | Magnesium (as Mg) 61.9 mg/L Max 30 IS 3025 (Part 46):2023
8. | Sulphate (as SOa) 97.4 mg/L Max 200 IS 3025 (Part 24 / Sec 1):2022
9. Eg%m'ca' Chvgen Demand 109.3 mg/L NS IS 3025 (Part 58):2023
Biochemical Oxygen
10. | Demand BOD 31.8 mg/L NS IS 3025 (Part 44):2023
at 27°C for 3 days
11. | Cadmium (as Cd) <0.002 mg/L Max 0.003 APHA 3111 B, 24"Ed. 2023
12. | Lead (as Pb) <0.005 mg/L Max 0.01 APHA 3111 B, 24""Ed. 2023
13. | Mercury (as Hg) <0.0005 mg/L Max 0.001 APHA 3112 B, 24"Ed. 2023
14. | Total Arsenic (as As) <0.005 mg/L Max 0.01 APHA 3113-B, 24"Ed. 2023
» Remark - The above water sample does not comply with the required limit as per 1510500:2012.
NS- Not Specified
5
y
Authorized Signatory
Mr. Rahul Patil
(Director)
Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address : © Branch Office Addltess : CERTIFICATIONS
C-7, Omkar Kudale Patil Estate, Manik 1151, E-ward, Saroj Sankul, Flat No. B-204, 1SO 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051. Near Swayamsiddha Trust Building, IS0 14001’_ 2015
® +91 2024356133 Sykes Extension, Kolhapur - 415116 '
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1)ﬁ5r. No.30/7, Office No. 202, 203, Chintamani Industria1E9t5

Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
@ +91 91585 60571 / +91 95796 84751 /+91 90961 85285
&Y www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

EHS MATRIX

PRIVATE LIMITED

TEST REPORT
Report No: EHSM/2025/Nov/644 | Issue Date | 25/11/2025
Nae and Addiess of M/s. Kirloskar Ferrous Industries Limited
Ciastisnmss Formerly Known as ISMT Ltd (Steel Plant)
Village - Kolvihre,Jejuri - Morgaon Road Tal. Purandar, Dist. Pune.
Sample Name Water Sample Description Ground Water
Date of Sampling 20/11/2025 Sampling Time 11.35 AM
Sampling Location FBI:LZ‘{:ITF!;; :z::chslir:e) Sampling Procedure APHA 1060
Sampling Done By EHS Matrix Pvt. Ltd., Pune Sample Quantity 2 Ltr
Start Date of Analysis | 21/11/2025 End Date of Analysis 24/11/2025
_ Results :
:L'_ Parameters Results ~ Unit(s) (fsp i;‘;’;;gg;;) Methods
1. | pHat25°C 7.02 - 6.5 10 8.5 APHA 4500 H+ B, 24" Ed. 2023
2. | ECat25°C 1520 uS/ecm = APHA 2510 B, 24" Ed. 2023
3. | Total Dissolved Solids TDS 988 mg/L Max 500 APHA 2540 C, 24" Ed. 2023
4. | Total Hardness (as CaCO3) 824 mg/L Max 200 IS 3025 (Part 21):2023
5. | Fluoride 0.76 Mg/L Max 1.0 APHA 4500 FD, 24""Ed.2023
6. | Chloride (as CI) 473.0 mg/L Max 250 APHA 4500 CI" B, 24" Ed. 2023
7. | Magnesium (as Mg) 95.3 mg/L Max 30 IS 3025 (Part 46):2023
8. | Sulphate (as SO4) 169.7 mg/L Max 200 IS 3025 (Part 24 / Sec 1):2022
9. Eg%mica' CHyeen Demena 32.4 mg/L NS IS 3025 (Part 58):2023
Biochemical Oxygen
10. | Demand BOD 9.1 mg/L NS IS 3025 (Part 44):2023
at 27°C for 3 days
11. | Cadmium (as Cd) <0.002 mg/L Max 0.003 APHA 3111 B, 24"Ed. 2023
12. | Lead (as Pb) <0.005 mg/L Max 0.01 APHA 3111 B, 24'"Ed. 2023
13. | Mercury (as Hg) <0.0005 mg/L Max 0.001 APHA 3112 B, 24'"Ed. 2023
14. | Total Arsenic (as As) <0.005 mg/L Max 0.01 APHA 3113-B, 24"Ed. 2023
» Remark - The above water sample does not comply with the required limit as per 1S10500:2012.
NS- Not Specified

/'<v -
L
Authorized Signatory

Mr. Rahul Patil
(Director)
Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address :

C-7, Omkar Kudale Patil Estate, Manik

© Branch Office Address :
1151, E-ward, Saroj Sankul, Flat No. B-204,
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I1SO 9001 : 2015
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& +9198343 07334 / +91 90961 85285
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r. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
E HS MATRIX Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.
® +91 91585 60571 / +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED &Y www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

TEST REPORT

Report No: EHSM/2025/Nov/645 | Issue Date | 25/11/2025

Name and Address of | M/s- Kirloskar Ferrous Industries Limited

o Formerly Known as ISMT Ltd (Steel Plant)

Village - Kolvihre,Jejuri - Morgaon Road Tal. Purandar, Dist. Pune.

Sample Name Water Sample Description Ground Water

Date of Sampling 20/11/2025 Sampling Time 11.35 AM

Sampling Location :;I: ::seevr:e:;ie'-')l(olvihire Sampling Procedure APHA 1060

Sampling Done By EHS Matrix Pvt. Ltd., Pune Sample Quantity 2 Ltr

Start Date of Analysis | 21/11/2025 End Date of Analysis 24/11/2025

e
: ro.- Parameters Results Unit(s) (?: :;‘;‘::tzl‘;:;) Methods
1. | pHat 25°C 7.62 -- 6.5 to 8.5 APHA 4500 H+ B, 24" Ed. 2023
2. | ECat25°C 1710 uS/em - APHA 2510 B, 24" Ed. 2023
3. | Total Dissolved Solids TDS 1111 mg/L Max 500 APHA 2540 C, 24" Ed. 2023
4. | Total Hardness (as CaCO3) 824 mg/L Max 200 IS 3025 (Part 21):2023
5. | Fluoride 0.98 Mg/L Max 1.0 APHA 4500 FD, 24""Ed.2023
6. | Chloride (as CI') 421.5 mg/L Max 250 APHA 4500 CI" B, 24" Ed. 2023
7. | Magnesium (as Mg) 90.5 mg/L Max 30 IS 3025 (Part 46):2023
8. | Sulphate (as SOa) 252.8 mg/L Max 200 IS 3025 (Part 24 / Sec 1):2022
9, Eg%m'ca' Chveen Demand <20 mg/L NS IS 3025 (Part 58):2023
Biochemical Oxygen
10. | Demand BOD <5 mg/L NS IS 3025 (Part 44):2023
at 27°C for 3 days
11. | Cadmium (as Cd) <0.002 mg/L Max 0.003 APHA 3111 B, 24'"Ed. 2023
12. | Lead (as Pb) <0.005 mg/L Max 0.01 APHA 3111 B, 24"™Ed. 2023
13. | Mercury (as Hg) <0.0005 mg/L Max 0.001 APHA 3112 B, 24'"Ed. 2023
14, | Total Arsenic (as As) <0.005 mg/L Max 0.01 APHA 3113-B, 24™Ed. 2023
» Remark - The above water sample does not comply with the required limit as per 1S10500:2012.
NS- Not Specified

Mr. Rahul Patil
(Director)
Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.

© Register Office Address : © Branch Office Addr.ess i CERTIFICATIONS
C-7, Omkar Kudale Patil Estate, Manik 1151, E-ward, Saroj Sankul, Flat No. B-204, SO 9001 : 2015
Baugh, Sinhgad Road, Pune - 411051. Near Swayamsiddha Trust Building, '

ISO 14001 : 2015

+91 20 2435 6133 Sykes Extension, Kolhapur - 415116 1SO 45001 : 2018
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® +9190961 85285 / +91 91585 60571 G +9198343 07334 / +91 90961 85285




1%30!7, Office No. 202, 203, Chintamani Industrial

E H s M ATR I X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India.

@ +91 91585 60571 / +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED & www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com

TEST REPORT

Report No: EHSM/2025/Nov/646 | Issue Date | 2871172025

Name and Address of M/s. Kirloskar Ferrous Industries Limited

Customas Formerly Known as ISMT Ltd (Steel Plant)

Village - Kolvihre,Jejuri - Morgaon Road Tal. Purandar, Dist. Pune.

Sample Name Waste Water Sample Description Slag

Date of Sampling 20/11/2025 Sampling Time 11.35 AM

Sampling Location :;;:t:)wad' ~Kotvihire Sampling Procedure APHA 1060

Sampling done by EHS Matrix Pvt. Ltd., Pune Sample Quantity 01L

Start Date of Analysis 21/11/2025 End Date of Analysis 24/11/2025

L - Results

I:; Parameters Results Unit(s) Methods
1 | Sulphate (as SO.) 5300 mg/Kg IS 3025 (Part 24/Sec 1):2022
2 | Chloride (as CI) - mg/Kg APHA 4500 CI" B, 24th Ed.2023
3 | Lead 152.1 mg/Kg APHA 3111-B ,24th Ed.2023
4 | Zinc 2143 mg/Kg APHA 3111-B ,24th Ed.2023
5 | Copper 214.9 mg/Kg APHA-3111-B ,24th Ed.2023
6 | Nickel 102.1 mg/Kg APHA 3111-B, 23" Ed.2017
7 | lron 210009.8 mg/Kg APHA 3111 B, 24th Ed. 2023

Remark -

Authorized Signatory
Mr. Rahul Patil
(Director)

Page 01 of01
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® +91 90961 85285 / +91 91585 60571 ® +9198343 07334/ +91 90961 85285
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180 Ax. R6

MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010706/24010437 Kalpataru Point, 2nd, 3rd
Fax: 24023516 HETTE and 4th floor, Opp. Cine
Website: http://mpchb.gov.in ————— Planet Cinema, Near Sion
Email: cac-cell@mpcb.gov.in vl e Circle, Sion (E),

. | Mumbai-400022
RED/L.S.l (063) Date: 18/04/2025

No:- Formatl.0/CAC/UAN
No0.0000207141/CE/2504002098

Village Kolvihre,)Jejuri - Morgaon Road Lifestyle for

Tal - Purandar, Dist. - Pune. Enviomment [ sgsniamas
Your Service is Our Duty

SMT Ltd (Steel Plant) Q:Z I.II:E ‘{!

Sub: Consent to Establish for Expansion.

Ref: 1. Earlier Consent to Operate granted by Board Vide UAN No.
Format1.0/CAC/UAN No. 0000088379/CR- 2009000218 dtd. 04/09/2020.

2. Your application for grant of Consent to Establish for Expansion vide UAN
No. MPCB-CONSENT-0000207141

3. Minutes of 17th Consent Appraisal Committee (CAC) Meeting held on dtd.
13/03/2025.

Your application No.MPCB-CONSENT-0000207141 Dated 22.04.2024

For: Grant of Consent to Establish under Section 25 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule 6 and Rule 18(7) of the Hazardous & Other Wastes
(Management & Transboundary Movement) Rules 2016 is considered and the consent is
hereby granted subject to the following terms and conditions and as detailed in the
schedule |, II, lll & IV annexed to this order:

1. The consent to establish is granted for a period up to commissioning of the
unit or up to 5 year whichever is earlier.

2. The capital investment of the project is Rs.101 Crs. (As per undertaking
submitted by pp Existing Cl is-Rs. 269.46 Crs + Expansion in C.l. - Rs. 101.00
Crs)

3. Consent is valid for the manufacture of:

Sr Maximum
No Product Quantity uomM
Products

1 [Carbon & Alloy Steel 25000 MT/M

4. Conditions under Water (P&CP), 1974 Act for discharge of effluent:

Sr No Description Permitted (in CMD) Standards to Disposal Path
1. Trade effluent 0.0 As per Schedule-l|Not Applicable

/QMS.PO6_F01/00
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Sr No Description Permitted  Standards to Disposal
2. Domestic effluent 0.0 As per Schedule-l Not Applicable
5. Conditions under Air (P& CP) Act, 1981 for air emissions:

Sr Stack Description of stack Number of Standards to be

No. No. / source Stack achieved
1 0 0 0 As per Schedule -l

6. Non-Hazardous Wastes:

Type of Waste Quantity UoM Treatment Disposal

Sale to authorized

1 |[Electric Cables 110 |Kg/M |Sale
party

2 |Mill Scale 245  |MT/M|Sale Sale to authorized
party

3 |Plastic Cans 0.48 |MT/M|Sale Sale to authorized
party

4 |Wooden Scrap 4.04 |MT/M|sale Sale to authorized
party

5 |Plastic Bags + 317  |MT/M|sale Sale to authorized

Garbage party

Land Filling Own
Premises / Sale to
Authorized Recycler.

Land Filling Own

6 |Slag (Generation) 4395 |MT/M Premises/Recycle

Sale to authorized
party
7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for

Collection, Segregation, Storage, Transportation, Treatment and Disposal of
hazardous waste:

7 |lron Dust 100 MT/M|Sale

SrNo Category No./ Type Quantity UoM Treatment Disposal

Sale to authorised

1 (5.1 Used or spent oil 2.0 MT/M| Recycle
party

8. The Board reserves the right to review, amend, suspend, revoke this consent and the
same shall be binding on the industry.

9. This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

10. The industry shall obtain necessary permission from the Directorate of Industrial Safety
and Health (DISH).

11. Industry shall submit detail action plan within 15 days to Board for upgradation of
secondary fume extraction system.

12. Industry shall submit detail action plan within 15 days to Board regarding how disposal
of huge quantity of stored slag in industry premises shall be carried out.

13. The applicant shall obtain Environmental Clearance as per Ministry Of Environment,
Forest & Climate Change Notification dtd. 7th June, 2024.

/QMS.PO6_F01/00 Page 2 of 9
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14. Industry shall obtain Environmental Clarence before commissioning of unit for
expansion activity

15. This consent is issued pursuant to the decision of the 17th Consent Appraisal
Committee Meeting held on 13.03.2025.

16. The applicant shall obtain Consent to Operate from Maharashtra Pollution Control
Board before actual commencement of the Unit/Activity.

This consent is issued on the basis of information/documents submitted by the
Applicant/Project Proponent, if it has been observed that the information submitted by the
Applicant/Project Proponent is false, misleading or fraudulent, the Board reserves its right
to revoke the consent & further legal action will be initiated against the Applicant/Project
Proponent.

Received Consent fee of -
Sr.No Amount(Rs.) Transaction/DR.No. Date Transaction Type
1 202000.00 |TXN2406005554 29/06/2024 |Online Payment

Copy to:

1. Regional Officer, MPCB, Pune and Sub-Regional Officer, MPCB, Pune |
- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPCB,Sion, Mumbai

/QMS.PO6_F01/00 Page 3 of 9
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1.

SCHEDULE-I

Terms & conditions for compliance of Water Pollution Control:
Not Applicable

SCHEDULE-II
Terms & conditions for compliance of Air Pollution Control:

As per your application, you have proposed to provide the Air pollution control (APC) system
and also to erect following stack (s) to observe the following fuel pattern:

APC System Stack Type

SIS Source provided/prop Height(in of e m.'ro Pollutant Standard
No. Content(in %)
osed mtr) Fuel

Existing

Furnaces

used for 00- 150

1 Expansion 0.00 | na- ) TPM Mg/Nm’
in
Production

The Applicant shall provide Specific Air Pollution control equipments as per the conditions of
EP Act, 1986 and rule made there under from time to time/ Environmental Clearance / CREP
guidelines.

The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well before its life come to an end or erection of new pollution control
equipment.

The Board reserves its rights to vary all or any of the condition in the consent, if due to any
technological improvement or otherwise such variation (including the change of any control
equipment, other in whole or in part is necessary).

/QMS.PO6_F01/00
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SCHEDULE-IN
Details of Bank Guarantees:

Sr Consent
* (C2E/ AmtofBG Submission Compliance Validity
e C20 Imposed Period BUIpOSCIonEG Period Date
/C2R)

Towards

1| C2E |Rs25Lakhs| 15Days | complianceof |0 cou | 31/03/2031
consent
conditions

The above Bank Guarantee(s) shall be submitted by the applicant in favour of
Regional Officer at the respective Regional Office within 15 days from the date of
issue of Consent.

If the above Bank Guarantee is not submitted within stipulated period, then 12%
interest will be levied as a penalty as per circular dtd 29/02/2024 No.
BO/MPCB/AS(T)/Circular/B-240229FTS0122

BG Forfeiture History

Consent ~ AMOUNtOf g\ mission Purpose AMountof Reason of

: BG BG
(C2E/C20/C2R) . Period of BG Forfeiture Forfeiture

Srno.

BG Return details

Srno. Consent (C2E/C20/C2R) BG imposed Purpose of BG Amount of BG Returned

NA
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11.
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SCHEDULE-IV
General Conditions:

The Energy source for lighting purpose shall preferably be LED based

The PP shall harvest rainwater from roof tops of the buildings and storm water drains to
recharge the ground water and utilize the same for different industrial applications within
the plant

Conditions for D.G. Set

a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically.

b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

¢) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.

g) The applicant should not cause any nuisance in the surrounding area due to operation of
D.G. Set.

h) The applicant shall comply with the notification of MoEFCC, India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding noise limit for generator sets run with diesel.

The applicant shall maintain good housekeeping.

The non-hazardous solid waste arising in the factory premises, sweepings, etc. be disposed
of scientifically so as not to cause any nuisance / pollution. The applicant shall take
necessary permissions from civic authorities for disposal of solid waste.

The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board. The industry will
not carry out any activity, for which this consent has not been granted/without prior consent
of the Board.

The Board reserves the right to review, amend, suspend, revoke this consent and the same
shall be binding upon you.

The industry shall submit quarterly statement in respect of industries obligation towards
consent and pollution control compliance's duly supported with documentary evidences
(format can downloaded from MPCB official site).

The industry shall submit official e-mail address and any change will be duly informed to the
MPCB.

The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of India, Notification No. B-29016/20/90/PCI-L dated. 18.11.2009 as amended.

This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.
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12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.
23.

24.

The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

You shall operate OCEMS installed for source emission round 'O' clock and transmit
data online to CPCB and MPCB server. You shall also monitor effluent quality, stack
emissions and ambient air quality monthly/quarterly. You shall conduct Dioxin Furan
monitoring by third party NABL Accredited agency once in year and submit report to
Sub Regional Officer.

You shall ensure collection, and segregation of BMW regularly to treat and dispose Off
within 48 hrs from generation.

Whenever due to any accident or other unforeseen act or even, such emissions occur
or is apprehended to occur in excess of standards laid down, such information shall be
forthwith Reported to Board, concerned Police Station, office of Directorate of Health
Services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of failure of pollution control equipments, the production process connected to it shall
be stopped.

The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities installed to maintain compliance with the terms and
conditions of the consent. In the absence, the applicant shall stop, reduce or otherwise,
control production to abide by terms and conditions of this consent.

The industry shall recycle/reprocess/reuse/recover Hazardous Waste as per the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed /reused /recovered and only waste which has to be incinerated
shall go to incineration and waste which can be used for land filling and cannot be
recycled/reprocessed etc. should go for that purpose, in order to reduce load on
incineration and landfill site/environment.

An inspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.

You shall not Rent, Lend, Sell, Transfer or Close Down the facility or otherwise
transport the Bio Medical waste for any other purpose without obtaining prior written
permission of the MPC Board.

Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipes/sewers
downstream of the terminal manholes. No effluent shall find its way other than in
designed and provided collection system.

Neither storm water nor discharge from other premises shall be allowed to mix with
the effluents from the factory.

The industry should not cause any nuisance in surrounding area.

The industry shall take adequate measures for control of noise levels from its own
sources within the premises so as to maintain ambient air quality standard in respect
of noise to less than 75 dB (A) during day time and 70 dB (A) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between
10 p.m. and 6 a.m.

You shall ensure that fugitive emissions from the activity are controlled so as to
maintain clean and safe environment in and around the facility premises.

Page 7 of 9



187

205

/QMS.PO6_F01/00

25.

206.

27.

28.

29.

30.

31.

32.

33.

34.

35.

36.

The applicant shall provide ports in the chimney/(s) and facilities such as ladder,
platform etc. for monitoring the air emissions and the same shall be open for
inspection to/and for use of the Board’s Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as S-1, S-2, etc. and these
shall be painted/ displayed to facilitate identification.

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto

The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be
maintained.

The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit a yearly statement by 30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of trees planted by September end.

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions.

The firm shall submit to this office, the 30th day of September every year, the
Environment Statement Report for the financial year ending 31st March in the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 1992.

You should monitor effluent quality, stack emissions and ambient air quality
monthly/quarterly. You shall conduct Dioxin Furan monitoring by third party NABL
Accredited agency once in every year and submit report to Sub Regional Officer.

The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf.

You shall obtain necessary prior permission for providing additional control equipment
with necessary specifications and operation thereof or alteration or shall ensure
replacement of pollution control system or its parts after expiry of its expected life as
defined by manufacturer so as to ensure the compliance of standards and safety of the
operation thereof.

You shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act, 1981 and
Environmental Protection Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCB website (www.mpcb.gov.in).

You shall create the Environmental Cell by appointing an Environmental Engineer and
Chemist for looking after day-to-day activities related to compliance of CCA.
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37. You should comply with the Hazardous and Other Wastes (M & TM) Rules, 2016 , Bio
Medical Waste Management Rules,2016 and submit the Annual Returns as per Rule
6(5) & 20(2) of Hazardous and Other Wastes (M & TM) Rules, 2016 for the preceding
year in Form-IV by 30th June of every year

This certificate is digitally & electronically signed.
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010706/24010437 Kalpataru Point, 2nd, 3rd
Fax: 24023516 HETTE and 4th floor, Opp. Cine
Website: http://mpchb.gov.in ————— Planet Cinema, Near Sion
Email: cac-cell@mpcb.gov.in e Circle, Sion (E),
Ny Mumbai-400022
RED/L.S.I (R44) Date: 28/05/2025

No:- Formatl1.0/CAC/UAN No.MPCB-
CONSENT-0000229748/CR/2505004016

To, o \'l 2 Jr
M/s. Kirloskar Ferrous Industries Limited J I_II:E

Formarly Known as ISMT Ltd ( Steel Plant) '\ y

Village - Kolvihre,Jejuri - Morgaon Road é/ Enffrc;ng;l
Tal. Purandar, Dist. Pune. Your Service is Our Duty

Sub: Renewal of Consent to Operate.

Ref: 1. Earlier consent granted by Board vide no.Format1.0/CAC/UAN No.
0000088379/CR-2009000218 dtd. 04/09/2020.

2. Minutes of 1st Consent Appraisal Committee (CAC) (Part-l) of 2025-26
(Booklet No. 1) meeting held on dtd. 17.04.2025.

Your application No.MPCB-CONSENT-0000229748 Dated 21.12.2024

For: Grant of Consent to Operate under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule 6 and Rule 18(7) of the Hazardous & Other Wastes
(Management & Transboundary Movement) Rules 2016 is considered and the consent is
hereby granted subject to the following terms and conditions and as detailed in the
schedule I, I, lll & IV annexed to this order:

1. The consent to renewal is granted for a period up to 28/02/2027

2. The capital investment of the project is Rs.576.066 Crs. (As per C.A
Certificate submitted by industry Existing Rs. 269.46 Crs + Increase in C.l.
Rs. 306.606 Crs)

3. Consent is valid for the manufacture of:

Sr Maximum

No Product Quantity uomMm
Products
1 |Carbon & Alloy Steel 15000 MT/M

(Without any chemical surface treatment like pickling , plating etc.)
4. Conditions under Water (P&CP), 1974 Act for discharge of effluent:

Sr e Permitted (in .
No Description CMD) Standards to Disposal Path
1. |Trade effluent 0.0 As per Schedule-1|Not Applicable
2. [Domestic effluent 44.0 As per Schedule-1{0n land for gardening
T.C
:f’%\!"
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5. Conditions under Air (P& CP) Act, 1981 for air emissions:

Sr Stack Description of stack/ Number of Standards to be
No. No. source Stack achieved

1 S1 WHF Furnace 1 As per Schedule -II
2 S2 Boilers ( 2 nos) 2 As per Schedule -II
3 S3 EAF/FES 1 As per Schedule -II
4 S4 D.G SET 1000 KVA 1

As per Schedule -lI

EAF/Secondary fume

5 S5 extraction system 1 As per Schedule -lI
6. Non-Hazardous Wastes:
Sr No Type of Waste Quantity UoM Treatment Disposal
1 Slag 1500 [(MT/M NA Landfill
2 Iron Dust 380 MT/M NA Landfill

7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for
Collection, Segregation, Storage, Transportation, Treatment and Disposal of
hazardous waste:

SrNo Category No./ Type Quantity UoM Treatment Disposal

Sale to authorised

1 |5.1 Used or spent oil 5.0 MT/A| Recycle
party

8. Conditions under Plastic Waste Management Rules, 2016 (Notification dtd.

18/03/2016):
Sr No Type of Waste Quantity UoM Disposal Path
1 |Plastic Waste 50.00 |No/M By Sale to Authorized Recycler

9. The Board reserves the right to review, amend, suspend, revoke this consent and the
same shall be binding on the industry.

10. This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

11. The industry shall obtain necessary permission from the Directorate of Industrial Safety
and Health (DISH).

12. The industry shall strictly follow Board Circular for Retro-Fitting of Emission Control
Device (RECD) for in-use D.G. Sets vide no. MPCB/JD(APC)/NCAP/DG Set/B-0090 dtd.
02/06/2023.

13. The industry shall obtain necessary permission from the Directorate of Industrial Safety
and Health (DISH).

14. The applicant shall not carry out any excess production or produce new products
without obtaining Consent of the Board and without obtaining Environmental Clearance
wherever it applicable.

15. PP shall upgrade the existing secondary fumes extraction system within 6 months.
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Received Consent fee of -

16. This consent is issued pursuant to the decision of the Minutes of 1st Consent Appraisal
Committee (CAC) Part - Il of 2025-26 held on dtd. 17/04/2025.

17. The applicant shall make an application for renewal of consent 60 days prior to date of
expiry of the consent.

18. The industry shall create an Environment Cell by appointing an Environmental
Engineer OR Expert for looking after day-to-day activities related to Environment OR
Pollution control.

This consent is issued on the basis of information/documents submitted by the
Applicant/Project Proponent, if it has been observed that the information submitted by the
Applicant/Project Proponent is false, misleading or fraudulent, the Board reserves its right
to revoke the consent & further legal action will be initiated against the Applicant/Project
Proponent.

Sr.No Amount(Rs.) Transaction/DR.No. Date Transaction Type
1 3456397.80 |TXN2501002291 14/01/2025|0Online Payment
2 613200.00 |TXN2503002485 11/03/2025|0Online Payment
3 694800.00 |TXN2505005737 27/05/2025|0Online Payment
4 1158000.00 [TXN2505005739 27/05/2025|0Online Payment
5 231600.00 |TXN2505005741 27/05/2025|0Online Payment

/QMS.PO6_F02/00

Balance consent fee of Rs.1152132/- shall be considered at the time of next
renewal of consent.

Copy to:
1. Regional Officer, MPCB, Pune and Sub-Regional Officer, MPCB, Pune |

- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPCB,Sion, Mumbai
3. CC/ CAC desk - for records and website updation purpose
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SCHEDULE-I
Terms & conditions for compliance of Water Pollution Control:

1. A] Generation - As per your application the treated effluent generation is Nil.
B] Treatment - NA
C] Disposal - NA

2. Al As per your application, you have provided Sewage Treatment Plant of designed
capacity 50 CMD for the treatment of 44.0 CMD of sewage.

B] The Applicant shall operate the sewage treatment system to treat the sewage so
as to achieve the following standards.

Sr.No Parameters Standards (mg/l)
1 Suspended solids Not to exceed 50 mg/l
2 BOD (3 days 27°C) Not to exceed 30 mg/l
3 COD Not to exceed 100 mg/I

C] The treated sewage shall be recycled for secondary purposes to the maximum
extent and remaining shall be discharged on land for gardening within premise.
In no case, sewage shall find its way for outside factory premises.

3. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto.

4. The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

5. The Applicant shall comply with the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
as contained in the said act:

Water consumption quantity

Sr. No. Purpose for water consumed (CMD)

1 Indus.trlal Cooling, spraying in mine pits 1025.00
or boiler feed

2. Domestic purpose 60.00

3 Processing whereby water gets polluted 0.00

' & pollutants are easily biodegradable '

Processing whereby water gets polluted

4. & pollutants are not easily 0.00
biodegradable and are toxic

5. Gardening 215

6. The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance/ CREP guidelines.

/QMS.PO6_F02/00 Page 4 of 10



93/

211

1.

/QMS.PO6_F02/00

SCHEDULE-II
Terms & conditions for compliance of Air Pollution Control:

As per your application, you have provided the Air pollution control (APC) system and erected
following stack (s) to observe the following fuel pattern:

APC System Stack Type

Stack . p . Sulphur
No. Source provided/prop Height(in of Content(in %) Pollutant Standard
osed mtr) Fuel
LSHS
WHF / LDO 150
S1 Furnace Stack 32.00 940 1 TPM Mg/Nm’
Kg/Hr
LSHS
Boilers (2 / LDO 150
S2 nos) Dust Collector 37.00 350 1 TPM Mg/Nm’
Kg/Hr
. . 00 -- 150
S3 | EAF/ FES |Fabric Bag Filter| 35.00 NA-- - TPM Mg/Nm’
Acoustic Diesel 150
S4 DG Set Enclosure 6.70 175 1 TPM Ma/Nm’
Stack Kg/Hr 9/Nm
EAF /
Secondary
S5 | Fume |Fabric Bag Filter| 3500 |95 . ™| 1/5,’\10m3
Extraction 9
System

The Applicant shall provide Specific Air Pollution control equipments as per the conditions of EP
Act, 1986 and rule made there under from time to time/ Environmental Clearance / CREP
guidelines.

The applicant shall operate and maintain above mentioned air pollution control system, so as
to achieve the level of pollutants to the following standards:

Parameters Standards (unit)

Particulate matter Not to exceed 150 mg/Nm3
Acid Mist Not to exceed 35 mg/Nm3

The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well before its life come to an end or erection of new pollution control
equipment.

The Board reserves its rights to vary all or any of the condition in the consent, if due to any
technological improvement or otherwise such variation (including the change of any control
equipment, other in whole or in part is necessary).
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SCHEDULE-IN
Details of Bank Guarantees:

Consent
(C2E/ Amtof BG Submission
C20 Imposed Period
/C2R)

Sr.

No Compliance Validity

Period Date

Purpose of BG

Towards operation
and maintenance of
pollution control
systems

1 | CtoR |Rs. 15 Lakh 15 days 28/02/2027 | 28/02/2028

Towards
performance BG for
2 | CtoR |Rs. 25 Lakh 15 days operation of existing | 28/02/2027 | 28/02/2028
secondary emission

control system

Towards upgradation
of existing secondary

3 | CtoR | Rs.5Lakh 15 days .
fumes extraction

28/02/2027 | 28/02/2028

system

**Existing BG obtained for above purpose if any, may be extended for period of
validity as above.

If the above Bank Guarantee is not submitted within stipulated period, then 12%
interest will be levied as a penalty as per circular dtd 29/02/2024 No.
BO/MPCB/AS(T)/Circular/B-240229FTS0122

BG Forfeiture History

Amount of Amount of Reason of
:{¢]

Consent
(C2E/C20/C2R)

Submission Purpose

Period of BG BG BG

Forfeiture Forfeiture

Srno.
imposed

NA
BG Return details

Srno. Consent (C2E/C20/C2R) BG imposed Purpose of BG Amount of BG Returned
NA
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8.

7

SCHEDULE-IV
General Conditions:

The waste generator shall.-

a) take steps to minimize generation of plastic waste and segregate plastic waste at source
in accordance with the Plastic Waste Management Rules, 2016 or as amended from time
to time.

b) not litter the plastic waste and ensure segregated storage of waste at source and
handover segregated waste to urban local body or gram panchayat or agencies
appointed by them or registered waste pickers’, registered recyclers or waste collection
agencies;

All institutional generators of plastic waste, shall segregate and store the waste generated
by them in accordance with the Plastic Waste Management Rules, 2016 amendment from
time to time and handover segregated wastes to authorized waste processing or disposal
facilities or deposition centers either on its own or through the authorized waste collection
agency.

All waste generators shall pay such user fee or charge as may be specified in the byelaws of
the local bodies for plastic waste management such as waste collection or operation of the
facility thereof, etc.;

Every person responsible for organizing an event in open space, which involves service of
food stuff in plastic or multilayered packaging shall segregate and manage the waste
generated during such events in accordance with the Plastic Waste Management Rules,
2016 amendment from time to time.

The Energy source for lighting purpose shall preferably be LED based

The PP shall harvest rainwater from roof tops of the buildings and storm water drains to
recharge the ground water and utilize the same for different industrial applications within
the plant

Conditions for D.G. Set

a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically.

b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

¢) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.

g) The applicant should not cause any nuisance in the surrounding area due to operation of
D.G. Set.

h) The applicant shall comply with the notification of MOEFCC, India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding noise limit for generator sets run with diesel.

The applicant shall maintain good housekeeping.
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10.

11.

12.

13.

14.

15.

16.

17.
18.

19.

20.

21.

22.

The non-hazardous solid waste arising in the factory premises, sweepings, etc. be
disposed of scientifically so as not to cause any nuisance / pollution. The applicant
shall take necessary permissions from civic authorities for disposal of solid waste.

The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board. The
industry will not carry out any activity, for which this consent has not been
granted/without prior consent of the Board.

The industry shall ensure that fugitive emissions from the activity are controlled so as
to maintain clean and safe environment in and around the factory premises.

The industry shall submit quarterly statement in respect of industries obligation
towards consent and pollution control compliance's duly supported with documentary
evidences (format can downloaded from MPCB official site).

The industry shall submit official e-mail address and any change will be duly informed
to the MPCB.

The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of India, Notification No. B-29016/20/90/PCI-L dated. 18.11.2009 as
amended.

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto.

The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

The PP shall provide personal protection equipment as per norms of Factory Act

Industry should monitor effluent quality, stack emissions and ambient air quality
monthly/quarterly.

Whenever due to any accident or other unforeseen act or even, such emissions occur
or is apprehended to occur in excess of standards laid down, such information shall be
forthwith Reported to Board, concerned Police Station, office of Directorate of Health
Services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of failure of pollution control equipments, the production process connected to it shall
be stopped.

The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities installed to maintain compliance with the terms and
conditions of the consent. In the absence, the applicant shall stop, reduce or otherwise,
control production to abide by terms and conditions of this consent.

The industry shall recycle/reprocess/reuse/recover Hazardous Waste as per the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed /reused /recovered and only waste which has to be incinerated
shall go to incineration and waste which can be used for land filling and cannot be
recycled/reprocessed etc. should go for that purpose, in order to reduce load on
incineration and landfill site/environment.

An inspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.
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23.

24,

25.

26.
27.

28.

29.

30.

31

32.

33.

34.

35.

Industry shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act, 1981
and Environmental Protection Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCB website (www.mpcb.gov.in).

Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipes/sewers
downstream of the terminal manholes. No effluent shall find its way other than in
designed and provided collection system.

Neither storm water nor discharge from other premises shall be allowed to mix with
the effluents from the factory.

The industry should not cause any nuisance in surrounding area.

The industry shall take adequate measures for control of noise levels from its own
sources within the premises so as to maintain ambient air quality standard in respect
of noise to less than 75 dB (A) during day time and 70 dB (A) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between
10 p.m. and 6 a.m.

The industry shall create the Environmental Cell by appointing an Environmental
Engineer, Chemist and Agriculture expert for looking after day to day activities related
to Environment and irrigation field where treated effluent is used for irrigation.

The applicant shall provide ports in the chimney/(s) and facilities such as ladder,
platform etc. for monitoring the air emissions and the same shall be open for
inspection to/and for use of the Board’s Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as S-1, S-2, etc. and these
shall be painted/ displayed to facilitate identification.

The industry should comply with the Hazardous and Other Wastes (M & TM) Rules,
2016 and submit the Annual Returns as per Rule 6(5) & 20(2) of Hazardous and Other
Wastes (M & TM) Rules, 2016 for the preceding year April to March in Form-IV by 30th
June of every year.

The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be
maintained.

The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit a yearly statement by 30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of trees planted by September end.

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions.

The firm shall submit to this office, the 30th day of September every year, the
Environment Statement Report for the financial year ending 31st March in the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 1992.

The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well before its life come to an end or erection of new pollution
control equipment.
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36. The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

37. The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf.

This certificate is digitally & electronically signed.

T.C

R
/QMS.PO6_F02/00




7

AT TS maqfu"lm 1 sirmerzrETTS * _ Jp— -
_ T ﬂ'ﬂ?"gcmq' ‘ .-1?‘ 2 by
/aRC S _ 5"77@"_3'{3‘8' e o
: & -'U.‘ll b k]
¥rTe T A = ; W 7 ‘Jj‘ﬁ‘_(b_gj 8%
GIREER LS} L A ‘75‘: ;_f&omfg; Ug C
bl WL sws
..................... ’- &2 I@,, Byt
..................... c:r—'q'“ﬁ"}{ \\
..................... ""-’Q‘{ 616%\\\
e 9- B8 W - °_9° '
e (ATTTEAry A4 )— @
“H\00\ | a{\df)(ﬂ 31\26969}
it (%) A
a-lf(a} . »
wr | - |ie |THESA CLT adrad o
. ax | el KUY &aoﬂﬁﬁ’
&1 fopan fasia srareoit ‘51; h”—ﬁr
| g (—D cmn

J LA
@ﬁ“

QI THAT AT (faapry Alead)
sfwea mm{mmaﬂﬁuﬁahﬂ)

_ mﬁqmm ArTaEraTA
Fers Faraeier &7 e ———— L
: oTE U F geE-
ad amrqu 5 kb ) |
E £z e f| £
Fl e | B Ee(eE(BE| B e |E|F|
q 3 3 ¥ S % © 5 7 Lo 39 2 93
/ | g.oar|®os 2w | zan| ! oW
yine g_ =
-?E:.#E:d:— :# a-“f 77 T g3 HG 4-da g;? -.3
o~ = -4 ot 7 .
o ctoel |, Pl | B T[S e | ST
17 sipe] =it e ey 0uukss- ]
o iles e Rl e Atk o
.-‘?"'ﬂ Q/ '
e ak_;e‘, G ] -l 4-2= | STTETEN 395
- msc‘ =Tl .
o %4’ B TT'HdvISTé?‘ 44-4';715 4G 4@7&%6“9737?{&@ )
] j o-Ae ofp&? . - J’§M )
i c“u‘a ,q-ﬁ cq.!.)'f:ﬁ' qe—r-rl@ W,_ g J,E 3‘-\\
IE2 | Bl - Aeis] wsf *IE SPTEERGEC
3‘_" N s GRS A
A — = e
T LA il e o L
3 o 42 b~ A2 Rid
o | =>Fi ' - !
I | ’ . 2 ~9< a~—2.. b1 Bl 7 i= !
T \ I | | Hes A ~TS/Y
R — T . T.C 3



. ' ' i ma ;Itr:rrl, —— o \
D i
9
7 13 93 9 9y 9%,
oo -
o 5‘/‘ c%-gl ';"(‘0('%)& ©
5 %w@%\
il -Lgfv}\w .
&QA@(H\ '
]
S - M
A o &30
B i ﬁﬁ‘(‘b/d!_é\ D [ﬂ.(ga’\‘
N ”‘3—4
'ﬂ/(-—-"" leh‘(‘f(“? o0 "‘-f"j‘bﬂ'} Ofﬂ'd))f‘])a?’_a 4
oot e ALY JgsTh . n:
| g o5 |—2i4< @ R '
c;kf‘hf\ J(_f,h“\_ )
— A |
. Qoo }b\ e
°T° | W S~ '
i 3 ¢ o |o-hos
’24133___ - .{\A ‘ ‘
S 13RTa1 s "
9 | : h
© - L‘ro —Tazdiu _s"‘ﬁ‘sﬁ )‘T}EM}'; - -‘?39_5"’5 “ b
3 olr2 | 613K 69 00 S s ‘; |
[ ki'&‘ ] >~'l ' 5@ 1 *r_.{-a(‘@fa.“ ‘ 4
(% Q olYo E- s“:?a\\'lvl: , Wﬁl S h
ald s D 3 |57kp - |
1 i otz 72T ]—ﬁ—&- |
i‘:lg) O 9’0 _;‘ ST e
o=l [ e <794/ = ~fo : | '
—Zaied




201

== S e e e e e
e i | Rw. | arorer . A 35. O QT HHID s |
NP L
TR AR
-
: |
- 297

M. H. 3. 92

Egm
B

% | 94 |98 | 96

Kiay

vl oy |
&1

(Ff-'T:‘o)

—L—

A T —

V5



"’""-w

v S U
—) = 5T
200
i :ﬁ;’%*q W’R‘W
A T
A | ‘rgﬂ'lﬁf'(

—_ﬁ"U"H

9L

5 9/
2 208 17

,__
1




oY

rrm. R mawrm—— m%igﬁq‘-{ - ?lﬁorsz em/o\ ngSl
ikl >
IO FHTE W;;qﬁ-q'm o 24_71&! FHE (( .
RLY ©—%0 .O./ s Y
e nfiE T @ 243
al"!ﬂ!ﬂ?irﬂl a fcray AT @ ' 4 ﬂ#
, S Swe-9q. TEBR AU
srasmessesssssrbusrecaniseresas 9 1 E(« f‘.-ci':t -Q_.—G—Fr m—{ - ]
............................... @,f 6 "9 \
............................... o Wﬁl% 9,?2%}@“9?”@
T e o i il
deane (enEdEg TERS) ey =497 #
art (1) © 10K 2l a—léQlﬂol Fa-gjﬁ‘ >T_é—
i‘f(i)F RN a@ﬁ”
,J:;‘W - i
- (1= a0 ° .
TR S
e | L
e |/ £ AW oK
| a e (et A

[ wErC sl e T S <t T (T w1 @ gl ) P, $sehdtis ]

-

Frx Rerareltes A T —— pe- :
o L £ g g maﬁ%ﬁgﬁﬁ : g é
EELS 0 (Beles(nei B | 5 |
b R 31 ¥ Y £ v ¢ R Lo 1y
el = g5 &3l t.% T AL
o (%9 a2 | T2
B ofnd | oMY
s\ FBU‘.XQ—' 7P e
7 oOpy© N Q
e astaT| 4 2
S\ 2+ 6(ld
< e
2 v\[\ o
&:ﬁh S{%-‘Z A\‘E Cewg[ y
_i i cs\q& \ g




Page 1 of 3

222

s1gae feew ; 09/12/2025

HERTE 9mE=
T AT | (AT rfrera v )
[ werTeg Tt weEe stfirenn srfrere snifr Aiger (qaw weor o glerdta saur ) fram, 208 ardier fram 3,u,¢ afiry |

T - wrestatet (556526 ) AT 1~ TR fren :- qor
PU-ID : 27438903212 SO SRR 3 ST : 287
-GROT T . WRTEeE R et -1 HCIERSIEERIEH
&, T T AR | @ SFRTERTERT e S 2 F%, TE 3 T AR
R pemaEnd | 70 SATUT AT T 0.19.65  0.32 (170 ———
) B 1 > el [
e 1.64.00 189 HATEAT AT AT 0.14.00 0.22 (3432)
— S T AR
[ A 16400 370 e fager e 04000 0.65 (1766) | = (o70)
L e e e T
i T (949)
(cras s 1190  ssw@EETER 0.50.17  0.16 (2303) | o=
=€) (2 L e HEE AT BT dth SRy gRwrss ure (1381)
G N 1580 < aa e (2759) | #.0.40 s 12 w1 26 . (1381)
AL 0.02.00 ATV T (2759) s e are (1381)
EEEEEEEEEEmEEEEEEN TINETETS T e (2759) W-Wﬁﬁﬁw
g &7 () 1.66.00__ | T (2759) | <t sitw g e £.24000 - (1624)
ot 2,69 | L1 1. 1> S 0.40.18  1.32 ST - T S T
T fom - HrTER AT e 6.20000- (1794)
. e m e o] a(1794)
T (2014)
SIS - R HETEE R
g s e (3138)

7%.50000/- (3138)
SIS - HEehT WA TR

oo R (3165)

1%5.50000/- £2.3/07/05 (3165 )
SIS - kT HETEE TR

7% 100000 oo et wve € ( 4802 )
[=]( 6567 )

Y o . N
S

0~k e ] (6567 )

[-Frer—rerra- e R | (6650 )
-SSR S 6530 0000/-|
(6650)

[Fore-Rerarat] (6650 )
[550000/—+3/705-]( 6650 )
[ererrei=-fE-] (6650 )

SIS - ek WA R

famier 07/06/2022 It At w w fr wr @ | e
FraRTaTs forger AgiveRt wieat 1 £.200000/- 3 Wi
TR . (6748 )

. (671)(948 )(949 )( 1764 )( 2014 )( 2303 )( 2671 )( 2759 )( 3161 )( 3432 )( 5675 )( 6385)(6694) | s snfer s for -
e AT A ( foesTet AigeEt )
[ wemTsz St weEe sifienn srftrer snTfor Higeran (qER wor gl Saur ) fram, gug ardier fram 2k |
T - st (556526 ) ATETeT 1- TR foreet o~ gor
HTI ShHTh & 3o : 287

forTaTelier T qusfier mmlﬁu|

https://mahaferfarpune.enlightcloud.com/DDM/PgHtml1712 12/9/2025



Page 2 of 3

223

THAA ST
g s |@rar seaiR| s e | T A 5 it EEAtiEn it feerer | Ty &
re
() ®) ) () ) (%) () ) (®) (20) (22)
AR, AW, IR,
i e i
2016-17 @l et e 0.2700
TEATE 0.0600
== | 0.0100
faite e 0.4700
it e 0.7000
it Tt 0.1000
faites i 0.2500
e T 0.1500
2017-18 e it B 0.4700
== | 0.0100
aEATE 0.0600
e el 0.1500
frite T 0.2500
ks et 0.1000
it e 0.7000
Faite wiar 0.2700
2018-19 i it | 0.7000
Fite wia 0.2700
ks Eee 0.1000
frite T 0.2500
st ol 0.1500
it St 0.4700
aETE 0.0600
w= | 0.0100
2019-20 s aeree s | 0.0100
it A 0.4700
e T 0.1500
faite L 0.2500
e Tt 0.1000
faite | 0.7000
it wiar 0.2700
TEATE 0.0600
2020-21 @t Faites Tt 0.1000
e T 0.1500
faite e 0.2500
it AT 0.4700
faite wiar 0.2700
A9 ; * ger=h die Aierge 3T g Huld AT 3R
"I AT BT heles A IITHeR T HTAATEATE! IUCTsY AT, WIS AU heard ar /e
Sreft ATger At g AT,
famien :- 09/12/2025 (AT 2~ i T )
st i - 272500100313660000122025143 Trew ST e i- ST - T t-q
https://mahaferfarpune.enlightcloud.com/DDM/PgHtml1712 12/9/2025



224

AEE fEmrs - 2001172023

3T il A ( afiesr afircts ugs )
[ warerey =ite waE il afenm aftr sitzasn { 7 =0t 3 gierks 2 ) e, cove i o 3.9.6 e |
oI - FeglotaretE 944067 ) AT - ied faear - gut
PU-ID - 35651936758 [E Sl T FuEemeL 0 125/1
e i st=raerer @91 -1 SIATS] e o -
&, T== 1 A=ae A= EEEECT IS s =T i T EL To, A= 150 =T

(9514 )

{12587
(12587
{12587
(12587
{14320 )
(14320 )
{ 14320 )
1 {18646 )
{ 19646 )

1 (12323)
1 (12323

(12323}
(12323

(13031 )
(13031 )

17495 Temten wamwy s .16.00 {12268 )

F=(4115)
(4307
T (4484 )
(4661 )
T (4018

[ s e 11552 )
[ G0 66—k e ] 11562 )
[t BB e | 11562 )
[ { 11562 )

T - e e et

T wE e R 12266 )

2= - = i

EawaEre A i fEtEE 1500062 26-11-09. { 12266 )

o= - BN e TR

T wntE ErEr aEEr | 12433 )

== - IR EEaE e

e AT s E R 1240 )

T - TR e e

= wne e R 12586 )

= - T e TR

T At R ErEaEt | 11743 )

o= - BN e TR

T wntE ErEr aaEr | 1274 )

== - ERwE EEaE TR ET

rEm AT s E R 11750 )

T - e e e

= e =T E R 11760 )

==

g el M0l 5% | 14667 )

[t 13033 )

[ 2SR B | 15033 )

T - EAE e TEEE

gy = H A T T A0 e 7 | 15518 )

B - T G e

#= Ew mater soc000/- 211710 =i ks e0c0n- 223710
Frpeer T 15652 )

Fwm - AwEE

=gt ftEr At T E T 2, s f At { 15653 )

T - AIEE

=t tEr At E T 2 A et (15655 )

[~z st e 15015 )

[eererrar e 13918 )

{ 18018 )
[eitreri-F—{ 15018 )

{ 11562 )

Tt Tt sitdte S el =iy ST FEre wesTi
AT FALHRE, RN St - T Sy o ot S0 00 ==
g TS =wa f2e { 13008 )

o=

ST EETA T AT et A AN ds A wees get
SR HAEs AL RgTt A S weew wa 2000 ==
gt SIS Sea feet { 19084 )

T - AEE
=t v S Fnta Fgh g TE oot e v/
et s 1R { 19138
[ e 10588 )
{ 19388 )
FF=m-AFEE

=gy = 0 R = e fr iy = a1 0200000
s v/e/202y Feit mg st £5r Tkt St HAser s fl Wt
T ST w6 19395 )

[-'l"."u:--mﬁ\[ 18477 )

s 0305/ 2005 ft=it At duers R srti Sar ansri
Htarr s i =i a1 s St 255 e 2 T
AO000D- ==t { 18674 )

S noem = (4118 ) 4307 ) 4464 ) 4661 )| 4918 ) 5644 ) 5645 ) B5LF ) 8516 ) S517 ) 8518 {0149 ) 9514 ) 8543 ) 0667 ¥ 1000 ) 10173 ) 10845 ) 10546 )
110627 ) 11562 ) 11563 §{ 11564 3 12266 ) 12323 ) 12348 ) 12433 J{ 12434 ) 12886 ) 12587 12650 ) 12743 ) 12744 ) 12750 ) 12760 ) 12918 ) 13031 j{ 14320 )
14667 ) 15033 i 15515 3 15653 W 15654 ) 15655 ) 16176 H 16675 b 16740 ) 17066 ) 18508 b 19042 i 19456 } 19500 )




oI wHel A { RresiEh siteadt )

[ wrares ==t wm i afict it =T ) o, v v Tt o 22 |
o1 - Fegloiatelz | 944067 ) A= - Totegt - gut
BT =AE ¥ JuEsmE: 12571

ST Sl s AREETAR TR At g
T
& ] (3} ) &) (&) ] ) 5] (22} (22}
4o TEE T uTE
Bt iy =itaf
202324 w=it 1096% farits =t LOHH Ttk
1245% it sy 0.9000 Ttk
1245% it wmT (it wiE) 03500 fafts
12457 ferits i 03500 fafke

2ha : * FewEt dis Aarse I gie At oot sme

T.C




	Ax R3.pdf
	Ax_Slag Analysis Report 28-08-2025
	Ax_Slag Analysis Report 28-08-2025_2

	Ax_Ground Water - Nov.2025.pdf
	NPSCN_001.pdf
	NPSCN_002.pdf
	NPSCN_003.pdf
	NPSCN_004.pdf
	NPSCN_005.pdf

	Ax_Grond Water - Oct.2025.pdf
	NPSCN_001.pdf
	NPSCN_002.pdf
	NPSCN_003.pdf
	NPSCN_004.pdf
	NPSCN_005.pdf

	Ax_7_12 for cropes.pdf
	Document 174
	287
	स्टेशनगर 125_1

	Kirloskar Jejuri Ambient Air 2021-25.pdf
	AA Year 2025
	AA March 22-03-2025
	NPSCN_002.pdf
	NPSCN_005.pdf

	AA June-28-06-2025
	NPSCN_001.pdf
	NPSCN_004.pdf


	AA Year 2024
	AA March  21-03-2024
	AA Dec. 28-12-2024
	NPSCN_001.pdf
	NPSCN_004.pdf


	AA Year 2023
	AA March 31-03-2023
	NPSCN_001.pdf
	NPSCN_004.pdf

	AA June  22-06-2023
	NPSCN_001.pdf
	NPSCN_004.pdf

	AA Sept. 22-09-2023
	AA Dec. 11-12-2023
	NPSCN_001.pdf
	NPSCN_004.pdf


	AA Year 2022
	AA march 23-03-2022
	AA June 22-06-2022
	AA Sept 03-09-2022
	NPSCN_003.pdf
	NPSCN_006.pdf


	AA Year 2021
	AA Feb 05-02-2021
	AA June 18-06-2021
	NPSCN_001(1).pdf
	NPSCN_002(1).pdf

	AA Sept 28-09-2021
	NPSCN_007.pdf
	NPSCN_008.pdf

	AA Dec 29-12-2021
	NPSCN_007.pdf
	NPSCN_008.pdf




